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The Lok Sabha met at Eleven of the
Clock.

[MR. SPEAKER in the Chair]

ORAL ANSWERS TO QUESTIONS

Introduction of Diesel Coach

*163. SHRIMATI BIBHA GHOSH
GOSWAMI: Will the Minister of
RAILWAYS be pleased to state:

(a) whether Government have
considered the demand to introduce
Diesel Coach in Shantipur-Nabadwip-
ghat narrow guage line;

(b) if so, the details thereof; and

(¢) if not, the reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) to (c¢) Yes
Sir, the feasibility of introducing the
diesel rail car on Shantipur-Nabad-
wipghat was examined but not found
feasible due to technical reasons.
Therefore, there is no proposal at
present to introduce diesel rail cars
on this section.

SHRIMATI BIBHA GHOSH GOS-
WAMI: I am surprised at the answer
given by the Minister, He may not
know the background. The move
for introduction of the diesel rail car
was initiated after the Nadia District
Travellers’ Association, a few MLAs

618 LS—1

2
and myself met Shri Padmanabhan,
the then G.M., Eastern Railway. It was

understood that, with some modifica-
tions, the diesel coach will end the
malady of the section to a great ex-
tent but the coaches are lying there
at the Shantipur Railway shed since
April 1979,

In view of this, Sir, and in view of
the fact that the present state of non-
performance and near collapse of
the train services has compelled lakhs
of the general public to seek other
means of transport, thereby causing
a big loss of about Rs. 1 1/2 lakhs

er month to the Railways and in the
interests of lakhs of handloom wea-
vers of the traditional centres of
handloom production and marketing,
namely  Nabadwip and Shantipur,
where business of a volume of around
Rs. 100 crores is transacted per year,
and also in the interest of lakhs of
pilgrims going to the cities of Naba
and Shantipur and Mayapur—the
birth place of Shri  Chaitanya Nath,
etc....

MR. SPEAKER: This is not a sup-
plementary; I will not allow it,

SHRIMATI BIBHA GHOSH GOS-
WAMI: T am finishing Sir.

There is a commotion there... . ....

MR. SPEAKER: This is not the
way to put supplementaries; I will
not allow it.

SHRIMATI BIBHA GHOSH GOS-
WAMI: So, in view of this, will Gov-
ernment review its position, take up
the required re-orientation of the
platforms and track if necessary and
implement the diesel coach service at
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an early date to ensure the viability
of the section itself?

SHRI MALLIKARJUN: As the
Hon. Member has mentioned, the die-
sel car is lying at the moment in
Shantipur, no doubt, but the Govern-
ment has already—probably on the
representation of the Hon. Member
herself or ot somebody else—sent
three diesel cars to the Eastern Rail-
way and one of it has been sent to
Shantipur-Nabadwipghat section.
But, unfortunately, when the diesel
car was put on trial, it was found
that, for technical reasons, it was not
possible to run it. For example, the
axle load of the Shantipur line is
four and odd tonnes whereas the
power car is five and odd tonnes;
therefore it is not feasible.

Apart from that, in that area, for
the tuining up of the rail car there
is no turn table land to have triangle.

So, after it was found not feasible,
it was to be diverted to the Khatwa-
Bardwan section. However on the re-
presentation of some people, it is still
lying there,

Therefore, 1 feel that since it is not
feasible, the Hon. Member may
kindly wait for some time.

SHRIMATT BIBHA GHOSH GOS-
WAMI: I would like to know from
the hon. Minister whether the local
population of Shantipur persuaded
the Railway authorities to stop the
removal of the diesel train from
Shantipur Railway Yard around mid-
night oa 5th January, 1980, and whe-
ther, in view of numerous represen-
tations from all sections of the peo-
ple like the Nabadwip Travellers’ As-
sociation, the Shantipur Travellers’
Association, the MLAs, the Chairman
of Municipalities and also the Joint
Committee of Passengers Associations
and Railwaymen’s organisations of
Sealdah Division etc. Government
will take a fresh view of the matter
and sit across the table with repre-
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sentives of all these organisations to
settle the issue to the satisfaction of
all concerned,

SHRI MALLIKARJUN: There was
no lapse on the part of the Govern-
ment as the hon. Member has men-
tioned. About the representation, it is
already lying there. Now, in the
light of the request of the hon. Mem-
ber, we wil] reconsider it and do
whatever is necessary and possible,

MR. SPEAKER:
should not be so
Question.

Supplementaries
lengthy, Next

Showing of Sikkim and Assam as a
separate country by U.S. Magazine

T

*164. SHRI P. M, SAYEED:
SHRI NAVIN RAVANTI:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether American Magazine
Newsweek of 26th May, 1980 has pub-

lished a map depicting Sikkim and
Assam as separate countries;

(b) whether Government has taken
any action in the matter with the U.S.
Government;

{c) the reaction of Indian Govern-
meni in this regard; and

(d) whether Indian Embassy in
Washington was instructed to take up
the matter with the publishers of the
magazine?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P. V. NARASIMHA
RAO): Yes Sir, In the Asian Edition
of US Magazine “NEWSWEEK” dated
May 26, 1980 an inset map of eastern
parts of India, Bangladesh and Bhutan
has been published on page 12. The
whole of Assam and Skkim have been
shown in a different colour from the
rest of India.

(b) No Sir, since NEWSWEEK is
a non-Government publication, rais-
ing the matter with the U.S. govern-
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ment would not have served our
purpose.

(c) and (d). Serious objection of
Government of India to this cartogra-
phic misrepresentation of Indian ter-
ritory has been conveyed both to the
local representatives of NEWSWEEK
in India and to the highest level of
management of the NEWSWEEK in
New York through our Embassy in
Washington. The publishers expres-
sed their regret at their inadvertant
error and this regret is also carried
in the June 16 issue of NEWSWEEK
in the response to a letter from our
Embassy.

SHRI P. M. SAYEED rose—

MR. SPEAKER: Is there any
scope for supplementaries?

SHRI P. M. SAYEED: I want to
ask, Sir,

It is unfortunate that, whenever
such a cartographic aggression is
taking place.........

DR. SUBRAMANIAM SWAMY:
He has said, ‘cartographic misrep-
resentation.’

SHRI P. M, SAYEED: He has used
a mild word; T have to use the word
‘aggression.’ Is there any objection?

MR. Speaker, Sir, either this
august body takes cognizance of this
first or the External Affairs Ministry
other than our Embassies in the res-
pective countries takes organizance
of it. To quote an example, in 1970,
in a school textbook in Syria the
whole of Maharashtra, Gujarat, Ra-
jasthan, Punjab, Kashmir and U. P.
were shown as part of the Islamic
World. The funny thing was this.
This information was brought to the
notice of the Government by the Is-
rael Consul, Mr, Yakov Morris; our
Embassy was not aware of what was
happening there. Again, in the case
of a map published by the Soviet,
Union 50,000 sq. miles of our own teri-
ritory in the NEFA area were gifted
away as part of China.

AN HON, MEMBER: Aksai Chin.
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SHRI P. M. SAYEED: Yes.

Thirdly, in UK also the same
thing happened in 1968. The Na-
tional Geographic Magazine has
published Kashmir as an indepen-
dent country. I do not know but
either in the West or in the East
they have a fancy of taking lhese
things in a very light manner. I just
wanted to know from the hon. Minis-
ter whether any cartographic aggres-
sion done deliberately or otherwise by
the respective governments and
which has been taken up by the Gov-
ernment of India is pending for rec-
tification and aiso in this very case,
I want to know whether our Em-
bassy has taken note of or taken
cognizance of this thing first ¢r the
External Affailwrst Ministry or  the
august body.

SHRI P. V. NARASIMHA RAO:
In this case it is not possible and it
was not possible for our Embassy in
Washington to take note of it for the
simple reason that this is an Asian
edition of the Magazine which is not
available in the U, S. A. This is
available only in the Asian countries.
They have different editions for diffe-
rent areas and because this map con-
cerns this area, they have been good
enough to tell us about their own er-
ror to the people concerned and that
is how it has been brought to their
notice and rectified,

SHRI P. M. SYEED: In view of
the present developments that are
taking place in the eastern region,
I want to know whether the govern-
ment has undertaken any intelligent
investigation in different countries
where such cartographic aggression
either deliberately or otherwise was
done.

SHRI P. V. NARASIMHA RAO:
This does not arise. We do not un-
dertake a wild-goose chase in all
countries for cartographic errors or
aggression as the hon. Member puts
it. As and when these matters come
to our notice we take it up with the
people concerned, .

L
SHRI NAVIN RAVANI: I would
like to know from the hon., Minister
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whether the Government is aware
of the conspiracy of some foreign
countries, particularly, of the wes-
tern countries and China, to create
disturbance and sabotage in our
country in the eastern region and
what steps have been taken to un-
earth foreign arms, literature, propa-
ganda material and foreign money
and how much the Government is
able to do this.

SHRI P. V. NARASIMHA RAO:
I do not think there is any connec-
tion between the question and the
supiplementary.

SHRI EDUARDO FALEIRO: The
so-called inadvertent mistake of the
WNewsweek was really not so inad-
vertent as it appears; it was delibe-
rate and mischievous for in the text
which accompanies the map it is
mentioned ‘India gobbled up Sikkim
in 1974’ We forget for the moment
this issue of the Newsweek. 1 would
like to ask a general question. I want
to know whether the government is
aware that the American media—not
only newspapers but also the radio-
and the media of western countries
including UK and France, delibera-
tely denigrate this country and any
amount of un-Indian and anti-Indian
programmes are shown in their
media and our people there react
strongly to that but our Embassies
in those countries do not react as
strongly and as promptly as it is de-
sirable. If so, I want to know whe-
ther the government wll be kind
enough to direct our Embassies and
our Missions to: take immediate ac~

tion and come out strongly against
this misrepresentation and anti-In-
dian propaganda in the western

media.

SHRI P. V. NARASIMHA RAO:
In this case I presume that the veg-
Tets for the error both cover the
map and the text.

So far as the general question is
concerned, we are taking steps to
see that whenever such propaganda
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takes place and wherever it takes place,
it is brought to the notice of those
governments abroad by our Embas-
sies and the Ministry here to the ex-
tent it is necessary. But generally,
the reply is that the government as
such are not responsible for what
the publishers publish, They say
theirs is a free society, there is free-
dom of Press and all the rest of it.
So, we are seriously thinking of how
to meet this kind of thing effectively.
But, so far as protests are conckrned,
they are being made quite regularly
whenever an occasion arises.

DR. SUBRMANIAM SWAMY: I
agree with the Minister that in re-
gard to non-offical cartographic mis-
representation and aggression what-
even. we can hardly do anything
about it except to bring it to their
notice and get an apology for that.

I would like to know from the Mi-
nister whether he knows that in cer-
tain countries there are officially
bublsihed maps which do not conform
with our view of the border. For
example, the Soviet Atlas still pub-
lishes parts of Aksai Chin as part of
China or as a disputed area. I want
to know whether the government is
aware of it or not,

SHRI P. V. NARASIMHA RAO:
We are aware of offical maps also
in certain cases misrepresenting
facts. Not just one but several cases
we have known and was have
brought them to the notice of the
governments concerned. It seems that
some of those who are publishing
the maps do it according to their
opinions rather than according ta
facts.

SHRI SANTOSH MOHAN DEV:
Is it a fact that in Assam, in the post
offices in Gauhati, Nowgong, Tejpur
and other areas maps depicting
Assam as United State of Assam,
that is, Greater Assam, are being
sold across the counters? 1If so, what
steps does the Government pro-
pose to take to stop this? The same
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type of map is also being published
in the News Weekly. These are be-
ing printed in the Government of
India post cards and are being distri-
buted and these are being bought by
the public. I can give one of the post
cards in which they have printed it.
will the Government take action against
them?

SHRI P. V. NARASIMHA RAO:
If this is being done within the coun-
try, then I think, the question should
be addressed to the Home Minister.

MR. SPEAKER: Next

Mr. Imbichi Bava,

question.

Financial assistance for Sailing
Vesaels

*165. SHRI E, K. IMBICHI BAVA-

Wil] the Minister of SHIPPING
AND TRANSPORT

be pleased to state:

(a) whether it is a fact that due ta
hike in oil prices and scarcity of oil,
the mechaniseq cargo boat service
has become very difficult; and

(b) if so, whether Government pro-
pose to provide financial assistance to
build sailing vessels in Kerala to over-
come the cargo transport problems?

THE MINISTER OF SHIPPING
AND TRANSPORT AND TOURISM
AND CIVIL AVIATION (SHR{ A. P.
SHARMA): (a) Yes, Sir.

(b) The Government of India have
already introduced a scheme for
grant of repayable loans to the mari-
time State Governments or being
disbursed to sailing vessels owners
for construction of new mechanised
sailing vessels and mechanisation of
existing sailing vessels. The Govern-
ment of Kerala have, however, not
availed of any loan assistance under
this scheme till the eng of 1979-80.
The question of granting loan assis-
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tance to the Govt. of Kerala for this
purpose will be considered as and
when a proposal is received from
them,

MR. SPEAKER: There is no Sup-
plementary, Next Question.

SHRI MONORANJAN BHAKTA::
Mr. Speaker: Sir, 1 want to put a
supplementary on this.

Just now, the hon. Minister bhas
replied that he will provide financial
assistance to the sailing vessels, Sir,
in this connection, I would like to
ask a pertinent question. The Sailing
Vessels Association has time and again
represented to the Government of
India to provide them with the loan
assistance from the S. F. D, C. ard, if
so, whether Government is going to
consider this issue of grant of loan
assistance from the SFDC with a
very minimum interest rate?

SHRI A. P. SHARMA: Sir, loans
to these sailing vessels are routed
through the State Governments and,
in this particular case of the sailing
vessels, there ig a loan amount ear-
marked for this purpose. As and
when the State Governments make a
request, such loang are considered. So
far as SFDC loan is concerned, it is
not available for sailing vessels.

SHRI XAVIER ARAKAL: The Mi-
nister stated that the loan was not
availeg of till 1979-1980. Has the Gov-
ernment of Kerala ever applied and
got this assistance in this matter?
That is prior to the period 1975~—77
have they applied and got this assis-
tance?

SHRI A. P, SHARMA: This scheme
is working since 1975 and as I have
already stated in reply to an edrlier
question, no request had been made
by the Kerala Government so far. Only
one request had come from the Kerala
Government for Rs. 40 lakhs for im-
porting outboard engines for mechani-
sing the existing sailing fishingg ves-
sels. But, no specific request for the
release of loan or no detailed applica-
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tions have been received so far from
the Kerala Government for mechanis-
ing or constructing sailing vessels.

New Railway lineg in N.E, States

*166. SHRI P. A. SANGMA: Will
the Minister of RAILWAYS be pleas-
ed to state:

(a) whether Government have de-
cided to construct new Railway Lines
in the North-Eastern States; and

(b) if so, the progress made so far?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) Yes, Sir,

(b) Final location (engineering)
survey for the six new lines in the
N. E. Region aggregating 211 kms. is
in progress. Final locatiop survey has
been completed over a length of 145
kms, Land acquisition papers for
these stretches are under preparation.
Other preliminary works such as cons-
truction of camp offices, godowns for
cement etc. are also in progress.

SHRI P. A. SANGMA: Mr, Speaker
1 expected, the hon. Minister to give
a gtatemnent. But, on the other hand.
he has given an answer simply saying
that the works on the new lineg are in
progress. There are six new lines
which haye been taken up. I want
to know from the hon. Minister about
the progress made in each of these
six new lines,

Secondly I want to know from the
Minister by which year the six new
projectg are expected to be completed.

SHRI MALLIKARJUN:; sir ag the
hon. Member desire to know as to
what extent the progress has been
made, 1 would like ty tell him that
the Urgency certificates for the four out
of the six lines have been cleared.

In this regard let me bring to the
knowledge of the House also that this
was taken up with the Planning Com-
mission in 1974 yhen the North Eas-
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tern Council along with the Governor
met the then Prime Minister and she
took lot o¢ initiative in the matter
and the things have taken the present
shape.

At the moment urgency certificates
have beepn cleared for four of these
lines. That is, Balipara-Bhalukpong,
33.45 KM.; Dharmanagar-Kumarghat:
Silchar-Jiribam  and Lalaghat-Bhai-
rabi lines. Regarding rest of the
two lines after completion of certain
preliminary things these also will be
cleared. So far ag the completion
date is concerned, by 1984-85 these
six lines will be completed. The
Planning Commission has cleared the
same, About Rs. 50.29 croreg are re-
quired. So, everything has been
done in respect of taking progressive
stepg in thig direction,

SHRI P. A. SANGMA: The Minis-
ter was silent on this point because,
in respect of lines concerning of my
State nothing 'nas been done so far.

Any way I want to know how many
new projects have been surveyed in
the entire N.E. region. Sir, T am in
possession of a letter written to me
by the former Railway Minister, Prof.
Madhu Dandavate, Ille wag replying
to me with reference to the debate
held in the House. The letter said
that a gurvey has been conducted
from Goalpara to Mohendragunj in
Garo Hillg district. But it does not
appear in the map which has been
presented tp us by the Railway De-
partment.  Therefore I am in con-
fusion. So I request the Minister to
clarify the correct position whether
a survey has been conducted here as
per the letter written to me by the
former Ministey Prof Madhu Danda-
vate,

PROF. MADHU DANDAVATE: I
cannot withdraw that letter with ret-
rospective effect.,

SHRI MALLIKARJUN: Ag far as
the survey that is done is concerned,
8 new railway lines have beep sur-



13 Oral Answers

veyed. One is Gauhati-Burnihat
(Assam-Meghalaya): 28.21 K.M. 7The
other is Rangapara Bhalukpong
(Assam-Arunachal) 3345 K.M.

Then you have Murkongselek Pas-
sighat (Assam-Arunachal) 32,00 K.M.

Tipling-Itanagar (Assam Aruna-
chal) 70.00 K.M.

Pancharanaghat Darangiri (Assam
Meghalaya) 121.55 K.M.

Lalaghat-Sairang 102.35 K.M.; Laia-
ghat-Bhaijrabi 48.77 K.M.

Amguri-Tuli (Assam-Nagaland)

17.07 K.M.

Regarding the specific question
which the Hon’ble Member has asked,
at the moment I do not have the refe-
rence of the letter written to him by
the then Railway Minister, How-
ever I will try to get that reference
also.

Now, so far as these lines are con-
cerned, alreadv the progress is absolu-
tely in an advanced stage. My friend
will have the bhenefit of these lines
within a short time.

WY EEF AT W ;T WETET, ¥
FITH 2w T T TIT W LTI ATeS-
T sfmn w1 ok agw @l wEe
TS FT MY FHFE  HGT ITEET B
st ST =TEaT g P 3w wxw g
g a1 7Y =g awer ufwar 7. .

MPR SPFAKER: No; this js disal-
lowed.

Wty wegER ghwta

*168. st PaEw feE: o WeEeln
wf w5 73 T H1 F9T FTN P

() T Tv=R wT PawTT OE o
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FE A ; AT
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Pt T @ 99 ST W @ 9w o
& {t g9 T feor s, @ w4
Ear-Tieul gl

st wrew aromw g T wE
& @b T ¥ faE s

MR. SPEAKER: Q. No, 169...Q. No.
170. . .The members are absent. I
have been having this phenomenon
for the last three qays.

AN HON. MEMBER: They are from
the ruling party.

MR. SPEAKER: From each section
of the House,

Super Power confrontation in Indian
Ocean

*171. SHR1 JANARDHANA POO-
JARY: Will the Minister of EXTER.
NAL AFFAIRS be pleased to state:

(a) whether Government’s atten-
tion has been drawn tp the news item
published in local daily of 30th May,
1980 ‘Indian Ocean is increasingly
becoming an arena of super power
confrontation’; and

(b) if so, the reaction of Govern-
ment thereto?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P. V. NARASIMHA
RAO): (a) Government have been
newspapers reports to this effect,

(b) India is committed to the UN
Resolution of 1971, regarding the
establishment of 3 Zone of Peace in
the Indian Ocean. Therefore, wWe are
concerned by the fact that there has
been, a heavy increase in the military
presence of the outside powerg in the
Indian Ocean. We believe that great
power military presence ad competi-
tion in the Indiap OQOcean is inimical
to the peace and stability o¢ this area.

SHRI JANARDHANA POOJARY:
contrary to the assurance given to the
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littoral countries, Diego Garcia is now
built up as a formidable naval and
air base in that sensitive area by
USA. Not only that, according tuv
an expert’s report, about 21 warships
including Aircraft Two Task Force
are facing now 12 fighting ships as als»
15 support ships of the Soviet Union
in that region. The Indian Ocean
has become 5 region of confrontation
and rivalry. Not only that; it has
become a cock-pit of tension and pres-
sure. Under these circumstances, will
the Minister state whether the Gov-
ernment of India is going to initiate
steps to advance the Colombo sum-
mit meeting of 1981 on Indian Ocean,

with the support of the littoral
countries?

SHRI P. V. NARASIMHA RAO:
It may not be possible to advance it
at this stage; put we are making all
preparations to see that the confe-
rence is effective. We are in touch
with the littoral countries, each of
which is equally worried and equally
concerned, Threre have been some
consultations in New York: and now
I think the stage is set for the con-
ference in Colombo. Our thrust
has been, ang will be to make the great
Powers themgselves responsible for
the implementation of the declaration,
as opposed to the littoral and hinter-
land States getting bogged down in
consideration of inter-se interests.
So, this is our approah; and this is
our thrust. And 1 don’t think that
there is any other alternative, except
to mobilize world opinion, and parti-
cularly the opinion of all countries in
this area on this matter.

SHRI JANARDHANA POOJARY:
What is the reaction of the Govern-
ment of India to a proposal for the
setting up of a small task force of
littoral countries to sensitize world
opinion, and also to coordinate the
response of the littoral countries to
the external intereference in this
Tegion? ;
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SHRI P. V. NARASIMHA RAO:
The conference is being prepared for.
There is no neeq for any task force,
as I see it. But if there is any need
to take other countrieg into confidence
and impress upon them the need for
this conference and the need for a
favourable result from it, that could
be done. I don’t think we need to
call it a task force, because it gives a
different meaning altogether.

SHRI INDRAJIT GUPTA: {Under
the provisions of International Law
as they exist at present, there is not
much that can pe done about the
mere passage 30of ships, even of they are
war ships, through the Indian Ocean
waters, i.e. ships which are in passage
or motion, But a distinction should
he made between this and the ques-
tion of setting up fixed bases in that
area, That is the position. I would
like to know why the Government of
India does not geem, recently, to be
very much concerned—they may be
concerned, but they are not giving
public expression to it—about the fact
that the USA openly declared this:
there is a statement by Mr. Warren
Christopher  Assistant Secretary of
State dJuring ,; National Television
interview in the Uniteqg States, where
he has said—and 1 quote:

“Since Diego Garcia harbours
have been deepened to accommo-
date aircraft carriers and nuclear
submarines ang the runways have
been lengthened to permit the big
nuclear weapons-carrying bomberg
to take off ang land, the USA will,
from now on, have a permanent
military presence in the area, the
Assistant Secretary of State Mr.
Warrent Christonher said....”

So, I would like to know whether
the Government ig drawing any dis-
tinction betwep the movement and
passage of ships, to whichever Power
they may belong, through these
waters—because I don’'t think any-
thing can be done under the inter-
national law about it—as opposed to
deliberate setting up of a permanent
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military presence, ag i Diego Garcia,

SHR] P. V. NARASIMHA RAO:
We are very much concious of this
distinction. ©We have made a full
note of what is happening there: and
it is nat correct to say that there has
been any dimunition in our concern
lately, It ig not correct.

DR. SUBRAMANIAM SWAMY:
Taking Mr. Indrajit Gupta’s question
forward, I grant that Diego Garcia
has createdg tension in the Indian
Ocean area, But the number of war
ships of the Soviet Union, in terms of
ship-days, has also vastly increased.
In fact, the Soviet warships’ presence
in the Indian Ocean has gone up 5 or
6 times. whether they make a distinc-
tion ip this regard; whether they con-
sider the pressence of both the bases
and the warships as......

MR. SPEAKER: I think this ques-
tion has already been answered,

DR. SUBRAMANIAM SWAMY: No,
it hag not been answered. @ Whether
they consider them on par: whether

he considers one more acceptable
than the other.

SHRI P, V. NARASIMHA RAO:
There is a conference going on in
regargd to furtherance of this cause.
Now when the conference goes on,
it will take up all these matters in all
these aspects. I needq not sit in
judgment over anything right now.
(Interruptions) It ig not proper.

SHRI NIREN GHOSH: Whether the
government considerg confrontation in
the Indian Ocean gs a danger to peace
and contrary to the idea of this Ocean
being declared a zone of peace; if so,
whether the Government of India
consider the movement of ships and
installationg in Diego Garcia as a
hostile act; whether the Government
consider in conjunction with the lit-
toraj countries to get it declgred in
the Non-aliged Conference that thig is
an hostile act.
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SHRI P. V. NARASIMHA RAO: It
was ag far back as in 1971 that the
Indian Ocean wag designated for all
time as a zone of peace.

So far ag the declarationr part is
concerned, it has been done by the
United Nations, and when it has been
done by the United Nations; it is an
attempt deemed to ‘'nave been
made by every nation which is repre-
sented in the Uniteq Nations, It is
not merely a question of declaration;
it is a question of how we enforce the
declaration and that is what it ig all
about. (Interruptions) It is not pos-

sible to permit....

SHRI NIREN GHOSH: Ig this not a
hostile act by these Super Powers?

SHRI P. V. NARASIMHA RAO:
The United Nations is going to con-
vene a conference on whatever fur-
ther declarations are to be made. It
is better that we leave it to that con-

ference.

SHRI R, L. BHATIA: What is hap-
pening in Diego Garcia is the stren-
gthening the fleet of U.S. warships
which are 37 in number by now.
Have you raised any protest against
it to them, the US Government, in
this respect? He has mentioned in
that statement that thig matter should
be raised by public opinion. What
measures he has adopted for raising
public opinion against this?

SHR] P. V. NARASIMHA RAO: 1
have already gaid that this matter has
been taken up. We have ccnveyed
our concern at the highest level. But
what remains to be done is mobiliza-
tion of world wopinion, particularly
the opinion of the littoral countries;
not that the littoral countries have
not expressed themselves so ‘far; they
have. But this has to be done again
and again until we suceed in our ob-
jectives, That is why thig conference
is being planned and we are making
elaborate arrangements to see that the
conference is successful.
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Former Prime Minister's secret meet.
ing with South African Prime
Minister

*172, SHRI INDRAJIT GUPTA:
Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether jt is a fact that the
then Prime Minister, Shri Morarji
Desai, had a secret meeting with the
South African Prime Minister at

Frankfurt; and

(b) if so, whether the purpose and
content of these talks have been as-
certained?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P. V. NARASIMHA
RAO): (a) According to available in-
formatjon, Shri Morarji Desai hag a
meeting jn Frankfurt in June, 1979,
with the South .African  Foreign
Minister, Mr. R. S. Botha, Thig has
been confirmed by Shri Morarji Desai
himself in his statement to the press
reported on 16 May, 1980.

(b) Government have made efforts
to ascertain the purpose and content
of the talks but without cuscess, as
there j« no record of the meeting
available,

SHRI INDRAJIT GUPTA: 1 would
like to know, as far as the Minister
is aware, whetlher thig is the first
occasion at least since independence
when a Minister of the Central Go-
vernment of India has had any per-
sonal contact with Minister level
representative of the South  Aifrican
Government or whether there have
been any other occasions when such
talks have taken place or contacts
have taken place?

SHRI P. V. NARASIMHA RAO: As
far as I am aware, this is the first
occasion, There is g total ban on
Indian nationals going to  South
Africa on business or for tourism
leave alone the heads of the Govern-
ments or members of the government
talking to each other.

SHRI INDRAJIT GUPTA: In that
case, if that is the interpretatiomn of
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the Government of India’s stand, 1
think it would appear that the for.
mer Prime Minister committed a
breach of the existing principles and
decisions which the government has
taken in this regard. I should like to
know from him whether the pregsent
government has expressed its disap-
proval. It has not, as far as I know,
because a few days ago when we
were talking about Moshe Dayan’s
visit, we were told that there were
no records available. It was made to
appear that such a talk which was
carried out secretly wag harmful to
the country’s image abroad and so
on, In the case of South Africa,
India since the days of Mahatma
Gandhi has been in the forebront of
the struggle against apartheidq and
Morarji Desai claims to be a disciple
of Gandhiji. In that sense, news
appearing that he had a secret meet-
mg at Frankfurt air port with the
South African Minister, would it
not do damage to the image of India,
particularly in the eyes of the people
of Africa and South Africa. From
that point of view should not the go-
vernment express itsely and make its
position clear?

SHRI P. V. NARASIMHA RAO: I
am expressing the view of the go-
vernment. here and now that thig was
not the proper thing to do. Our re.
lations with the people of South
Africa have been so good and friend-
ly and we have been helping  them
right from the beginning, not  just
recently. This history is more than
half a century old. So I do fecl, Go-
vernment fee] that a meeting like
this would certainly create misunder-
standing not only between the people
of South Africa and ourselves but
between us and the people of other
African countries, particularly count-
ries like Namibia which are still
struggling against foreign domination.
So, I am sure that it wag not the
proper thing to do.

SHRI G, M. BANATWAL]‘.:_A: The
hon. Minigter just now said that
such a meeting would create wrong
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impressiong on the people of South
Africa. But we would like to know’
definitely from the government whe.
ther any wrong impressions were
created and if so what stepg the go-
vernment took immediately on assum-
ption of office in order to see that
any mischief done by such a secret
meeting is correcteq and things put
properly.

SHRI P. V. NARASIMHA RAO:
Minister standings would come only
when the information that a meeting
like thig has taken place, becomes
known. This knowledge has come
to the world only recently. Now we
are taking steps to see that there is
no further misunderstanding. As 1
said on a previous occasion, the ex-
posure of 'this meeting on the floor of
this House is also a step in that dir-
ection,

=t wie®w ow. @. ©. & sreger
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PROF. K. K. TEWARY: The hon.
Minister admitted that the surrepti-
tious meeting of the former Prime
Minister with some repres#ntative of
the—Prime Minister of South Africa
violated all norms and considerations;
he admittedq on the floor of the House,
Will he initiate a move to condemn
this violation?

SHRI P. V. NARASIMHA RAO:
I do not think there is any need for

going further.

SRl Foomr wrEl ;o Waqd Juw FA
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THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P. V. NARASIMHA
RAO): Government have seen re-
ports to this effect,

ot WA Tl eqy wgiew, WA
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SHRI P. V. NARASIMHA RAO:
This is the latest that has come to us.
A U.N.I. Report Datelined Moscow
and quoting Western Diplomatic So-
urces stated that Pakistan was in the
process of buying military equipment
worth Rs. 2,000 crores from various
‘Western countries. The Pakistan Em-
bassy New Delhi and the Pakistan
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Foreign Office in Islamabad denied
this and the Pakistani Press branded
it as a story planted by the Indian
Government to cover yp its own con-
tract with the Soviet Union, for mi-
litary equipment. We are aware that
Pakistan has been negotiating with
various manufacturers in the United
States and European countries for the
purchase of sophisticated equipment
and the Report that Pakistan had

entered the Western Arms market
with a shopping list worth
Rs. 2000 crores is not likely
to be incorrect, However, we

have vet no confirmation as
regards the number, size and the
types of deal that have been finalis-
ed.

This is the position. We would cer-
tainly get this information in course
of time. We are not going to leave
it just at that, .
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3’ The questionp is irrelevant. Disal-
lowed.

SHRI CHINTAMANI PANIGRAHI:
In recent times it is not very difficult
to collect the military information of
different countries. I would like to
know from the Minister whether from
the different super-powers who have
their own satellites and other means
to get information about various mili-
tary activities in different countries,
including Pakistan, our Government
has got any information from those
satellites which pass on information
that Pakistan is already in a  gtate
of preparedness for having a nuclear
bomb and tunnels are already being
dug. for conducting atomic tests
which also has been spotted by the
satellites? When our Government has
very often told the Pakistan Gov-
ernment that there is no question of
attack from our side on Pakistan,
why ¢ Pakistan moving in this direc-
tion? Sir, these military informatious
are no longer secret to any country.
I would like to know from the hon.
Minister whether India has offered to
Pakistan that there should be a peace
pact between India and Pakistan and
it so, why is this kind of military pre-
paredness going on there?

SHRI P. V. NARASIMHA RAO:
Our information about the prepara-
tions of other countries, I must say, is
adequate. I need not say anything
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further than tHis.

SHRI RATANSINH RAJDA: I3 the
Minister aware of the fact that there
is a craving for friendship in the
people of Pakistan with India, especi-
ally after the Soviet mlhtarv inter-
vention in Afghanistan? In view of
this, will the Government take the
initiative to persuade Pakistan that in
case of aggression against Pakistan
by any other power, India would run
to the rescue of Pakistan and that is
why Pakistan should not fall into the
machinations of the western powers?

SHRI P. V. NARASIMHA RAO:
We know that the people of Pakistan
and the people of India want to be
friendly with each other and they
do not want to be inimical to each
other. That is why we have been
impressing upon the Pakistan Gov-
ernment that in view of this very
strong feeling among the peopleg of
both countries, htey should respond
to the needs of friendship and not
respond to the needs of belligerency.
This is what we have been telling
them. (Interruptions). We do not be-
lieve in any military pacts. That is
basic with us. Therefore, it is not
possible to enter into any pact of that
kind with any country.

SHRI RATANSINH RAJDA: I
am not talking of any pact...

MR. SPEAKER: Shri Bhogendra
Jha,

SHRI BHOGENDRA JHA: This
large-scale arming of Pakistan in the
first place is against the people of
Pakistan themselves by thig undemo-
cratic regime. Secondly it is creat-
ing problems for Afghanistan by un-
settling the stability of the whole re-
gion with which we are also concern-
ed and delaying normalisation of re-
lations. Lastly, it is bound to hit us
today, tomorrow or the day after. In
such a context, I want to knowigvhe-
ther the Government of India through
this House is making known to  the
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world that whichever countries sup-
ply arms to Pakistan willingly or un-
willingly are creating conditions of
festabilisation in thig part of the
world and so no Government should
do it and that India will take it as
an unfriendly act? May I know whe-
ther we are prepared to offer to Pak.
jstan g np war pact, so that we can
remain in peace?

SHRI P. V. NARASIMHA RAO:
While 1 would not term it as an un-
friendly act because it has a certain
technical connotation, I would submit
that this is precisely what we have
been trying to impress upon al] the
countries for the last six months.
There has been some effect gnd we
feel that we have succeeded to some
extent, So far as no war pact is con-
cerned, it is well-known that we have
offered it angd in fact, the latest think-
ing is that the Simla Agreement is.
self constitutes a no war pact.

Ways and means to eliminate aecci-
dents on Indian Railways

*174. SHRI K. A. RAJAN: Will
the Minister of RAILWAYS be pleas-
ed to state:

(a) whether he had urged the Re-
search Designs and Standards Orga-
nisation (RDSO) of Railwayg while
addressing the 17th meeting of the
Central Board of Railway Research
to find ways and means to eliminate
accidents from the Indian Railways
caused by mechanical or technical
failure;

(b) if so, whether the RDSO hsas
made any effori in this regard there-
after; and

(c) if so, the detailg thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) Yes,

(b) and (¢). The improvement in
the designs ang specifications of track

structure, vehicles and Signal and
Telecommunication Gear is an on-gn-
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ing Research and Development gcti-
vity of Research Designs and Stan-
dards Organisation.

SHRI K. A. RAJAN: Addressing
the 17th meeting of the Central Board
of Railway Research, the Union Min-
ister urged the Research, Designg and
Standards Organisation of the Rail-
ways to find ways and means to eli-
minate accidents from the Indian
Railways caused by mechanical or
technical failure. He had also stres-
sed the needq for minimising the im-
port of equipment from abroad.

In the light of the above statement,
I would like to know from the hon.
Minister, (a) What are the activities
assigned to be undertaken by the
RDSO? (b) Has the RDSO under-
taken any research for developing a
new braking system to avoid possible
accidents?

SHRI MALLIKARJUN: It is true
that the hon. Minister at a meceting
of Central Boarq of Railway Res-
earch addressed by him on 31-3.80
stressed thig aspect on officialg of
RDSO. In that meeting, the Minis-
ter had asked them to evolve a me-
chanism to avoid frequent occurrence
of accidents,

The hon. Member desired to know
whethe; any brake system had been
developed by the RDSO. It is true
that an air brake system has been
developed to increase the braking
power of all the trains.

Apart from that, modification in the
brake system hag been done to bring
about 80 to 120 per cent improvement
in case of the tare weight.

There are many other research acti-
vities being conducted by the RDSO.
For example, in signalling and tele-
communications, they have develop-
ed automatic lifting barriers at level
crossing gates. While the 1rajn is
running due to some other reason
or in the event of any incapacitation
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of the driver or sudden heart attack,
they have developed a vigilance con-
trol device which will come into ope-
ration and the train wil] come to an
automatic halt.

SHRI K. A, RAJAN: 71 would like
to know specifically from the hon Mi-
nister whether Mr, A. R. Fernandez
has submitteq a hydro-pneumatic
brake system patented in the year
1966, to RDSO? Have the Railways
received the drawing and other de-
tails thereof? If so, what action has
been taken on that particular thing?

SHRI MALLIKARJUN. At the mo-
ment, I do nof” have any inforration
about it. But as the hon. Member de-
sires, I will seek the information from
the RDSO whether they have taken
cognisance of the system developed
by a citizen of this country, Mr.
Fernandez.

Temtent ¥ Wz @iv s w1 gEee
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THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI C. K. JAFFAR SHARIEF): (a)
and (b). A statement is laid on *‘he
Table of the House.
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Statement
(a) Yes, Sir..

(b) Policing being a State subject,
the responsibility of safetyr of passen-
gers and their belonging rests with
the government railway Pglice which
functions under the State Govern-
ments. They are taking the following
preventive measures in this regard:

(1) Escorting of important trains
at night by armed guards of Gov-
ernment Railway Police of concern-
ed State Government.

(2) Beat patrolling at stations
platforms/waiting halls.

(3) Survellance over criminals
and known bad characters,

(4) Checking of night trains by
supervisory officers,

(5) Posting of armed pickets at
vulnerable stations,

(6) Special squads of C.ILD of
the State Governments take up in-
vestigations of important cases to
apprehend the gangs responsible for
these crimes.

Besides, the Railway, on their part,
take the following action:

(1) The Railways maintain close
liaison with the State Police autho-
rities at all levels,

(2) Vestibuled doors of coaches
are closed between 2200 hrs. =and

0600 hrs.

(3) TTEs|Attendants|Conductors
have instructions tg remain vigilant
to prevent entry of unauthorised
persons into reserved compart-
ments

(4) Whenever there is spurt of
crime in a particular area, the at-
tention of the State Government
concerned is drawn for be pro-

tection to railway passengers and
necessary wassistance is rendered
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whenever required. Over, 2,000
armed Railway Protection Force
personnel have been deployed to
assist Government (Railway Police
in escorting the affected trains in
vulnerable sections all over the
Indian Railways.

(5) With a view to having a
prompt channel of communication
to the armed police guards when-
ever alarm chain is pulled at night
as also to alert the passengers about
the possibility of 5 crime in such 3
situation, orders have been issued
fixing a standard alarm chain whis-
tle code of two sharp and one long
blast of train engine whistle, This
standard code has been made known
to all police authorities,so that
when such an alarm is sounded,
the Police escorts could split in
parts and detrain on both sides of
the train to apprehend the escap-
ing criminals.

(6) Police escorts have been pro-
vided accommodation in the centre
of the train.

(7) With a view to improving
lighting arrangements on both sides
of the train after it stops, a special
lamp which is supposed to provide
sufficient light to clarly spot mov-
ing object with in about 200 yards
is under experiment.

(8) A post of DIG|chief Security
Officer (anti-dacoity) is being crea-
ted in the Railway Board to stren-
gthen measures from the Railway
side in dealing with the problem
of crimes in trains,
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SHRI C., K. JAFFER SHARIEF: It
is the general law and order situa-
tion which is reflecting on the Rail-
ways also. As has been mentioned in
the statement, the Government Rail-
way Police have taken a number of
measures.  They are:

1. Escorting of important trains
at night by armed guards, of Gove-
rnment Railway Police of concerned
State Government.

2. Beat patrolling at stations
platforms|waiting halls,

3. Surveillance over criminals
and known bad characters.

4. Checking of night trains by
supervisory officers,

5. Posting of armed "plckets at
vulnerable stations.

6. Special squads of C.I.LD. of the
State Governments take up investi-

gations of important cases to ap-

prehend the gangs responsible for
these crimes.

Besides, the Railways on their part,

take the following action: 3

1. The Railways maintain close
liaison with the State Police autho-
rities at all levels,

2. Vestibuled doors of coaches are
closed between 2200 hrs and 0600
hrs.

3. TTEs|Attendants|Conductors
have instructions to remain vigi-
lant to prevent entry of unauthoris-

ed persons into reserved compart-
ments,
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4, Whenever there is spurt of
crime in a particular area, the at-
tention of the State Government
concerned is drawn for better pro-
tection to railway passengers and
necessary assistance is rendered
whenever required....”

MR. SPEAKER: Question Hour is
over.

WRITTEN ANSWERS TO QUES-
TIONS

Chandigarh-Ludhiana Rail Link
*1267. PROF. NARAIN CHAND
PARASHAR:

Will the Ministey of
be pleased to state:

(a) whether the project to link
Chandigarh with Ludhiana by a direct
Railway line has been surveyed and
sanctioned,;

(b) if so, the findings of the survey

as also the estimated cost of the Pro-
ject; and

RAILWAYS

(c) if not, the reasons therefor?

THE MINISTER OF STATE 1IN
THE MINISTER OF RAILWAYS
(SHRI C. K. JAFFAR SHARIEF):
(a) to (c): A final location (engine-
ering) survey for the construction of
Jagadhri-Chandigarh-Ludhiana rail
link was carried out during 1971-73,
which revealed that Chandigarh-
Ludhiana portion (BG, 95 kms)
would cost Rs 19.76 crores (at 1971-
72 price level) and was not financial-
1y viable. In view of the limited finan-
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cial resources which are not adequa-
te even to progress the schemes alra-
dy in hand, it has not been possible
to undertake the construction of this
rail link so far. However, the entire
matter regarding policy for construc-
tion of new railway lines has been
entrusted to a National Transport
Policy Committee and their report
has just been received by the Plann-
ing Commission. = The proposed rail
link would be given due considera-
tion in the light of the accepted re-
commendations of this Committee.

Wagons for Essential Commodities for
Tripura

*169, SHRI AJOY BISWAS:

Will the Minister of RAILWAYS
be pleased to state:

(a) whether Government are aware
that essential commodities are not
reaching Tripura due to shortage of
wagons;

(b) if so, the steps taken by Gov-
ernment in this regard; and

(c) the number of wagons which
carried essential commoditieg to Tri-
pura during the last five months
(month-wise)?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI C, K. JAFFAR SHARIEF)
(a): No.

(b) Does not arise.

(c) :

Commodity Jto Feb. *80  March 8o April 80 May %80 Tot. 1
Foodgrains . 125 592 441 549 929 2936
Salt 34 127 11y 51 36 365
Suga-. 13 35 45 58 38 18¢g
Cement 49 46 82 264 75 516
Pulses . . . 10 23 27 3 4 €7
Edible Ojfl . . . . 9 9 20 8 27 73
Steel . 12 33 41 31 32 149

’ Total 552 865 773 964 11418 4295

618 1S 2
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Coal to Power Generating Plants

*170, SHRI K. MALLANNA:

Will the Minister of RAILWAYS
be pleased to lay a statement show-
ing:

(a) whether efforts have been made
by his Ministry quring the last six
months to meet the challenge of sup-
plying coal to power generating
plants and supplying drinking water
to drought-affected areas in the
country; and

(b) if so, the detailg thereof?

- THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI C. K, JAFFAR SHARIEF):
(a) and (b). A statement js laid on
the table of the House.

STATEMENT

MOVEMENT OF COAL TO THER-
MAL POWER STATIONS:

From the following comparative
figures, it will be seen that there has
been a significant increase in move-
ment of coal to thermal power stations
during the last six months as com-
pared to the corresponding periods of
the previous years:—

Daily av. no. of
wagons of coal loaded

for powerhouses

Month 1980 1979
January - - 2913 2649
February - - 3323 2€00>
Mareh - - - 3287 2804
April - - - 3299 2775
May - - -~ 318g* 2715
June - - - 3233% 2806

(upto 10th)
*(Approximate)
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SUPPLY OF DRINKING WATER TO
DROUGHT-AFFECTED AREas IN THE
COUNTRY:

The Railways made arrangements
for supplying water free of cost in
drought-affected areas on the request
of State Governments.

Production vacuum in Cochin
Shipyard

*176. SHRI K. KUNHAMBU:

SHRI SATYA GOPAL
MISRA:

Will the Minister of SHIPPING
AND TRANSPORT be pleased to
state:

(a) whether it ig a fact that there
wil] be a production vacuum in the
Cochin Shipyard due to lack of orders;
and

(b) it so, the steps being taken by
Government to remedy the situation?

THE MINISTER OF SHIPPING
AND TRANSPORT AND TOURISM
AND CIVIL AVIATION (SHR] A. P.
SHARMA): (a) and (b). The Shipyard
has so far firm orders for 3 ships of
75,000 DWT each and last of these
ships is expected to be undocked in
December 81. Effortg are peing made
to secure further order for ships of
75,000 DWT each. In case this is not
possible, Cochin Shipyard proposes to
switch over to ghips of 35,000 DWT to
45,000 DWT each for which there may
be orders. Efforts are being made to
avert production vacuum.

Legislation for Workers’ Partici-
pation

*177. SHRI ARJUN SETHI:
SHRI K, PRADHANTI:

Will the Minister of LABOUR be
pleased to state:

(a) whether Government propose
to bring a legislation allowing the
workers participation in manage-
ment;
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(b) whether the views of State
Governments have alsp been sought
in this regard; and

(c) if so, the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF LABOUR (SHRI
T. ANJIAH): (a) to (c). The entire
question of workers participation in
management arising out of the report
of a 21-Member Committee is propos-
eq to be discusseq in a Conference of
State Labour Ministers scheduled to
be held in July 1980. The question
of legislation would be considered in
the light of the recommendationg of
the Conference and a Tripartite Con-
ference to be called subsequently.

Coastal Shipping

*178. SHR] CHITTA BASU: WwWill
the Minister of SHIPPING AND
TRANSPORT pe pleased to state:

(a) whether Government propose
to step up coastal shipping;

(b) if so, whether Government
have under consideration any propo-
sal to set up a public corporation for
the purpose; and

(¢) if so, the details thereof?

THE MINISTER OF SHIPPING
AND TRANSPORT AND TOURISM
AND CIVIL AVIATION (SHR]I A. P.
SHARMA): (a) Yes, Sir,

(b) No, Sir.

(c) Does not arise.

Double track for XKrishnanagar.
Lalgola Section

*179. SHRI RENUPADA DAS:
SHRI ZAINAL ABEDIN:

‘Wil] the Minister of RAILWAYS
be pleased to state:

(a) whether Government are consi-
dering for laying a double track bet-
ween Krishnanagar and Lalgola and
electrification of the section;

(b) if so, when; and
(c) if not, the reasons thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI C. K. JAFFAR SHARIEF):
(a) No Sir,

(b) Does not arise.

(c) The existing capacity in the
Section is considered adequate to meet
the present requirements of traffic.

Traing cancelled due to ghortage of
Coaj

*180. SHRI PIUS TIRKEY: Wil] the
Minister of RAILWAYS be pleased to
state;

(a) the number of trains cancelled
for want of adequate supply of coal
during the last six months;

(b) whether it is a fact that the
efficiency of Railways has also been
affected due to inadequate supply of
coal; and

(c) the steps taken by Govern-
ment to meet the need of coal for
Railways?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI C. K. JAFFAR SHARIEF):
(a) The minimum and maximum num-
ber of traing which remained cancelled
due to shortage of coal during Decem-
ber 1979 to March, 1980 is given
below:—

Minimum Maximum
No. No.

Month

December 1979 162°5 pairs 262°5 pairs

January 1980 120 149°5
February 1980 117 5 120 »
March 1980 Nil 88 »

There had been no major cancellation
of passenger trains during April and
May, 1980 on gccount of Joco coal
shortages excepting that some trains
were cancelled on Southern Raijway
for ghort periodg of 2-3 days due to
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some bottlenecks in the speedy move-
ment of coal

(b) No, Sir.

(c) Close liaison is being maintain-
ed with the coa] producing authori-
ties and the Ministry of Energy for
stepping up the movement of steam
coal for meeting the combineq re-

quirements of both Industries and
Railways.

Running of Calcutta-Maldah Gour
Express during day time

*181. SHRI ANANDA PATHAK:

Wil] the Minister of RAILWAYS be
Pleased to state:

(a) whether Government are consi-
dering the proposal for running the
newly introduced tri-weekly Calcutta-
Maldah Gour Express during the day
time instead of night;

(b) if so, when; and

(c¢) if not, the reasons therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS

(SHRI C. K. JAFFAR SHARIEF):
(a) No, Sir.

(b) and (c). Do not arise.
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Pande Committee on National
Transport Policy

1234. PROF. MADHU DANDA-
VATE:. Will the Minister of RAIL-
WAYS be pleased to state:

(a) whep the ‘Pande Committee’ on
National Transport Policy was
appointed;

(b) when it submitteq its report to
Government;

(c) whether the Committee hag re-
commended the construction of a

broad gauge Railway line from Apta
to Mangalore; and

(d) if so, what steps are proposed
to implement this recommendation?

THF DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) On 26th April,
1978 by the Planning Commission.

(b) On 8th May, 1980, to the Plan-
ning Commission,

(¢) Yes.

(d) Construction of line from Apta
to Roha is in progress. The Planning
Commission’s approval hag been
sought to exteng thig line uplo
Daggaon.

Raiganj—Balurghat Rail link

1235. SIIR] SUBODH SEN: Wil] the
Minister of RAILWAYS be pleased
to state;

(a) whether Government gre aware
that there is no railway link between
Raiganj and Balurghat in West Ben-
gal; and

(b) if so, when the construction
work wil]l start and the details there-
of?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MAILLIKARJUN): (a) Yes.

(b) No investigations for the pro-
posed rail link between Raiganj and
Balurghat have been carried out in
the recent past. However, in order
to examine the feasibility for extend-
ing the rail communication to Balur-
ghat, a traffic survey for Eklakhi-
Balurghat via Gajol rail link was
carried out during 1972-73, which
revealed that the project is highly
unremunerative. In view of limited
financial resources which are not
adequate even to progress the schemes
already in hand, it is not possiblg to
take up the construction of Raiganj-
Balurghat rai] link at present,
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Post of Divisional personnel Officer

1236. SHR] S. M, KRISHNA: Wil
the Minister of RAILWAYS be pleas-
ed to state;

(a) the nameg of Divisions on the
Northern Railway in which the post
of Divisional Personnel Officer has
been upgraded to that of Senior D.P.O.
and the manner in which these posts
have been filled up;

(b) whether in some of the Divisions
the existing incumbents are being con-
tinued although somg of them have
not been selected for promotion by
the Union Public Service Commission;

(¢) whether it is due to nomn-availa-
bility of selected personnel to replace
them or some other reasons and in the
latter case what are these; and

(d) how long it will take to replace
them with the selected persons?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALIKARJUN): (a) to (d). The
posts of Divisional Personne] Officers
in Moradabad, Ferozpur, Bikaner and
Jodhpur Divisions of the Northern
Railway have peen recently upgraded
to that of Senior Divisional Perscnnel
Officers. While the post of Senior
Divisiona] Personnel Officer, Ferozpur
has heen filled in by a selected Junior
Administrative Grade Officer ot the
Indian Railway Personnel Service, the
remaining posts will be filled shortly
by selected JA Grade Officers of the
Indian Railway Personnel Service, as
soon as the fina] list of Indian Rail-
way Personnel Service optees, now
under compilation in the current ini-
tial Constitution stage of the Indian
Railway Personnel Service, is drawn
up.

Villages covered by Railways

1237, SHRI BALASAHIEB VIKHE
PATIL: Will the Minister of RAIL-
WAYS be pleased to state:

(a) the programme about laying of
new railway tracks during 1980 and
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1981 to connect the distant villages
by rail with a view tg catering to the
need of rural areas;

(b) the likely expenditure to be in-
curred thereon; and

(c) when the new tracks proposed
to be iaid will be opened to public
traffic?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) to (c). There
are 26 new line projects in progress in
1980-81 (approved before 31-3-80)
with an aggregate length of 1800 km.
These are dispersed all over India.
These will be progressively. completed
one by one from 1980-81 onwards.

All these projects are estimated to
cost arcund Rs. 441 crores and an e€x-
penditure of Rs. 150 crores has been
incurred upto 31-3-1980. A sum, of
Rs. 45 crores has been proposed dur-
ing 1980-81.

4 new line projects costing about
Rs. 60 crores with a total jength of
285 km. have been included in the
budget for 1880-81. These will alsc
be complcted in about 5 to 6 years’
time after 1981-82 when the work on
them will e in ful} swing.

Signal and Tele-commupicatjon staff

1238. SHRI RAMAVATAR SHAS-
TRI; Wil] the Minister of RAILWAYS
be pieased to state:

(a) the total strength of thg signal
and tele-communicatioy staff in the
Katihar division of the North Eastern
Railway; . J et

(b) how many of them have been
allotted railway quarters;

(c) whether all essential staff of sig-
nal and Tele-communication Depart-
ment have been allotted railway quar-
ters; and

(d) if not, the reasons therefor and
the steps Government propose to take
in this regard?
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THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) to (d) The in-
formation is being collected and will
be laid on the Table of the Sabha.

Investment by Southern Rallway

1239. SHRI A. NEELALOHITHA-
DASAN: Will the Minister of RAIL-
WAYS he pleased to state:

(a) whether it i3 a fact that the
Southern Railway has invested over
six crores of rupees by way of capital
contribution to the Kerala State Road
Transport Corporation;

(b) if so, losses incurred by the
above Corporation in the years 1978
and 1980; and

(¢) whether Southern Railway has
itg representation in the management
of Kerala State Road Transport Corpo-
ration?

THE DEPUTY MINISTER IN THE
MINTSTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) Yes.

(b) 1978-79: Rs. 3.71 Crores 1979-80:
Rs. 13.11 crores.

(¢) Yeos.

Modernisation scheme of Madras Port
Trust

1240. SHRI D, S. A. SIVAPRA-
KASAM: Will the Minister of
SHIPPING AND TRANSPORT be
pleased to state:

(a) whether any modernisation gche-
me has been submitted to Government
by the Madras Port Trust;

(b) if so, the details thereof; and

(¢) the action tuken by Government
thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI BUTA SINGH):

(a) Yes, Sir,

(b) (i)
Terminal

Provision of Container
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(i) Expansion of Jawahar Dock. .

(¢) A decision would be taken on
merits of the proposals. .

Sangli-Mira] branch lnse

1241, SHRI R. K. MHALGI: Will
the Minister of RAILWAYS be

pleased to state:

(a) whether it is a fact that Gov-
ernment have sanctioned bringing of
old Madhavnagar Station on the main
line and joining it to the New Sangli
and restoration of the Sangli-Miraj
Branch line;

(b) if so, the progress made so far
and the amount released therefor; and.

(c) when the said project is likely
to be rompleted?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) to (c). Bring-
ing old Madhavnagar on the main
line by providing 3 chord line betwean
Nandre and New Sangli, and resto-
ration of Miraj-Sangli rail link have
already been included in the interim
rail budgs 1980-81 with an initial
outlay of Rs. one lakh each. Further
action will be taken after regular
budget is passed.

Number of tickets issued from Gwalior

1242. SHRI N, K. SHEJWALKAR:
Will the Minister of RAILWAYS be
pleased to state what is the daily
average number of tickets issued from
Gwalior to Bombay and Gwalior to
Kandwa, Manmad, Nasik and Kalyan
angd other important stationg between
Itarsi and Bombay VT?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): The total daily
average number of tickets of all
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Cldswes issued from Gwalior to impor-
tant stations ig as under:—

To Stations No. of

tickets
Bombiy V. T. . . . 28
Dadar . . . . . 11
Kalyan . . . . 9
Nasik Road . . . 2
Mapmad . . . . 4
Jalzaon 2
Busaval . . . . 3
Kindw: . . . . 3
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Cost of Living Index

1245. SHRI JYOTIRMOY BOSU:
Will the Minister of ILABOUR be
pleased to state:

(a) whether it jg a fact that under
Cabinet orders 1971 series of consu-
mer price index has been kept seal-
od; ang

(b) whether it jg also a fact that in
that scriegs under the direction of
I'nance Ministry (Economic Affairs)
s me action was initialed to lower the
cost of living index?

THE MINISTER OF STATE IN
THE MINISTRY OF LABOUR (SHRI
T. ANJIAH): (a) and (b). No Sir.
With a view to revising the current
series off Consumcr  Price TIndex
Numbers (1960—100), I.abour Bureau
had undertaken fresh Family Budget
Surveys in 1971. However, there was
a persistent demang that before the
1971 series were relased, the index
number should be reviewed and
deficienceg therein, if any, should be
rectified. Government, therefore,
constituted a Committee in May “77
(Rath Committee) to go ‘into  the
various aspects of the index numbers.

The Report of the Committee is
presently under consideration of
Government.

Ship Repairing Yard at Haldia
1246. SHRI SOMNATH CHATTER-

JEE:
SHRI NIREN GHOSH:
Wil] the Minister of SHIPPING
AND TRANSPORT be pleased to

state:

(a) the steps taken by Government
about the Ship Repairing Yarq at Hal-
dia, the details thereof;

(b) whether it is a fact that the
concerned files are missing in the
Ministry; and

(¢) if o, the rcaction of Govern-
ment thereto?

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI BUTA SINGH):
(a) M/s, Garden Reach Shipbuilders
& Engincers Ltd., Calcutta, had sub=-
mitled 5 project report for ship-repair
complex at Haldia. The repory was
examined by Government and the
Company was advised to re-examine
the viabilily of the project and other
relevant aspects without taking into
account the proposal for production
of oli-shore nlatforms ang some ad-

monal constructions  recommended
by the Calcutta Port Trust and submit
a supplementary report for consi-
deration. M/s, CRSE have since sent
a supplementary report.

(b) No, Sir.

(¢) Does not arise.
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Ministerial and Operational Staff
Working in D.T.C.

1248. SHRI SATISH
SINGH: Will the Minister of SHIP-
PING AND TRANSPORT be pleased
to state:

(a) whether the Ministerial and
Operational =taff working in the Delhi
Transpor{ Corporation are alloweq all
offs and gazetted holidays or they are
given compensatory leave and/or
monetary benefit in lieu thereof;

(b) the detailg thereof;

(¢) whether it is a fact that the
Operational staff in the D.T.C. are not
allowed any Second Saturday off nor
they are given any compensatory
allowance in lieu thereof;

(d) if so, the reasong therefor; and

(e) the remedial steps proposed to
be taken in the matter?

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI BUTA SINGH):

(a) The Ministerial & Operational
staft working in the Delhi Transpors
Corporation are allowed weekly offs
and all the gazetted holidays as
declared by the Central Government
for its employees under the Negotiable
Instruments Act, 1981. When in the
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exigencies of service they are requireq
to work on off days they are allowed
compensatory leave as well gs each
compensation; and if required to work
on Gazetted Holidays, they are given
cash compensation only.

(b) The Ministerial staff as well as
the Operationa] staff is given 14
times of the Basic Pay besides normal-
wages if called on the work on a
Gazetted Holiday. For working on
an off day, they are paid double the
wages and a compensatory rest (off),

(c¢) Yes, Sir.

(d) The Operational staff ig gover-
ned by Motor Transport Workers
Act, 1961. According to Section 13 of
this Act, they are required to work
8 hours in a day and 48 hours in a
week. Their duty s spread evenly
for 8 houns a day on all the 6 working
days in a week. Thus they are not
allowed the facility of Second Satur-
day off or compensatory  allowance
in lieu thereof.

(e) Does not arise in view of the
Pposition explained against (d) above,

Import af Drug by ICI Ltd.

1249. PROF. AJIT KUMAR MEHTA:
SHRI R, L. P. VERMA.

Wil]l the Minister of HELATH be
pleased to state:

(a) whether it jg a fact that Imperia}
Chemical Industries Lid, are in colla-
.boration with some foreign firm and
if so, the particularg thereof;

(b) whether the drug  “Eraldin
Practolol” is imported by thig com-
pany;

(c) whether thig drugs has to pass
through gsome tests in some Govern-
mental laboratory and if so, what are
they ang their recommendations;

(d) whether this drug hag adversely
fltffected the patients who consumed
13;
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(e) whether Goveinment  are
aware that this company has paid
a lot of compensation in UK. and
other countries to the affected per-
song who took this medicine;

(f) if so, whether Government vyill
get this issue examined by a High
Level Committee; and

(g) what action ig proposed to be
taken against the manufactures of

thig drug? Lot

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH (SHRIL
NIHAR RANJAN LASKAR): (a) to
(g). Practolol is 3 cardiao drug indica-
ted in the management of angina
pectoris and cardiac arrythmias.
Enaldin ig a brand of Practolol pro-
duced by M/s Imperial Chemical
Industrieg Ltd., U. K. The Alkali and
Chemical Corporation of India Ltd.,,
Calcutta now shifted to Madras) is
a subsidiary of M/s, Imperial Chemi-
cal Industries Ltd., U.K. The firm was
granted permisison by the Drugs
Controller (India) to import Practolol
under Rule 30-A of the Drugs and
Cosmetics Rules in November, 1973.
Practolo and its preparations were
includeq in the British Pharmaco-
poeia, 1973 when this drug was
permitted import. Subsequently per-
mission to import and market Prac-
tolol preparations were granted to
serves all Indian firms. In August
1974 the Alkali and Chemical Cor-
poration of India informeq the Drugs
Controller (India) of possible side
effects of skin or eye lesions on some
the request to discontinue treat-
ment with Practolol. The firm had
informed leading cardiologists in the
country about these side effects with
the request oto discontinug treat-
ment with Practolol immediately if
patients developed skin rashes or
showed ocular signs or symptoms A
suitable warning about the®® side
effects was alsp included in the
package leaflet of the product.
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Drugs Controller (India) had sub-
sequently asked all manufacturers
marketing Practolol preparations to
include a statement regarding the
side effects observed with the drug.
Following reports received trom the
World Health Organisationp that gome
countries; had withdrawn the market-
ing of Practolol, the Drugs Controller
(India) in August, 1975 cancelled per-
mission granteq for import or manu-
facture of Practolol preparations to
Alkali and Chemical Corporation of
India and to other firms. The firms
were also askeq to withdraw stocks
of the drugs which may have been
released in the market by them.

As Practolol was included in the
British Pharmacopoeia and standards
for this drug were available, the ques-
tion of conducting any test in Govern-
ment laboratories did not arise. We
have no information as to whether
the company has paid compensaiion
in U. K. and other countries to persons
who took the medicine and suffered
from side effects. No reports have
been received of any cases of texic
effects as a resuly of the administra-
tion of this drug in India.

Encroachment of Railway Land by
M's Oriental Building and Furniture
Company Ltd.

1250, SHRI NAVIN RAVANI. will

the Minister of RAILWAYS be pleaseq
to state:

(@) how much railway land has
been encroacheqd upon in New Delhi
by Mls Oriental Building ang Furni-
ture (P) Limited;

(b how much encroached portion
of this land is occupied there by its
sister concern Pure Drinks Limited
and since what period:

(c) how much amount of arrears

of rent is falling due to this com-
pany and for how long;

(d) what steps are being taken by
the Railway Administration to get
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that land vacated and arrears to be
recovered;

(e) when that company went to
High Court ang why the appeal
against High Court order was not
preferred in time; and

(f) what ig the position at present?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) 2,743 sq. yards
of railway land near Minto Bridge
Railway station, were licensed to M/s.
Oriental Building anq Furnjshing Co.,
Private Limited., The agreement ex-
pired on 31-12-1972, but they have not
so far vacated the area.

(b) Details in this regard are not
known,

(¢) The total amount due from this
company from 1st Jaunary 1863 upto
June 1976 on accouni of arcears of
rent and damages and intorast etc,
for unauthorised occupation is about
Rs. 17.%5 lakhs, after adjusting the
amount already paid by inem and
securily deposit available with the
Raiiway.

(d) Application has been filed in
the Court of Estate Officer in July
1975 for eviction and realisotion of
arrears/damages.

(e) and (f). The Company M/s.
Oriental Building and Furnishing Co.
Private Limited filed a suit in the
High Court of Delhi in 1977 asking for
arbitration and also for an interim
stay order agajnst eviction. The
Railway contested the case but the
High Court passed the stay order on
30-8-19717. The main suit for arbi-
tration is still pending before the
High Court and is being contested.
The next date of hearing is 14th July,
1980.

No appeal was made against the
stay order of the High Court as ac-
cording to legal ppinion the Supreme
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Court was not likely to interfere in
this stay order,
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Farm Pension Scheme

1253. SHRI AMARSINH V.
RATHAWA: Wil the Minister of
LABOUR be pleased to state:

(a) the names of States which have
introduced farm pension Scheme in
their States for the benefit of
agricultural workers;

(b) whether Government propose
to introduce such a scheme through-
out the country: and

(c) if not, the rehsons therefor?
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THE MINISTER OF STATE IN THR
MINISTRY OF LABOUR (SHRI T.
ANJIAH): (a) It has been reported in
the Press that Kerala and We:t Ben-
gal are introducing such a stheme.
Details are being obtained from the
concerned State Governments.

(b) and (c). There exists a Central
Standing Committee on Rural Unor-
ganised Labour, to advise Govern-
ment on administrative and jegislative
measures necessary to improve the
conditions of rural workers, A Sub-
Committee of the Central Standing
Committee has recently finalised a
draft Central Bill for agricultural
workers, which is shortly to be con-
sidered by the Central Standing Com-
mittee. This matter would be dis-
cussed in the Labour Ministers’ Con-
ference to be called soon.

Secret  Understanding at Simla

Agreement

1254. SHRI N. E. HORO: Wil] the
Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) whether it is a fact that the
farmer Minister of External Affairs
had stated that Prime Minister
Indira Gandhi entered into some
‘secret’ understanding with the then
Pakistan Prime Minister Z. A. Bhutto
at the Simla Conference but he said
he would not disclose it in national
interest;

(b) whether it is also a fact that
the former Minister of External
Affairs had clarified that Government
had no relations with Israel and South
Africa and that passport issued by
India stated clearly its holder could
not visit Isarel and South Africa;
and

(¢) if so, the reaction of Go%ern-
ment thereto?
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THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P. V., NARASIMHA
RAO): (a) Answering g Parliament
Question on this subject, the former
Ministey for External Affairs Shni
Ata] Behari Vajpayee had stated that
“Opn the basis of press reports, the
text of the Agreement and other in-
formal reliable evidence, I cannot help
suspecting that some secret under-
standing was reached which has not
been recorded.”

(b) Yes, Sir. Indian passports ame
valid for all countries except the Re-
public of South Africa.

India does not have diplomatic rela-
tiong with South Africa and Israel

(c) Prime Minister, Smt. Indira
Gandhi, has made it clear that there
was no secret agreement between her
and Mr. Bhutto.

Notwithstanding the liberalisation in
the policy of endorsements on Indian
passports there is no change whatso-
ever in India’s policy with regard to
Israel,

Harassment to Lady Passengers by
Railway Pass Holders

1255. SHR] K. KUNHAMBU. Will
the Minister of RAILWAYS be pleased
to state:

(a) whether Government are aware
that the Malayalee passengers parti-
-cularly Women, are harassed and
‘subjected to humiliation by a hand-
ful of railway passholding goondas
in Jhalarpet-Katpadi Section of the
Southern railway;

(b) whether Government have got
-any memorandum from the pasSengers
of Kerala bound trains, particularly
the Jayanti Janata; and

(c) if so, the action taken to protect
the passengers?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) to (¢) Some
complaints alleging ill-treatment of
long distance passengers particularly
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women bound for Kerala by com-
muters from Madras to Arkonam
and  Jolarpettai were received.
On enquiry it was found that the
commuters had entered reserved com-
partment for want of accommodation
in unreserved carriages. Thig unau-
thorised entry of commuters was re-
sisted by long distance passengers
resulting in wordy quarrel, However,
no physical harm was caused to any
passenger nor there was any eve
teasing. To prevcat yecurrence of
such incidents, 2 extra bogies are now
being attached to 41 Up/42 Dn. Mad-
ras-Cochin-Madras-Kerala Express and
1 Up/2 Dn. Madras-Mangalore-Madras
Mails. Six extra bogies are also being
attached to 301 Up/70 Dn between
Madrag Central-Arkonam anq Arko-
nam-Madras Central. Escorting of sel-
ected trains by, Government Railway
Police and Railway Protection Force
has also been undertaken betwecn
Madras and Jolarpettai to prevent un-
authoriseq entry of commuters in re-
served bogies? Railway Protleclion
Specia] Force have also been stationed
at Katpadi and Jolarpettai to prevent
untowarqd incidents at the itime of
passing of Jayanti Janata Express.

Subsidy for Purchase of Indian Ships

1256, SHR] NARAYAN CHOUBAY:
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whethey Government has a
proposal under consideration to give
subsidy for purchasing ships built in
Indian Shipyards to counter their
higher cost in relation to those built

in foreign shipyards;

(b) whether it is a fact that Gov-
ernment is already giving 33.33 per
cent subsidy in the case of fishing
trawlers built in India;

(c) if so, what is the difference
between the prices of Indigenous fish-
ing trawlers/ships and those of foreign
built; and

(d) the reasons for high cost of
indigenous built fishing trawlers and
ships? .
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THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI BUTA SINGH):
(a) The Govt. is already giving sub-
sidy to Shipyards according to a pric-
ing formula evolved in 1971. This
formula has been found to be quite
inadequate and the matter is under
examination,

(b) In order to remove the inherent
cost disadvantage of indigenously
built fishing trawlers, vis-a-vis im-
ported trawlers, Government have an-
nounced payment of subsidy at a flat
rate of 33 per cent of the price of
trawler to the indigenous trawler
manufacturers.

(c) The net difference in the price
of a typical 23 metre indigenous traw-
ler as worked out in the 10 Year
Perspective Plan for development of
Fishing Trawler Building Industry
prepared in April 1978 was apProxi-
mately Rs. 12 lakhs (Rs. 53 lakhs as
compared to imported trawler cost of
Rs. 41 lakhs). . .

As regards ships, it is etimated that
they could be -obtained ‘30 to 35 per
cent cheaper from abroad than Indian-~
built ghips.

(@) Fishing Trawlers:

(i) 40 per cent custom duty on
imported materials and components
which comprise about 20-30 percent
of the cost of a trawler.

(ii) Incidence of 5 per cent excise
duty and 8 per cent sales tax.

(iii) Subsidy of about 20 to 40 per
cent given by Governments of
trawlers building countries to their
own builders.

(iv) Heavy incidence of taxes,
duties on indigenous components
and materials which have import
content in them,

(v) Absence of any customs duty
Oon jmported trawlers.

Ships

(i) Disparity in production faci-
lities and methods petween foreign
shipyards and Indian shipyards af-
fecting the efficiency and produc-
tivity in the latter considerably,

(ii) Availability of materials—

—Due to failure of indigenous sup-
pliers of materialg and equipments
to adhere to the committed delivery
dates.

—Due to time cycle, involved in
import of major components.

(iii) the plus element on indigen-
ous materials that Indian yards have
to incur as compared to foreign
yards. :

(iv) the plus element on imported
materials representing freight and
insurance which is an additional
burden to Indian yards.

(v) Additional costs of holding
higher inventories required to be
maintained on account of the
higher lead time required and also
due to uncertainties in supplies.

(vi) Excise Duty on the price of
a ship which is as high as 8 per
cent.

(vii) High incidence of taxes|
duties at various stages on all mat-
erials and ship ancillaries. The
Sales Tax and commulative ipci-
dence of taxes and duties ete. work
out roughly to 35/40 per cent of
the basic price of ship in India.

(viii) State assistance, direct and
indirect—at much higher rates pro-
vided to the ship building industry
in wmany industrially advanced
countries.

(ix) Heavy incidence of deprecia-
tion and interest on borrowings %xe
to high capital outlay of the newW
shipyards like Cochin Shipyards.
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Increase in Population of Delhi

1258. SHRI BHIKU RAM JAIN:
Will the Minister of HEALTH be
pleased to state:

(a) whether it is a fact that the
population of Delhi has been showing
enormous increase during the past few
years;

(b) what is the population increase
trend of Delhi every year during the
last ten years:;

(c) whether Government propose
to check growth of city’s peopulation

and the problemg createq thereby;
and

(d) if so, the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH (SHRI
NIHAR RANJAN LASKAR): (a)
Yes, Sir.
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(b) On the basis of the projections.
made by the Expert Committee on
Population Projections (appointed by
the Planning Commission under the
Chairmanship of Registrar General
of India), the estimated annual growth
rates in respect of Delhi during the
last few years, from 1971-72 to 1980-
81 (1st, March to 1st March) are as
follows: —

Year Crowth
(rates’ 93
107142 - - - - - 4 50
1972~73— -. . . . 146
1073.74. . . . . 442
1974-75 . . . . 4°38
1975-76 .-~ - 434
1976-77 . . . . 420
1977-78 . . . . 43
1978-79 o« « . ga
1979-80 . . . . 418
1980-81 . . 414

The abave growth rates include the
effects of natural growth i.e the ex-
cess of births over deaths and migra-
tion, For instance, overall growth
rate of 4.22 per cent in 1978-79 con-
sists of 1.76 per cent natural growth
component and 246 per cent migra-
tion.

(¢c) and (d) Under the centrally
sponsored scheme, F.P. measures are
implemented to check the natural
growth of population in Delhi.

For tackling problems created by
the growth in city’s population, in-
creased plan outlays have been pro-
vided under different sectors of deve-
lopment such as housing, Urban De-
velopment, Education, Medical Roads
and Transportation, Power, Water
Supply ete,
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Besides, the Ministry of Works &
Housing has rendered assistance
during the last filve years to the ex-
tent of Rs. 618 lakhs for the develop-
ment of 5 ring towns under the
National Capital Region Plan Viz,
Meerut, Gurgaon, Alwar Panipat and
Hapwr to reduce the pressure on
Delhi’s population., During the cur-
rent vear a sum of Rs. 75 lakhs has
been provided for giving assistance to
these ring towns. These ring towns
are intended to serve as counter mag-
nets in order to divert away immi-
grant population from Delhi.

Reservation in Trains

1252 SHRI T. R. SHAMANNA:
Wil the Minister of RAILWAYS be

pleased to state:

(a) whether Government are aware
that the travelling public arc finding
it difticult to get reservation in trains
for 7 ng journeyv travel particularly
from Bangalors 1o Bombay or Delhi
etc. «und so also, the return journey;
and

(b) if so, the steps which Govern-
ment propose to take to see that
accemmodation is made available for

long journey travel?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) and (b).some
difficulties are experienced by  pas-
sengers during summer rush period,
Additional coaches are provided on
trains to clear wait-listed passengers.
Reservation quotas are allotted in the
summer specials for passengers origi-
nating from Bangalore area.

It has since been decided to double
head 125|126 Bangalore-Trivandrum-
New Delhi K. K. Express and also
augment the load of 303/304 Maha-
laxmi Express to provide more acco-
mmodation for passengers., The posi-
tipn will ease as soon as these are
Eiven effect to,

618 IL.S—3

Need of Wazons for Tranapattation
of Coal from BCCL

1260 SHRI SUSHIL BHATTA-
CHARYYA: Will the Minister of
RAILWAYS be pleased to state:

i
= (a) the number of wagons needed
daily for transporting coal from Eas-
tern Coalfields Ltd. and Bharat
Cocking Coal Limited to meet the re-
quirements of Industria] units and
power hcus.s;

(b) whether there 1is any gap
between the requirement and supply
of wagons for coal loading; and

(¢) if so, the gteps taken by Gov-
ernment to remove the gap?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) Under ideal
coix”?'uons oCL and BCCL should re-
quire a total of 3600 wagons per day
for industries, power houses, steel
plants, Railways and others.

(b) Yes.

(c) Power supply interruptions are
presently  affecting production of
coal, as well as its movement by rail.
As soon as power supply position im-
proves, the rate of loading is also
expected to improve,

Conversion of M.C. Road as National
Highway
1261. SHRI V. S. VIJAYA RAGHA-
VAN: Will the Minister of SHIPP-
ING AND TRANSPORT be pleased
to state:

(a) whether the Government of
Kerala has requested the centre to
convert the Main Central Road as
Nationa] Highway:

(b) whether the centre has rejected
the proposal;

(c) if so, the reasons therefor; and

(d) whether Government would
reconside, the proposal?
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THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING AND

TRANSPORT (SHRI BUTA
SINGH): (a) to (d). The Kerala
Government had sent a  proposal

which amounted to the declaration of
Main Central Road [rom Angamally
to Trivandrum  via Muvattupuzha,
Kottayama and Kottarkara as a
National Highway. Due to financial
constraints and other priority con-
siderations, Government are unable
to take over any new road as a
National Highway at present. This
also applies to the road in question.

New Railway Lines in Western Zone

1262. SHR1I AHMED M. PATEL:
Will the Minister of RAILWAYS be
pleased to state:

(a) whether any new rajlway lines
thave been taken in hand for construc-
tion during the last three years in
Western Zone of the country;

(b) if so, the progress made so far:
and

(c) the time by which these will
open for traffic?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLTKARJUN): (a) to (¢c). The
conversion of the narrow gauge line
from Nadiad to Kapadvanj into Broad
Gauge extension of the same upto
Modasa was taken wup in  1978-79.
7 per cent progress has been made on
this work and no target date has yet
been fixed,

The construction of a new B. G.
line from Kota to Chittorgarh and
extension with a paraliel B. G.
line up to Neemuch has been approv-
ed in 1980-81 and the final location
survey is in progress,
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Inter-State Migrant Laboap

1263. SHRI AMAR ROYPRA-

DHAN:

Wil} the Minister of LABOUR
be pleased to state:

(a) the steps so far taken to pro-
vide basic amenities like legal protec-
tion shelter etc, to the inter-state
migrant labour; and

(b) if not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR (SHRI T.
ANJIAH): (a) and (b). To provide
basic amenitieg including Jegal pro-
tection, shelter, medical facilities,
clothing, allowances regular payment
of wages and other suitabie working
conditiong for inter-State m:grant
workmen, Parliament has enracted
the “Inter-State Migrant Workmen
(Regulation of Employment ang Con-
ditiong of Service) Act 1979.”

Setting up of anti-dacoity unit to
check decoity and robbery

1264, SHR] OSCAR FERNANDES:
Will the Minister of RAILWAYS be
pleased to state:

(a) whether it is a fact that Gov-
ernment propose to establish an anti-
dacoity unit to check incidents of
dacoity and robbery on trains; and

(b) if so, the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) Yes.

(b) A post of Joint Director in Se-
curity Directorate of the Railway
Board at Delhi is being upgraded as
CSO|DIG (anti-dacoity) to strength-
en measures from the Railway side
to deal with the problem ie by
way of rendering assistance to the
State Police.
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Andal-Sainthia line

1265. DR, SARADISH ROY: Will
the Minister of RATLWAYS be pleas-
ed to state the steps taken by Gov-
ernment regarding the extension of
the Andal-Suri-Sainthia line upto
Karimpur ovia Kandi-Berhampur-
Jalangi and the details in this rgeard?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): There is no pro-
posal under consideration for the
present for undertaking a survey for
a new B. G. line linking Sainthia
with Karimpur.

Probe jnto working of special
employment exchanges

1266, SHRI M. RAM GOPAL RED-
DY: Will the Minister of LABOUR
be pleased to state:

(a) whether Government have de-
cided to probe into the working of
special employment exchanges in the
countiry; and

(b) if so, the details in this regard?

THE MINISTER OF STATE IN
THE MINISTRY OF LABOUR
(SHRI T. ANJIAH): (a) Yes, Sir.

(b) A Working Group under the
Chairmanship of Director General
of Employment and Training|Joint
Secretary in the Ministry of Labour
consisting of a representative each
from the Ministry of Social Welfare,
Finance, Health, Planning Commis-
sion and Department of Personnel
and Administrative Reforms has been
constituted to probe into the working
of Special Employment Exchanges
for Physically Handicapped and sug-
Best measures for improvement.

Digzing of a canal in the Middle of
Balari Bar

1267. SHRI NIREN GHOSH: Will
the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether there is any expert
opinion that a canal be dug in the
middle of Balari bar from one end te
another north and south; and

(b) if so, whether Government have
examined the proposal and the results
thereof?

THE MINISTER OF STATE, IN
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI BUTA SNGH):
(a) There is expert recommendation
for dredging a cut across the Balari
Bar after fixing its alignment by
model tests,

(b) Model tests recommended by
the experts are under way. Further
necessary action will be taken in the
matter after these tests are over and
results have been evaluated.

Dacoities Committed in running
Trains During 1979-80

1268. SHRI R. P. YADAV:

SHRI |N. K SHEJWALKAR:
Will the Minister of RAILWAYS
be pleased to state:

(a) the number of dacoities com-
mitted in the running traing during
the year 1979-80 and the estimated
loss of life on account of looting per-
sonnel belonging of the passengers;

(b) whether the culprits have been
traced and punished accordingly; and

(c) the amount paid by way of
compensaion/ex-gratia payments to
the victims|next kins?

THE DEPUTY MINISTER.IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): <(a) During*# the
financial year 1979-80, 229 cases of
dacoities and robberies were com-
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witted in rynning trains on all Indian
Railways. Eight persons lost their
lives in these cases.

(b) Yes, 293 culprits were appre-
hended. They are being dealt with
according to law by the States.

(c¢) No compensation|ex. gratia is
admissible to victims in such cases.

Katwa-Bandel Railway Line

1269. PROF. RUP CHAND PAL:

Will the Minister of RAILWAYS be
pleased to state:

(a) whether there is any proposal
under the consideration of Govern-
ment for electrification and doubling
of the Katwa-Bandel railway line;
and

(b) if so, when it will be taken up
and details thereof?

THE DEPUTY MINISTER IN THE

MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) No.

(b) Does not arise.

Recasting the route of Nilacha)
Express

1270, SHRI KRISHNA CHANDRA
HALDER: Will the Minister of
RAILWAYS be pleased to state:

(a) whether he has received a joint
petition from the Members of Parlia-
ment urging upon to recast the
route of Nilachal Express in the in-
terest of the people of Purulia, Ban-
kura and Midnapur districts in West
Bengal; and

(b) if so, what steps have been
taken in the matter?

THE DEPUTY MINISTER IN THE

MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) Yes.

(b) 175|176 Triweekly Puri-New
Delhi Neelachal Express has been
routed via Bokaro Steel City and
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Tatanagar in order to connect the
industrial centres of Bihar with New
Delthi. The passengers to and from
Bokaro Steel City and the Steel Au-
thorities had also been demanding a
fast service to go to Delhi for long
time. Therefore, it is not desirable to
divert Neelachal Express via Banku-
ra or Purulia depriving these passen-
gers of this facility.
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China’s recent maps showing more
Indian area as “lost” territories

1272. SHRI V. KISHORE CHAN-
DRA S. DEO:
SHRI S. R. A. S. APPALA
’ NAIDU:;

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether it is a fact that China’s
recent maps have included some
more Indian areas which they claim
as their “lost™ territories; and
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(k) if so, the action taken by the
Government of India in thig regard?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P, V. NARASIMHA
RAO): (a) Government are not
aware of any map issued recently by
the Government of PRC making
ifresh claims to Indian territory over
and above their claims as reflected
in earlier Chinese official maps.

(b) Government of India have con-
sistently made clear to the Chinese
Government that the true boundary
between the two countries is as
shown in official Indian maps and has
protested on innumerable occasions
against inaccurate depiction of the
India-China boundary in Chinese
maps.

Influx from Bangladesh

1273. SHRI K. P, SINGH DEO:
SHRI MANPHOOL SINGH
CHAUDHARY:
SHRI AMAR ROY
PRADHAN:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether it ijs a fact that in-
flux of Bangladesh nationals into
Assam is continuing unabated;

(b) if so, whether Govcrnment
have any estimate of the number of
such people coming into India;

(c) whether the issue has been
taken over with the Government of
Bangladesh; and

(d) if so, their reaction in this re-
gard?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P. V. NARASIMHA-
RAQO): (a) and (b). Yes, Sir. How-
ever, it is difficult to estimate with
any accuracy the number of such
persong coming into India during any
particular period,

(¢) and (d). Illegal migration of
Bangladesh nationals into India has
been and continues to be the sub-
Ject of discussions with the Govern-
ment of Bangladesh,

Assistapce to Indiag Visitorg
Tndte, Miston” Abcocs”

1274. SHRI M. V. CHANDRA
SHEKHARA MURTHY:

SHRI P. M. SAYEED:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether it is a fact that Gov-
ernment have directed all its Missions
abroad to provide full courtesy and
assistance to Indian visitors;

(b) if so, what was the background
for such a directive;

{c) whether it is also a fact that
a large number of complaints have
been received by Government that
Indian wvisitors abroad, especially
Members of Parliament, have not

been extended due courtesy and assis-
tance; and

(d) the details of the directive
issued by Government in this regard?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P V. NARASIMHA
RAO): (a) to (d). Over the years the
Ministry of External Affairs has con-
stantly directed all its Missions abroad
to dea] with all Indian visitors with
courtesy and politeness and to provide
them necessary assistance, Following
the relevant recommendations con-
tained in the recent report of the Esti-
mates Committee (the 29th Report) a
special circular letter was addressed
to all the Missions on the 17th April,
1979,

The circular instructions to the
Missions stress the importance of ex-
tending all due courtesies and facili-
ties to visiting Indian dignitaries and
particularly to Members of Parlia-
ment and rendering consular services
in a courteous and helpful manner to
all Indian visitors. Since the issue of
the instructions no complaints have
been received by the Government
about the non-observance of*these
instructions.
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Instaliation of Body ang Brain Cat
Scanners

1275. SHRIMATI GEETA MUKHER.
JEE: Will the Minister of HEALTH
be pleased to state:

(a) whether the Delhi Neurological
Research Institute had prepared a
project about a year back to instal
three body scanners and nine brain
CAT Scanrners all over the country;

(b) if so, the details thereof;

(c) whether it is a fact that it has
taken a long time and licence to im-
port machines is still pending; and

(d) if so, the steps being taken to
help the institute to get these
machines and complete the needy
projects?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH (SHRI
NIHAR RANJAN LASKAR): (a) and
(b). The Ministry of Health and
Family Welfare have no knowledge
of the project prepared by the Delhi
Neurological Research Institute, a pri-
vate organisation, to instal three
body scanners and nine brain CAT
Scannerg all over the country, How-
ever, a reference was received i1n
December, 1979 from the Chief Con-
troller of Imports and Exports, New
Delhi for clearance from the techni-
cal angle regarding grant of licence
for the import of a CAT Scanner,
valued at Rs. 1445 lakhs, by the said
Institute. The Directorate General of
Health Services recommendeq the
case to the Chief Controller of Im-
ports and Exports,

(c) The Ministry of Health and
Family Welfare are not concerned
with the issue of import licence,

(d) The reference received from
the Chief Controller of Imports and
Exports, New Delhi has been return-
ed to them on the 28th January, 1980.
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Railway Coach Factory in Paighat

1276. SHRI A, K. BALAN:
SHRp V. S. VIJAYA-
RAGHAVAN:

Will the Minister of RAILWAYS
be pleased to state:

(a) whether there was a proposal
for starting a Railway Coach Factory
in Palghat District, Kerala; and

(b) if so, what is itg present posi-
tion?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) and (b). A
proposal for setting up a new Rail-
way Coach Production Unit is under
examination and no final decision re-
garding its location etc. has yet been
taken.

Personnel Branch Clerical Staff

1277. SHRI E. BALANANDAN:
Will the Minister of RAILWAYS be
pleased to state:

(a) whether Government are aware
that different yard-sticks are being
followed in different Zonal Railways
in the case of Personnel Branch cle-
rical staff; and

(b) if so, the details thereof, Rail-
way-wise?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) It is presumed
that the question refers to the deter-
mination of the strength of staff in
the Personnel Branch. If so, the ans:
wer to part (a) of the question is
in the affirmative. This is so because
of the historical reasons. The various
company railways had their own
manning scales before the Govern-
ment took over these Railways. In
order to have uniform vard-sticks
for application op all Railways, for
identical work in the identical con-
ditions, Southern Railway are con-
ducting a work study.
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(b) Because of different working
conditions on different Zonal Rail-
ways, comparable yard-sticks cannot
be furnished. Efforts to evolve uni-
form yard-sticks are being made as
stated in part (a) above.

Congestion in Bombay Port

1278, SHRI SUBASH CHANDRA
BOSE ALLURI: Will the Minister
of SHIPPING AND TRANSPORT be
pleased to state:

(a) the steps which Government
propose to take to remove congestion
in the Bombay Port; and

(b) by what time the situation will
be normalised?

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI BUTA SINGH):
(a) An Inter-Ministerial Standing
Committee constituted by the Govern.
ment reviews the flow of traffic in
respect of bulk commodities like fer-
tilizers, cement, edible pils etc. at re-
gular jntervals with a view to distri-
bute cargo properly among different
Major Ports including Bombay. Action
is also being taken to develop the
facilities at Bombay Port.

(b) The =ituation at Bombay has
been normal for some time past.

Resolutions adopted by West Eengal
Assembly

1273, SHRI DINEN BHATTACHAR-
YA: Wil] the Minister of RAILWAYS
be pleased to state:

(a) whether Government are aware
that the West Bengal Assembly un-
animously adopted on 21 April, 1980
two resolutions demanding immediate
laying of double tracks between
Sheoraphuli and Tarakeshwar, exten-
sion of lines up to Bishnupur in
Bankura via Arambagh and laying of
double tracks between Krishnanagar

and Lalgola and electrification of the
section;

(b) whether Government are also
aware that the resolution further de-
manded extension of the Andal-Suri-
Sainthia line up to KXKarimpur in
Nadia vie Kandi-Berhampore-Jalangi
in Murshidabad district; and

(c) if so, reaction of Government
thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) No.

(b) and (c) Do not arise.

Quota for Pilgrimage of Iraq

1280. SHRI GHULAM RASOOL

KOCHACK:
SHRI MANPHOOL SINGH
CHAUDHARY: ¢
Will the Minister of EXTERNAL

AFFAIRS
be pleased to state:

(a) whether it is a fact that the
Chief Minister of Jammu and Kash-
mir has requested the Central Gov-
ernment to fix annual quota of 500
pilgrims to the celebrated muslim
shrine in Iraq;

(b) if so, whether the quota of pil-
grims from the State has been in-
creased; gnd

(c) if =0, to what extent?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P. V., NARASIMHA
RAO): (a) Yes Sir.

(b) and (c¢). As against a quota of
2,000 pilgrims from India fixed for
(1977 and 1978, the number of pil-
grims who visited Iraq was 90 and 21
respectively. During 1979, against the
fixed quota of 1,250 only 367 persons
went on pilgrimage to Iraq. It would
be seen that the quota has never been
utilised fully and therefore, there is
no need to fix a separate quota in
respect of Jammu and Kashmir State.
As and when the demand for seats
increases suitably, the question of fix-
ing a quota for Jammy and KaS¥mir
will be considered.
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Cengestion Surcharge

1281. SHRI K. T. KOSALRAM: Will
the Minister of SHIPPING AND

TRANSPORT be pleased to state:

(a) whether it is a fact that the
total traffic handled at major ports
from January to April, 1980 has been
much higher than during the corres-
ponding, period of last year;

(b) if so, the details thereof;

(¢) whether it is also a fact that
the Shipping Conference have stopped
since 25th May, 1980 any congestion
surcharge at the major ports; and

(d) if so, how much money as sur-
charge would have been paid by the
shippers to the Shipping Conference
Vessels from October, 1977 to April,
19807

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI BUTA SINGH):
(a) Yes.

(b) The total traffic handled at the
major ports during the period from
1 January to 30 April, 1980 was
31 million tonnes as compared to 28
million tonnes during the corres-
ponding period in 1979, an increase
of 10 per cent.

(¢) Major Conference Lines have
withdrawn congestion surcharge at
the major ports with effect from 5
May, 1980.

(d) The information on the subject
is not being compileq on a regular
basis. Accordingly, the required jnfor-
mation is not available with the Min-
istry, However, the Bombay Port
Trust have indicated that the addi-
tional freight paid by shippers to the
vessels of five Conference Lines for
the period from October, 1977 to
June, 1979 in respect of Port of Bom-
bay amovnted to U.8. $ 58.189 million.

JUNE 19, 1980

Written Answers 8¢

Publighiag of Erratic Indian Maps by
other Countries

1282. KUMAR] KAMLA KUMARI:
Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether it is a fact that some
nations have published maps of India
showing some of the Indian territory
as the parts of other countries;

(b) if so, the details thereof; and

(c) the steps taken by Govern-
ment in this regard?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P. V. NARASIMHA
RAO): (a) Yes, Sir.

(b) Such maps have been published
by China, Pakistan, Soviet Union and
some East European countries, Great
Britain and the United States. Some
maps depict, in the Jammu and Kash-
mir area, the line of control as the
line dividing India and Pakistan.
Others depict the India-China border
In accordance with the Chinese align-
ment. In some maps, Sikkim is shown
separate from India although the
word “Ind” is printed over the area.
The Chinese maps relating to western
sector of India-China boundary in
Ladakh, middle sector and eastern
sector depict the Chinese claims.
Pakistani maps wrongly depict Jammu
and Kashmir and Junagadh and
Manavdar.

(c¢) The question of incorrect depic-
tion of India’s borders has been taken
up on appropriate occasions with the
concerned governments from time to
time,

Reasong for withholding Pay of Staff
of Dr. R. M. 1. Hospital

1283. SHRT MOHAMMED ISMAIL:
Will the Minister of HEALTH be

pleased to state:

(a) the reesons for withholding the
pay of employees of Dr. Ram Manohar
Lohia Hospital for the month of
December, 1979; and
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(b) whether (overnment are tak-
ing steps for releasing the pay for
December, 1979 to staff?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH (SHRI
NIHAR RANJAN LASKAR): (a) The
pay of such of the employees who
went on strike was withheld in accor-
dance with the principle of ‘No-Work-
No-Pay’.

(b) No.

Deathgs due to Silicosis by Silica
Cutters Engaged in Slate Pencil Min-
ing

1284. DR. VASANT KUMAR PAN-
DIT: Will the Minister of HEALTH
be pleased to state:

(a) whether the attention of Gov-
ernment have been drawn to the in-
creasing number of deaths due to
Silicosis by Silica cutters engaged in
Slate-pencil Mining;

(b) whether Government have car-
ried out any survey in the District of
Mandsaur in Madhya Pradesh, where
the largest deposits of Silica are be-
ing exploited for making Slate-pencils;
and

(¢) if sa, what immediate steps
Government have taken to prevent
death of over 600 persons now affect-
ed by Silicosis?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH (SHRI
NIHAR RANJAN LASKAR): (a) to
(c), The required information is being
collected and will be laid on the Table
of the Sabha,

Steps Taken to Defuse Tenslon in
South Asia

1285, SHRI CHIRANJI LAL SHAR-
MA: Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) the steps taken or proposed to
be taken to defuse the present ten-
sion in South Asie; and

(b) the results thereof?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P. V. NARASIMHA
RAQO): (a) Government of India have
initiated and continued, through dip-
lomatic channels and through bilateral
contacts, the process of consultation
with a large number of countrieg with
a view to finding ways and means of
defusing the situation in the South-
Asian region and for moving towards
creation of conditions that would faci-
litate a political solution.

(b) Our consultations have con-
vinced us that the Indian view point
is well appreciated. An important
outcome has beep that there has been
no escalation in the situation in the
past few months. The initial over-
reaction of some countries appears to
have been modified and there seems
to be a realisation that a militaristic
response is not the answer. Although
there is no plan of action or outline
of a solution visible so far, there is
general agreement that there has to
be a negotiated political settlement
and in the meantime an observance of
restraint by all concerned.

India’s mediation hetween USA and
USSR on Afghanistan Issue

1286. SHRI P, RAJAGOPAL NAI-
DU. Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether Government are me-
diating between U.S.A. and U.S.S.R. to
diffuse Afghanistan issue; and

(b) if so, the results thereof?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P. V. NARASIMHA
RAQO): (&) No Sir.

o
[ 4

(b) Does not arise.
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0. T. Allawance to Minigtarial Staff

1287. SHRI A. K. ROY: Will the
Minister of RAILWAYS be pleased to

state:

(a) whether there is any provision
for payment of over-time aliowance
to the Ministerial staff;

(b) if so, why Ministerial staff are
not paid over-time for working extra
hours beyond rostered duty bours;

(¢) whether there is a ban on crea-
tion of posts and recruitment of Min-

isterial staff;

(d) if so, why it is not lifted and
Ministerial staff are not recruitled in
proportion to the staff recruited in
other categories to cope with  in-
creased work-load;

(e) whether split duty allowance is
granted to the Ministeriax staff per-
forming shift duty in work-shops by
the Railway_ Board; and

) if so, why it was stopped and
what decision Government have taken

on this issue?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) Yes But when
booked to work on the day of their
rest, they are required to be given
compensatory day of rest.

(b) They are not normally booked
to work overtime. However, when
required to do special items of work
or extra work justifying extra pay-
ment, the ministerial staff are gene-
rally paid honorarium for the addi-
tional work.

(c) While there is a ban on crea-
tion of new posts, there is no ban for
recruitment to clerical categories to
fill vacancies created due tp normal
attrition.

(d) The ban on the creation of new
posts has been imposed on the Rail-
ways in pursuance of ban orders
issued by the Ministry of Finance as
a measure of economy and the Min-
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istry of Railways can not lift it uni-
laterally.

(e) No.

(f) The ministerial staff who avail
of rest interval for their own conve-
nience and not in the administrative
interest are not eligible for the bene-
fit of split shift duty. The concession
v:a:f, therefore, not extended to these
staff.
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Lalitpur-Satna Railway Line

1289. SHRI ARVIND NETAM: Will
the Minister of RAILWAYS be pleased
to state:

(a) whether the feasibility survey
for Lalitpur-Satna Railway Line has
been included in the current years’
Railway budget;

(b) if so, the details thereof; and

(c) if not, the reasons thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) and (b). A
preliminary Engineering-cum-Traffic

Survey for the construction of a 455
kms, long new line from Lalitpur to
Singrauli via Khajuraho, Satna and
Rewa was taken on hand in December
1978 and is expected to be completed
by the end of March, 1981.

Introduction of Train on Khazipet-
Balharshah Section

1290. SHRI G. NARSINMHA RED-
DY: Will the Minister of RAILWAYS
be pleased to state:

(a) whether Government are aware
that the South Central Railway has
neglected to provide convenient train
facility for Khazipet-Balharshah sec-
tion, which is important industrial

belt in Andhra Pradesh, to go to
Hyderabad; and
(b) if so, whether Government

propose to issue necessary instruc-
tions to introduce the train imme-
diately? - 1%k

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) and (b). At
present 2 pairs of trains viz. 21/22
New Delhi-Hyderabad Express and
335/336 Hyderabad-Nagpur Passenger
connect Ballarshah-Khazipet with Hy -
derabad. In addition passengers can
also travel by availing of the connect-
ing services with change-over at
Khazipet.

Introduction of ap additional train
on this route is not operationally fea-
sible due to saturated line capacity
on sections enroute and inadequate
terminal facilities at Hyderabad,
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Mobile Booking Clerks

1292, DR, RAJENDRA KUMARI
BAJPAI. Will the Minister of RAIL-
WAYS be pleased to state:

(a) whether it js a fact that Mobile
Booking Clerks are working in Zonal
Railways for the last many years who
get their pay/honorarium at the rate
of one rupee per hour:

(b) if so, the number of such
Mobile Booking Clerks zone-wise and
Division-wise;

(c) whether it is a fact that the
-pay given to Mobile Booking Clerks
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at the rate of one rupee per hour is
very meagre and they are being de-
prived of the facilities available to
Railway employees;

(d) if so, the reasons therefor;

(e) whether Government propose
to provide all those facilities such as
Pass. P.T.O, Increment, Medical
treatment, etc. to Mobile Booking
Clerks asg are provided to other em-
ployees and increase the rate of their

pay; and

(f) if so, by what time and if not,
the reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) and (c) to
(f). The services of vyolunteers from
amongst the student son/daughters
and dependents of Railway employees
are being utilised on a part time basis
to man the booking counters during
the peak hourg with a view tg provide
financial assistance to the wards of
the Railway employees during their
academic career. These volunteers
are paid an honorarium at a rate
ranging between Re. 1/- to Rs. 2/-
per hour. The serviceg of these stu-
dents are voluntary 1in character and
distinct from the paid workers and
regular employees and as such they
are not entitled for the facilities ad-
missible to the Railway employees,
nor is there any such proposal under
consideration.

(b) The number of student and
wards of Railway employees deployed
as volunteer Mobile Booking Clerks
on each Zonal Railway except North-
east Frontier, Southern and South
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Central Railways wheré the scheme hag not been introduced, is as under:

Railway Division on

No* of Vohun- Total No. of

which voluntary tary Booking Voluntary Mobile
Mobile Clerks  Clerks deployed Booking Clerks
are deployed. on each Divi-  deployed at cach

siga. Zonal Railway.
Central . Bombay 47 62
Nagpur 5
Jhansi iz
Eastern . Howrah 96 333
Sealdah 43
Asansol 19
Dhanbad Ig
Danapur 113
Mughalasarai 43
Northern . . Moradabad 51 104
Lucknow 19
Delhi 16
Allahabad 16
Bikaner 2
North Eastern . . Varanasi 9 9
Western, . . . Bombay 153 153

Delay in Clearance f Nhava Sheva
Port Project

1293. SHRI P. J. KURIEN: Wil] the
Minister of SHIPPING AND TRANS-
PORT be pleased to state:

(a) whether it is a fact that the
Planning Commission has taken 17
years to clear Nhava Sheva Port Pro-
ject near Bombay;

(b) if so, the reasons for such a
long delay to clear the project; and

. (c) what was the cost of the pro-
Ject when it was submitted and the
Present estimated cost for the same?

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI BUTA SINGH):
(a) and (b). No. The Nhava Sheva
Port Project was mooted in 1971 and
was formally referred to Planning
Commission in 1973 when the pro-
grammes for development of major
ports for the Fifth Five VYear Plan
were being finalised.

(¢) In 1971 the Nhava Sheva Port
Project was estimated to cost apgut
Rs. 52 crores. It is now estimated to
cost about Rs. 175 crores.
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Essential Commodities through Road
Transport

1294 SHRI MADHAVRAO SCIN-
DIA: Will the Minister of SHIPPING
AND TRANSPORT be pleased to
state:

(a) whether Government are aware
that of late there has been many fold
increase in transportation of food
articles and other essential commodi-
ties of mass consumption by road
transport throughout the country;

(b) it so, whether Government are
also aware that the transportation of
these commodities through road
transport is a heavy burden on com-
mon man as a result of high charges
by transporters; and

(c) if so, the remedial measures
taken or proposed to be taken by
Government to force the transporters
to bring down the charges?

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI BUTA SINGH):
(a) Yes Sir, there has been some in-
crease registered by Road Transport
Sector in transportation of goods in-
cluding essential commodities like
foodgrains, sugar and coal. Since this
had been primarily due to require-
ment of reaching goods to areas where
rail facilities either do not exist or are
not available to the requisite extent,
and to serve in time the needs of in-
creased overall demand generated in
areas affected by drought in different
parts of the country, movement by
road transport was unavoidable. There
had alsp been increased transportation
by rail in respect of essential com-
modities as in the attached statement.

(b) Road transportation is generally
costlier than the rail transport affect-
ing the prices.

(c) For purposes of ensuring the
Teasonableness of freight charges, the
Motor Vehicles Act, 1939 empowers
the State Governments to issue
directions to the State Transport
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Authorities to fix freight charges
including maximum and minimum
thereof.

On Northern Railway which is
major foodgrain loading Railway, re-
cordq loading of sponsored foodgains
was achieved in May’ 80. Loading of
sponsored foodgraing from Northern
Railway from January 1980 onwards
compared with corresponding months
of last year is shown below:

STATEMENT ‘prp bt

(In thousad tonnes)

Month 1679 1980
January . . . 557 744
February . o . 571 663
March . . 587 846
Apnl . 704 811
May . . . 662 Bg8
-2

3081 3922
(27 % in-
creasc)

2. Thig year, Railways were specifi-
cally called upon to step up supplies
to deficit states of Bihar, West Ben-
gal, Orissa & North Eastern region.
The level of movement was accord-
ingly stepped up for these States.

3 As regards loading of other es-
sential commodities it is stated that
47318 wagons (BG & MG) were loaded
with salt during the period January
to April’ 80 as against 46544 wagons
during the corresponding period of
last year.

Sugar:

4. With regard to sugar during the
period January to May’ 80 30,557
wagons (BG & MG) of levy sugar
have been Iloaded as compared to
22,630 wagons of sugar loaded in the
corresponding period of the previous
year,
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5 Imported Edible Oilss

The loading of imported edible oils
in tank wagons from ports to Vanas-
patj factories in the hinterland was
5849 BG and 1083 MG./4932 T. Ws.
during the 1st five months of 1980 as
compared to 3353 BG and 1407 MG/
4760 T.Ws during the correspon-ling
period of last year.

Demanq for wagong for loading
cdible oils and Vanaspatj in tins and
drums is aiso being generally met in
full.

6. Coal.. i

The daily average loading of coal
during the 1st, five months of the
1980 and the corresponding montias of
1979 was as under:—

In term of 4-Whee,

lers

1979 1980

January | . . 9291 8968
F(:bruary . . . 9330 9291
March . . . 9205 9251
April . . . 888s 8876
May . . . 8396 8520
Over all Average . 9021 8981

The slight drop in loading during
the current year is due to Assam
agitation, agute drought conditions
and frequent interruptions in power
supply to the Eastern and South, Eas-
tern Railways.

Talcher-Sambalpur Line

1295. SHRI NITYANANDA MISH-
RA: Will the Minister of RAILWAYS
be pleased to state:

(a) whether the Government of
Orissa has reguested the Railway
Ministry to start the earth-work  of
the proposed Talcher-Sambalpur
Railway line as a measure to provide
employment to the people of drought-
hit areas: and

(b) if so, what steps have heen
taken in this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) and (b). Yes,

Written Answers JYAISTHA 29, 1002 (SAKA) Written Answers 94

A communijcation has been received
indicating that the Government of
Orissa has decided to provide support
for doing the earth-work under “Food
for Work” Programme for Talcher-
Sambalpur rail link. Field work of
the survey hag been con1p1eteq and the
survey report is being compiled by
the Railway anqg it is expected to be
received shortly. Further action will
be taken on receipt of the survey

report. ™|
ey fow & qfet wiw ¥ ww aefear

1296 . =} TwTEATT WEAL: T oW
#AY T Tq &1 FUT HCA T ¢

(%) @1 g 7% g f@ o www &
ST fod # Sw el F atet
T W & et # 13 afw W
T z
(¥) afz gf, af aw qden & =0
WL E ;AT

(7) wa=t & efaErt & s % fag
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Destermination of Representative
Character of Uniong

1297. PROF. MADHU DANDA-
VATE: Will the Minister of LABOUR
Ye pleased to state:

(a) whether Government have evol-
ved in consultation with the Central
Trade Union Organisations any ac-
ceptable formula for determining the
representative character of trade
union; and

(b) if so, the salient features of
this formula?

THE MINISTER OF STATE IN
THE MINISTRY OF LABOUR (SHRI
T, ANJIAH): (a) and (b). Govern-
ment helg discussion with five Tent-
ral Trade Union Organisationg recen-
tly regarding the procedure for deter-
mining tne representative character
of the unions. At the last meeting
held on 8th May, 1980 it was agreed
that the organisations would discuss
the question among themselves and
come forward with a formula. It is
proposed to hold another meeting with
them to decide the issue.

Technical Co-operation among Deve-
loping Countries

1298. SHRI S. M, KRISHNA: Will
the Minister of EXTERNAL AFFAIRS
be pleased to state:

(a) whether India was represented
at the high-level meeting on review
of Technical Co-operation among De-
veloping Countries (TCDC) held in
Geneva in May last:

(b) if so, the measures for pooling
of resources and transfer of techno-
logy among developing countries pro-
posed by India and the reaction of

the participating countmies thereto;
and

(c) the outcome of the Conference?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P. V. NARASIMHA
RAO): (a) Yes Sir.

JUNE 10, 1880
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(b) and (c)., Some concrete propo-
sals and suggestions originated and
piloted by the Indian delegation re-
sulted from the meeting. They were
accepted and find a place in the docu-
ments adopted by the Conference. The
meeting invited developing countries
to cooperate in strengthening and
developing their rtransport and com-
munijcation linkages and more specifi-
cally to identify transport and cem-
munication capacities and needs, orga-
nise general training and research and
exchange expert and consultancy ser-
vices. They were also asked to share
their accumulated experience in plan-
ning and dealing with enormous pro-
blems facing rural and urban com-
munities including problem of migra-
tion of rural population to cities.
They were requesied to identify na-
tional research and training centres
‘having the capacity to undertuke
technicul cooperation activities
with multi-national scope. The
meeting invited the Development
Banks and Funds to include, subject
to their constitutional pracedures, the
use of capacities and supplies of deve-
loping countries to a greater extent in
their projects involving developing
countries. Organisations of the U.N.
Development Systems were also re-
quested to take action which could
enable greater technical cooperation
among developing countries in joint
ventures, supply of equipments for
projects expansion of inter-agency
procurement services, sub-contracting,
consultancies and training facilities
in projects financed by U.N. Develop-
ment System.

Measures were also suggested for
enhancing the financial resources
available for TCDC.

Number of visa Applications by
Pakistani Nationals

1299. SHR] JANARDHANA POO-
JARY: Will the Minister of EXTER-
NAL AFFAIRS be pleased tq state:

(a) the number of applications re-
ceived during 1979 from Pakistani
nationals for issue of visas and the
number to whom visas were issued;



97 Written Answers JYAISTHA 29, 1802 (SAKA) Written Answers 98

(b) whether Government are con-
sadering any proposal to minimise
Fakistani visitors problems; and

{c) if so, the details thereof?

‘THE MINISTER OF EXTERNAL
AFFAIRS (SHRI p. V. NARASIMHA
RAD): (a) During the year 1979, the
Bmbassy of India, Islamabad and, Con-
gualate General of India, Karachi to-
gether received 1,190,564 visa applica-
‘fiong from Pakistani nationals and
granted visag to 1,983,255 which includ-
ad 5038 visas granted by Indian
Embassy, Islamabad, on the basis of
;applications received prior to 1979.

{(b) and (c). With a view to mini-
mise any inconvenience to Pakistani
-nationals seeking Indian visas, the
Government of India ccnstantly review
ways and methods to facilitate the issue
of visas, such as sending additlioral
staff etc. when necessary to help
expedite the disposal of visa applica-
tions by our Missions. The Office of
tbe Consul General of India at
‘Karachi, which dealt with more than
75 per cent of tne total number of
‘wisa gpplications from the Pakistani
nationals, has started granting visas to
amost applicants either on the same
day or on the day after the receipt
of visa gpplications. As such, Pakis-
tarj nationals are not facing any se-
‘Fious problems.

Extension of Chandigarh-Ranchi
Express to Kalka

1300. SHRI NARAIN CHAND PA-
RASHAR: Will the Minister of RAIL.
WAYS be pleased to state:

{a) whether a request has been
meceived by Government for the ex-
tension of ‘the Chandigarh-Ranchi
‘Express to Kalka for the benefit of the
tourist and the people of Himachal
Pradesh;

€b) it so, the decision taken by
Government on this request; and

@138 1.S.—4.

(c) if not the likely date by which
the decision would be taken?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) to (¢). Yes,
183/184 Ranchi-Chandigarh triweekly
Express is also providing inter-city
service between Chandigarh and New
Delhi. While it is a fact that the
rakes of this train has to be taken ta
Kalka for purposes of maintenance, it
is, however, not desirable to book
passengers as the rake is being run to
Kalka purely according to operational
convenience without following any
fixed time schedule. Mareover the
passengers at Chandigarh will severe-
ly resent loosing the convenience of
the cnly originating train that has been
provided to them. Further the

extension of Ranchi-Chandigarh
Express to Kalka during in-
convenient hours in the night

will not be of any help to the passen-
gers from Simla area as the connect-
i..g trains cannot be run qn narrow-
gauge during inconvenient hours in
the night and pessengers, therefore,
will have to spend the night at Kalka.
This would also not benefit the tou-
rists as well as other passengers de-
siring to travel to interior parts of
Himachal Pradesh.

Bxpansion of CGHS to cover other
Major Cities in the country

1301, PROF, NARAIN CHAND PA-
RASHAR: Will the Minister of
HEALTH be pleased to state:

(a) whether Government have any
plans to extend the Central Govern-
ment Health Scheme to cover other
major cities of the country in the
near future;

(b) it so, whether Simla, Hamir-
pur, Mandi, Solan and Dharamsala in
Himachal Pradesh would be covered;

(¢) if so, the likely dates by which
each one of the above cities would be
covered by the scheme; and &

(d) if not, the reasons therefor?
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THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH (SHRI
NIHAR RANJAN LASKAR): (a) lo
(d). There is no proposal to
extend Central Government Heal-
th Scheme to any city in
the near future taking into account
the need to consolidate the scheme in
tae cities already covered, and due to
financial constraints,

Doubling of Delhi-Ambala Route

1302. PROF, NARAIN CHAND PA.-
RASHAR: Will the Minister of RAIL.
WAYS be pleased to state:

(a) whether there is any sanctioned
scheme for the doubling of section of
the Northern Railway;

(b) if so, the period during which
the entire route from Delhi up to
Ambala via Karnal would be doubl-
ed;

(c) the estimated cost of the pro-
ject;

(d) the latest progress made in the
execution of the project: and

(e) whether Government have any
Plan to expedite the completion of
the project in view of the heavy
traffic on this route?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) to (e). Yes.
On Delhi-Ambala-Kalka section doub-
ling exists between Delhi-Ganaur.
The work of doubling ‘Ganaur-Panipat
at an estimateq cost of Rs, 3.65 crores
js in progress and is expected to be
completed by 31.3.81. The work of
doubling Panfipat-Bhaini Khurd and
Shahbad Markanda-Ambala Cantt has
been included in 1980-81 Budget. The
work would be completed in about 3
to 5 years time depending on alloca-
tion of resources by the Planning
Commission. There is no sanctioned
scheme for the present to double the
existing single line sectiong Bhaini
Khumi-Shahbad Markanda and

JUNE 19, 1980
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Ambala-Kalka and this will be consi-
dered in subsequent budgets.

The estimated cost of doubling the
sections already approveq is Rs. 2200
Crores approx.

Al =fforts are being made {0 complete
the scheme of Doubling already sane-
tioned expeditiously subject to the
availability of resources.

Kovalam-Trivandrum Line

1303, SHR! A. NEELALOHITHADA-
SAN: Will the Minister of RAILWAYS
be pleased to state whether Govern-
ment have any plan to consiruct a
Railway line connecting Kovalam and
Vizhinjam with Trivendrum Railway
Junction?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): No.
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Centenary Celebrations of Darul
Uloom

1308. SHRIMATI PRAMILA DAN-
DAVATE: Will the Minister of EX-
TERNAL AFFAIRS be pleased to

(a) whether it ig a fact that the
Prime Minister inaugurated the cen-
tenary celebrations of Darul Uloom
in New Delhi recently; and

(b) it so, the detalls thereof ?
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THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P. V. NARASIMHA
RAO): (a) and (b). Yes, Sir. On
an invitation from Shri Mohammad
Tayyab, President, Darul Uloom, Deo-
band (Saharanpur), Prime Minister
inaugurateq the centenary celebra.
tiong of Darul Uloom on 2lst March,
1980 a3 Deoband and not in New Delhi,

Centenary celebrations of the Darul
Uloom, the renowned Islamic Educa-
tional Centre at Deoband, Uttar Pra-
desh, commenced on the 21st March,
1980. The celebrations were also ac-
compained by a convocational :zon-
ference of scholars which was being
held at Deoband after a lapse of 70
years. About 6.000 foreign delegates
from several Islamic countries attend-
ed these celebrations,
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Chinese invitation to Tibetans to

visit their Homeland

1312. SHRI S. M. KRISHNA: Will
the Minister of EXTERNAL AFFAIRS
be pleased tq state:

(a) whether it is a fact that some
Western countries are helping for the
contact between the Tibetan exiles
and the Chinese;

(b) whether some Tibetan exiles
have already visifed Peking and
Tibet;

(¢) if so, whether Government
have been apprised of their impres-
sions; and

sty
i

(d) whether any invitations to
visit their homeland have been exten-
ded by the Chinese Government
direct to the Dalai Lama’s Head-
quarters or through the Government
of India?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P, V., NARASIMHA
RAO): (a) Government are not
aware of such efforts.

(b) and (c). Delegations made up
of Tibetans resident in India have
visited China including Tibet. They
have informed ug that they had gone
in response to invitations and appeals
from the Government of China.

(d) As an act of courtesy, a broad
and general picture of impressions
gained by the first delegation were
given to the Government of India.
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Bridge over Damodar River

1315. SHRI SOMNATH CHAT.
TERJEE:

SHRI KRISHNA CHANDRA
HALDER:

SHRI SUSHIL BHATTA-
CHARYA:

Will the Minster of SHIPPING
AND TRANSPORT be pleased to state:

(a) whether Government will con-
sider the demang of West Bengal
Government to grant money for the
construction of a bridge over the
Damodar River at Dishergarh;

(b) if so, the detailg thereof; and

(c) if pot, the reasong therefor?

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI BUTA SINGH):
(a) to (c¢). The proposed bridge over
Damodar, when constructed, would
fall on a State road. It is, therefore,
the concern of West Bengal Gavern-
ment. The State Government have
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asked for Centra] financial assistance
amounting to R~ 1% craics for this
bridge under the Ccitlrul avd progam-
me of State Roads of inter-State or
Economi¢c Importance. The Govern-
ment of India are, however, unable to
accede to the State Government’s re-
quest as there is no provision at pre-
sent for considering any new work
under the aforesaid programme.

Lock-out in Kesoram Cotton Mills,
Calcutta

1316, SHRI INDRAJIT GUPTA: Wilj
the Minister of LABOUR be pleased
to state:

(a) whether he had convened a
conciliation meeting in Delhi on
17-4-1980 to iry {o fing a solution to
the prolonged lock-out 1 Birla’s
Kesoram  Cotto, Mills, Calcutta
which hag been continuing since
Janusary, 1980;

(b) if so, whether he made any
specific proposals at the meeting to
enable the factory to resume pro-
duction; and

(c) the attitude of the management
angd the union thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR (SHRI T.
ANJIAH): (a) and (b). Yes, Sir.
Varioug proposals were discussed and
no specific proposal was made by the
then Labour Minister.

(e) The factory has since re-opened
on 5th June, 1980.

Wage Panel for Port and Dock
Workers

1317. SHR1I P. M. SAYEED:
SHRI M. V. CHANDRASHE-
KHARA MURTHY
SHRI SUBHASH CHANDRA
BOSH ALLURI:

Will the Minister of SHIPPING
AND TRANSPORT be pleased to
state:

(a) whether Government have set
up a 12-member Wage Panel to go
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intp the demands of port anq dock
workers for wage revision;

(b) if so, the term; of reference of
the panel and constitution of the

panel;

(c) whether the representativeg of
the workerg have alse been associat-
ed with the panel' and

(d) when the jeport of the panel
i; Ekoly 1o ke submitted?

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI BUTA SINGH):
€a) Government have set up g Bipar-
tite Wage Negotiating Machinery with
10 representatives each of employers
and workers on 14-5-1980.

(b) The Bipartite Wage Negotiating
Machinery will negotiate the revision
of the existinz ‘wage structure’, in-
cluding al! matters considered by the
Wage Revision Committee for Port
and Dock Workers, and allied matters
agreed to be discussed by the Nego-

Employers’ sides

1. Chiirmea of Brmhy,  CGoloutty,
Malr-s, Visa' prtnam  Corhon,
K indlh & Tutico~in Port
Trusts.

2. D=puty Cha'rm n.
Co'crtty Do Uaiboyw Board.

Shri R.U. Par,

Secretary, 3o by Port Prust

4. Onez Representative of the Fedaration
of Associatiors of Stevedores,

{c) Yes, Sir.

{d) No time 1imit has been fixed
for completion of the negotiations rd
arriving at g Settlement,

Centralised Cargo Booking Agency

1318. SHRI P. M. SAYEED:
SHRI JANARDHANA

POOJTARY:
SHRI M. V. CHANDRASHE-
KHARA MURTHY:

Wil] the Minister of SHIPPING AND
TRANSPORT be pleased to state:

{a) whether there is a proposal for

[ ~]

3.

4.
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tiating Machinery, for the Class III
and Class IV employees of (a) Major
Port Trusts; (b) Dock Labour Boards;
(¢) Administrative Bodies of the Dock
Labour Boards; and (d) Workers
registeregq or unregistered (Listed)
under any of the Schemeg framed
under the Dock Workers (Regulation
of Employment) Act, 1948, The set-
tlement wil] take effect from 1-1-1980,
except in the case of Clagg 1II and
Class IV employees and Workers of
New Mangalore Port for whom this
will be implemented from the date
of setting up of the Post Trust, viz,
1-4-1980. The Wage Negotiating
Machinery will also cover the emplo-
yees and workerg of Stevedores, who
are neither registered nor listed under
the Dock Workers (Regulation of
Employment) Act, 1948 but who have
been covered by ithe recommendalions
of the Wage Revision Committee for
Pcort and Dock Workers under various
settlements. This Bipartite Wage
Negotiating Machinery has been set
up with the following composition:—

Employees’ sides

. Five Representatives of All Irdia Fert a1 d

Dock Werkers’ Fodeaton.

Two Representatives of Trdirn Nation:l
Port and Dork Workers® Fedit: t'on.

Two Representitives of Port, Tock ond
Waterfront Wokers’ Foderatio of India.

Oae Reoresentrtive of  Water
Wcerker ! Federation of Indie.

Tiznstort

having a centralised cargo booking

agency and a system of export of
cergo as  envisaged by the Desai
Committee years ago;

(h) if so, the main recommenda-

tiong of the Committee;

(c) the reasons for not considering
the suggentiong earlier; and

(d) when the final decision in this
regard ig likely to be taken?

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI BUTA SINGH):
(a) Yes.
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(b) The recommendations, broadly
speaking, envisage a scheme of aggre-
gation of cargoes, establishment of a
centralised cargo booking agency for
through-bookings and creation of a
Freight Equalisation Fund to :ompen-
sate the shippers against higher freight
rates charged by the Conference
Lines.

(¢) and (d). The proposal for cen-
traliseq cargo booking agency involves
complex issues and needs thorough
eximanation taking into account vary-
ing view-points. Also the shipping
industry was facing ssvere crisig for
the past few years. It was not, there-
fore, possible to take a decision in the
matter earlier. It would take some
more time to take 3z final decisinon.

Bonug Formula

1319. SHRI P, M. SAYEED:

SHRI M. V. CHANDRASHE-
KHARA MURTHY:

Wil] the Minister of LABOUR be
pleased to state:

(a) whether it iz a fact that the
Chief of the Employers Federation
ci India hag suggested that the bonus
formula adopted by Government for
its departmentg shoulg be made ap-
plicable tg industrial undertakingg in
the country in view of its soundness:
and

(r) if so, the reaction of Govern-
ment in thig regard?

THE MINISTER OF STATE IN
THE MINISTRY O LABCUR (SHRI
T. ANJIAI) - (a) and (b). Th2 Pvesi-
dent of the Emnloyers’ Federaticn of
India jn a Memorandum submitted te
Government, on behalf of the Fede-
raotion has stated that the concep* cf
Bonug linked with Productivity de-
serve; to be promoted and that the
principle of productivity-linked bonus
accepted in respect of railway workers
should be extended not only tg those
covered by the Bonus Act, but alsn
to other categorieg of employees who
are demanding payment of bonus.

JUNE 19, 1980

Written Answers Iz

This suggestion along with ethex
suggestions for amendment of Fay-—
meng of Bonug Act is receiving tae
attention of the Gavernment.

Legislation for Unorganised Laboam:
1320. SHRI P. M. SAYEED:
SHRI K. MALLANNA:
SHRI ARJUN SETHI.
SHRI GHULAM RASQOL
KOCHACK:

Wi.] the Minister of LABOUR bhe-
pleased to state;

(a) whether Government propose
ty introduce legisiation to regulate
the working conditiong of unorganis—
ej labour;

(b) whether the proposed law wilk
help in improving the lot of agricu}-
tural labour, of whom women cons-
titute much higher percentage;

(¢) if so, the main features thereof;
and

(d) when it is likely te be intro-
duced?

THE MINISTER OF STATE IW
THE MINISTRY OF LABOUR (SHH1
T. ANJIAHY): (a) tc (d). The Centr:..l
Standing Committee on Rurat Uno—-
ganis>d TLabour had conslituted &
Sub-Committee to go into the detaris
of a Central Legislation for agricultw-
ral workers. The Sub-Committee hae
submitted jts report with a draft
Agricultura; Workers Bill. The (Jen-
tra] Standing Committee will cons:ier
the Draft Bil] and advise Governn-emt
suitably. According to the 1971 Cen
sug out of a total of 47.5 mil.ion agri-
cultural jabourers, men constitutey
31.7 million and wcmen the ramaining
15.8 million.

Rivetters of Integral Coach Factory

1321. SHRI E. K. IMBICHIBAVA
Will the Minister of RAILWAYS be
pleased to state whether the sorms-
skilled rivetters working at the Inte-
gral Coach Factory, Madrag whos=
nature of work require very high skilf
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proposed to be promoted as skilled
wcrkers in consideration with their
nature of work?

THE DEPUTY MINISTER IN [HE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): The matter is under
consideration of the Railway Workers’
Classification Tribunal] who are exa-
mining the classification of Artisan
staff on the Indian Railways. Final
decision will be taken after receipy of
the report.

dad = ghower To7 Peww, a=T @1
aic @y ateer  Paty st WA
TR AT AT 1 ot

1322. & Pagw P6g: @ ww
@3 dag  givegr Tow Paew, gy
&1 3T Fopray whasy P7 Py s ssd=wTq
Ty ST q9AT &1 afy & I 0
feai® 22 #1=, 1979 & IFeTCtEa
YA €T 4364 © I B gEY #
Ig A W1 FYT LA T

(%) *aT AT ST FHT JTIAAT
it whasy fafw &1 3w 7.83 =
GOEl AT g. 57 @™ YAt &1 afa &7
™ dig dod = ghwear  <ow P,
FET ¥ FEw &L Pt W g

(=) afg 78T, o TTF F4T BT T,

() 3@ 9y 7 FHT H faE
F4T AR B AT g !

WY WA W Ty wEr (0 eR.
€tm): (%) TR

(®) stz (m) . sd=y wPfasy  Pafy
T yaiw Iuay sfafaaw 1952 Wit
FH=T Ty AT FJbufagy, 1948
& el o P TSwd FEeT STy
I ot T T grteETOn A oTw
#hag o2° g =T wiasr e e
Sewiv Ieawy Ffufaas, 1952 &1 47Q
14-F% © I g Pau o sbarse
TIoe ¥ 9 que E§fgar &1 uT
406/409 = T T H1 TF Paawr-
g o wfaw a3t g

HEETQ TS ur Ffufwaw, 1948
& T ff sihwaiee wwe T gy

qeidtes,  giwidten st st

serarel w1 eqaET

1323. it tagm Ty =7 @@
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|y {ATEY W WY WAy (=R e
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F1 &Tg AT 98T &

P.F Office at Agartala

1324. SHRI AJOY BISWAS:
SHRI BAJU BAN RIYAN:

Will the Minister of LABOUR be
pleased tc state:

(a) whether there is any proposal
to set up a separate Regional Provi-
dent Fund Comrmission Office at Agar-
tala; and

(b) if so. when it will come up?

THE, MINISTER OF STATE IN
TilE MINISTRY OF LABOUR (SHRI
T. ANJIAH): (a) and (b) No, Sir
There is, however, a proposal {0 open
a sub-regionga] office at Agartala which
awaits aspprovai by the Central Board
of Trustecg of the Employees Provi-
dent Fund Organisation.

Stranded Indiang in Cairo

1325 SHRT K. MALLANNA: Will
the Minister of EXTERNAIL AFFAIRS
be pleused to state:

(a) whether Government’s attention
has been drawn to news-item appear-
ing in Indian Express dated the 4th
May, 1980 that 24 Indians including 4
Keralites, who set out seeking a for-
tune in the Gulf region were stranded
in Caire without even means to buy
food;
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(b) if so, the details thereof; and
(¢) the reaction of Government
thereto?

THE MINISTER OF EXTERNAL
AFFAIRS (SHR]I P. V. NARASIMHA
RAO): (a) to (c). According to a report
received from Embassy of India,
Cairo, a group of Indiang came to
Cairo with the connivance of a recruit-
ing agent. On receip! of g repory by
the Indian Embassy in Cairo about the
difficulties being faced by these Indian
nationals, an officia) of the
Embassy interviewed these persons
and gave them such assistance ag no-
ssible. Since then six of these ludian
nationals have returned to India and
the rest have proceeded lo Ankara.
These Indian nationals had raturn
tickets for India. Nc.e of these Indian
nationalg is now in Cairo.

Employment of women

1326. SHR] K. MALLANNA: Wil
the Minister of LABOUR be pleased
to state:

(a) whether it is a fact that the
employment of women in the organis-
ed sector has been growing at a faster
rate than the general employment
since 1972; and

{(b) whether Governmoant piopose not
to allow the women in night shi{t par-
ticularly in industries?

THE MINISTER OF STATE 1IN
THE MINISTRY OF LABOUR (SHRI
T, ANJIAH): (a) Yes, Sir. The em-
ployment of women in the organised
sector has been growing at a faster
rate than the total employment in the
organised sector, the average an-.uz!
rate of growth of women employment
from 1972 to 1979 being of the order
of 42 percent as compared to the
average annua] rate of growth of 29
percent in total employment in the
organised sector.

(b) According to the Factories Act,
1948, women are not allowed to work
in night ghifts and there is no propo-
sa] to amend this.

High price of Report of Commiltee on
Child Labour

1327. SHRI K. MALLANNA: ‘Will
the Minister of LABOUR be pl-ased

to state:

JUNE 19, 1980
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(a) whether it is g fact that report
of the Committee on Chilg Labour is
unlikely to be within the reach of must
of the persons at it hag been priced at
Rs. 75.10;

(b) whether it is aiso a fact that the
book running in to only 112 pages of
printed matter is of particular inter-
ests to voluntary organisations in
chilg welfare correciona] institutions
and other social wcyks; and

(c) if so, the reaction of Ziovern-
ment in this regard and the reasons®
for high price?

TiHIE MINISTER OF STATE IN
THE MINISTRY OF LABOUR (SHRI
T. ANJIAH: (a) to (c). It is true that
the report of the Comimttee ocn Child
Labour i3 a small volume of 1nterest
to Government as wel] as voluntary
organisations dealing with Child Wel-
fare. The price of the renort has been
fixed at cost as per norms prescribed
by Government. Any reduction in
the price would have involved g 1b-
sidy which was not considered neces-
sary.

Road projects in Assam

1328. SHRI JANARDHANA POO.
JARY: Will the Minister of SHIPPING
AND TRANSPORT he pleased to state:

(a) whether Government have uap-
proved a number of road projecls in
‘~sam; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHR] BUTA SINGH):
(a) Ves, Sir,

(b) The vposition is as under:

(i) Road/Bridge works of a total
cost of Rs. 37.34 crores have been
sanctioned in Assam from 1st April
1969 so far under the varioug Cen-
tra] Road Programmes,

(ii) Road/Bridge schemes of a
tetal cost of Rs. 9.60 crores have
been sanctioned under the North
Eastern Council Programme since
the 1st April, 1974 so far.

(iii) In addition, development of

over 1400 Kms. of roads was sanc-
tioned as part of the work being
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handled by the Border Roads Orga-
nisation in the area since the imcep-
tion of this Organisation in March
1960.

Holding up of trains at Patna Junctien

1329. SHRI INDRAJIT GUPTA:
Wil] the Minister of RAILWAYS be
pleased tc state:

(a) whether gll trains were held up
at Patlna junction for five hours on the
16th May, 1980 when railway police-
men run amuck, beating up railway
staff and breaking furniture;

(b) whether the trouble was caused
by refusal of a railway  sub-
inspector to show a valid pass ur ticket
to the ticket collector at the exit, and
the subsequent altercation; and

(¢) whether any inquiry nas been
held into the incident and action taken
. ninst the guilty policemen?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) to (¢). Yes, on
16-5-1980, a]] trains were held up at
Patna Junction Station for nearly 33
hours and not for 5 hours, for alleged
assault on ticket collectors of Patna
Junction Statica by Government Rail-
way Pclice staff of Palna Junction sta-
tion ag a sequal to an allercation
between SI/ GRP, Bhagalpuy and a
Ticket Collector on duty at Enquiry
Counter Patna Junction Station.
However, no breaking of furniture of
Station has been reported.

District Magistrate, Patna had sot
up a Committee for finding out tre
cause of the trouble but in the mean-
time the Railway staff of Patna Junc-
lion Station filed a criminal case
against the G.R.P. Staff in the Court
of Chief Judicial Magistrate/Patna.
The Committee, therefore, could not
finalise the enquiry, as the case bhe-
came subjudice. However, SI/GRP,
Bhagalpur who was involved in the
altercation has been placed under sus-
pension by SRP/Patna.
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Smali:r vesselg for coastal shipping

1331. SHRI K. A. RAJAN: Will the
Minister of SHIPPING AND TRANS-
PORT be pleased to state:

(a) whether the Cochin Shipyarq is
working to prescribed schedule;

(b) whether Government have plans
to build smaller vesselg suitable for
Indian Coastal Shipping; and

(c) whether and how the Shipyard
has helped the growilr u: iadusiries to
function as ancillary units?

THE MINISTER OF STATE 1IN
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI BUTA SINGI):
(a) No, Sir. Every cffort ig being
made to catch un the time losi.

(b) No—However the Government
of India have a scheme for grant of
repayable loans tg the maritime State
Governments for being disbursed to
sailing vessels owners for construc-
tion of new mechanised sailing ves-
Sels and mechanisation ¢f the existing
sailing vessels for the coastal run.

(¢) One Ancillary Unit for produc-
tion of Oxygen and Acetylene to meet
its requirements has been established
in the Cochin Shipyard premises.
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Ants and foreign material found in
pottles of Glucose

1332. SHRI K. A. RAJAN:
SHRI R. P. YADAV:
SHRI S, M. KRISHNA:

Wil] the Minister of HEALTH be
pleased to state:

(a) whether it is a fact that ants and
other foreign material were noticed
in a bottle of life saving intravenous
glucose in J. P. Hospital, Delhi;

(b) if so, whether any enquiry was
made to find out the company which
supplied these bottles; and

(c) if 80, the details and action taken
against them?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH (SHRI
NTHAR RANJAN LASKAR): (a) Yes,
objects like ants and other foreign
material were found in gomga bottles
of intravenous transfusion solution in
Lok Nayak J. P. Hospital.

{b) and (c). The bottles were manu-
factured by Lok Nayak J. P. Hospitat
in their own intravenous transfusion
manufacturing unit. The hospital
authcrities have since g'opped the
manufacturing of intravenous transfu-
sion golution The Delhi Administra-
tion has been requested to take neces-
sary action aggainst the concerned per-
sons.
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Decrease in working days of rural
workers

1334. SHR] CHHITTUBHAI GAMIT:
Will the Minister of LABOUR be
pleased to state:

(a) the findings of 32nd round of
National Sample Survey 1977-78 re-
garding decrease in working days of
rural workers, women and children;
~nd

(b) what steps are being taken to
improve the situation?

THE MINISTER OIF STATE IN
THE MINISTRY O LABOUR (SHRI
T. ANJIAH): (a) The Nationa} Sample
Survey Organisation hag conducted
surveys on employment—unamploy-
ment in its 27th Round (October, 1972-
September, 1973) and its 32nd round
(July 1977—June, 1978). The results
of these surveys are, however, not
comparable. The 27th round covered
the age group 5 years and above,
whereas the 32nd round covered the
age group 15—59% years. For the sake
of comparability the data for the age
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group 15—59 years for the two surveys are given below:—

Persons days (Million)

27th round 32nd round
(Oct. 1972—Sept. (July 75—-June
1973) 78)
T _—-II/I;I:_ Ft;r_n:le Male Female

—— - —— —

et e

Rural 99- 12 43 86 “104° 85 40°03
Urta 27 42 5 10 28+ 61 5 €5
(b) A number of employment/ 31‘1’ TS MG T SHETC Tl

beneficiary oriented programmes like
the Small Farmers Development Pro-
grammes, the Drought Prone Areas
Programmes, the Integrated Rural
Development Programme and the
Desert Development Programme for
increasing the employment leve] o¢f
agricultura] labour are being imple-
mented. Side hy side, self-employ-
ment promotion programmes gnd en-
trepreneurship development program-
meg including the District Centres
Scheme, Food for Work Programme,
Operation Flood II Programme, train-
ing programmes for the rural youths
etc., initiated over the past few years
have been creating and will continue
te create employment opportuniiics.

The 20 Point Economic Programme’

which had benefited the poor, the
landless. the artisans, the handleum

weavers, Scheduled Castes and Scha2--

duled Tribes and other socially pack-
ward classes is being revitalised and
implemented. Agriculture and rural

development, with specia] emphasis on

assistance to gsmall and marginal far-
mers as wel] as agricultura]l labourers,
are to receive priority in the Govern-
ment’s strategy for rural development.
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Pacoities Gangsterism and Robberies
in Trains

1337. SHRI CHITTA BASU:
SHRI N. K. SHEJWALKAR:
SHRI SAIFUDDIN
CHAUDHRY:
Will the Minister of RAILWAYS
be pleased to state:

JUNE 19, 1980
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(a) the number of dacoities, gangs-
terism and robberies in the trains,
during the period January to May,
1980 (State-wise and month-wise);
and

(b) the steps taken by
ment to curb them?

Govern-

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) According to
the information collected from State
Police authoritieg the total number of
cases of dacotities gangsterism and
robberies in the traing during the
period from January, 1980 to May
1980 (State-wise and month-wise) are

as under:

State

January

Februcry March Arr]

Andtra Pradesh .
Assam

Bihar

Delhi

Gujarat

Gox .

Haryana

Jammu and Kashmsr .
Kerala

Madhya Pradesh
Maharashtra
Orissa

Punjab

Rajasthan .
Tamil Nadu
Uttar Pradesh
West Bengal

Hi machal Pradesh
Karnataka .

ll@mlwlnﬁwll"!-lﬁll

-~ — —
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(b) Policing being a State subject,
under the Constitution the responsi-
bility of ensuring safety of passen.
gers and their belongings rests with
Government Railway Police function-
ing under State Governments, All
important and vulnerable passenger
traing are provided with the Police
escorts for prevention and detectinn
of crimes in trains. Railways main-
tain close liaison with State Police
authorities at all levels and render
necessary assistance whenever requir-
ed. About 2,000 Railways Protection
Force personne] have been deployed
to assist Government Railway Police
in escorting passenger trains to deter
criminals and instil confidence among
the travelling public. TTEs/Atten-
dants/conductors have instructiong to
remain vigilant to prevent entry of
unauthorised persons in reserved
compartment. There is also a pro.
posal for creating a cell under a Chief
Security Officer (Anti dacoity) in the
Railway Board to strengthen m=2a-
sures from Railway side to dea! with
this problem ie. by way of render-
ing assistance to the State Police.

Underground Railways Projects for
Bombay, Delhi and Madras

1338. SHRI CHITTABASU: Will
the Minister of RAILWAYS be pleas-
ed to state:

(a) whether Government propose
to reconsider the underground Rail-
way Projects for Bombay, Delhi and
Madras which were ghelved earlier;

(b) it so, whether the preliminary
reports of these projects have since
een reviewed and re-examined:

(c) if so, the outcome of the re-
view;

.(d_) whether the Planning Com-
Mission has since studieq the project
report; and

.(e) if so, the reaction of the Plan-
ning Comimission in this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHR}
MALLIKARJUN): (a) There is no
propodal under Government's consi.
deration to reconsider ‘the under-
ground railway projects for Bombay,
Delhi and Madras, which were inves-
tigated earlier and dropped.

(b) and (c). Do not arise.

(d) and (c). The project reporis in
respect of the undermentioned sche-
mes relating to provision of Mass
Rapid Transit Systems investigated
earlier by the Metropolitan Transport
Project (Rlys) Organisations at Bom-
bay, Delhi and Madrag were sub-
mitted to the Planning Commission,
who, due to resources constraints, ex-
pressed their inability to provide
funds for these projects,

Bombay

34 Kms. Mainly on surfare
but inrcluding 1 Km.
underqrovnd.

6th Corridnr

160 croves at 1974 price
level.

Cost—Rs.

27 Kms. including

yvth Corridor
19 Kms. undcrground.

Cost—-Rs. 180 crores @t 1974 ]rice
level.
Delhi
36 Kms. underground
97 Kms. surface,
Cost—Rs. 8-0 crores at 1074 price
level.
Madras
22 Kms. including 1 Km
underground znd partly
elevated.
Cost—Rs. 154 crorcs at 1974 pri ce

level,

Bus service from Calcutta t¢ D2'hi

1339. SHRI PIUS TIRKEY: Will
the Ministep of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether Government propose
to start long distance bus gervice:
from Calcutta to Delhi;
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(b) if so, what are the details in
this regard; and

(c) if not,
therefor?

what are the reasons

THE MINISTER OF STATE IN

THE MINISTRY OF SHIPPING AND

"TRANSPORT (SHRI BUTA SINGH):
(a) No, Sir.

{b) Does not arise.

(c) The operation of a long distance

regular bus service on inter-state
routes is goverened by the reciprocial

agreements between the concerned
State Govts/U.T. Adminmstrations. As
for the bus service from Calcutta to
Delhi the Govt. of West Benga] have
informeqd that they do not have under
contemplation any proposal to start
such a service. Any such proposal en-
visages consideration of factors like
availability or otherwise of rail ser-
vices to meet the needs of the travel-
ling public, apart from the current
diesel situation.
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awr & Pag Pafwer aufegrd @wrort &
war g T g d P ==fer
g Pt wm
afemra af/suar Pl Jvg Fwror
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1. X swEe g
T ehTh 9-6-1980
ghwes 11-5-1980
CSEAl 14-4-1980
IR 19-5-1980
T 11-3-1980
SHER 16-11-1979
T 27-1-1980
T 1-8-1979
P 16-4-1980
N REE 7-7-1979

2. SHWEA
=T 18-8-1979
THTHT 20-4-1980
ArETaT 20-5-1980
e TF 4-10-1979

Late running of Long Distance Trains

1342, SHRI MOOL CHAND DAGA:
Will the Minister of RAILWAYS be
pleased to state:

(a) whether late running of long
distance trains between Bombay-
Delhi/New Delhi has increased;

(b) whether it is a fact that top
ranking officers are allowed to detain
important trains on flimsy and even
Wrong pretexts thereby causing great
inconvenience to the public;

618 L.S.—5,
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(c) if so, the details thereof; and

(d) the gteps taken or proposed to
be taken to prevent any such recur-
rence?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) No. An ana-
lysis of the punctuality performance
of long distance Mail/Expresg trains
running between Bombay and Delhi/
New Delhi during the months of April
and May, 1980 as compared to the
corresponding period of last year has
shown that there hag been no deieri-
oration in the punctuality perfor-
mance of these trains except 5 Dn/6
Up Punjab Mails, running of which
was affected mainly on account of
alarm chain pulling, dccidents, rains,
elc. The running of other trains, how-
ever, hag improved. A drive hag also
been launched to improve the run-
ning of 5 Dn/6 Up Punjab Mails.

(b) No.

(¢) and (d). Do not arisc.

Detention of Wagons by Coal Mines

1343. SHRI MOOL CHANDDAGA:

Will the Minister of RAIWAYS be
pleased to state:

(a) whether there has been an in-
creased detention of wagons by the
coal mines during January-May, 1980;

(b) if sn, the details thereof; and

(c) whether such detention is one
of the reasons for lack of wagon
availability?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) No.

(b) and (c). Do nct arise.
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M/s. Rohtas Industries

1344. SHR]I NARAYAN CHOUBEY:
Wil the Minister of RAILWAYS be
pleased to refer to reply given to
Unstarred Question No. 1956 on the
27th March, 1980 regarding Railway
dues from M/s. Rohtas Industries and
state:

(a) the details and the period for
which a sum of Rs. 8.01 crores, out
of which Rs. 2.68 crores is on gccount
of demurrage, has been shown out-
standing by Eastern Railway against
M/s. Rohtas Industries at Dehri-on-
Sone in Bihar;

(b) the reasons for accumulating
this huge amount;

(¢c) why it hag taken such a lomg
time to examine the possibilities of
taking legal and administrative mea-
sures;

(d) whether any decision has since
been taken to take legal and adminis-
trative measures; and

(e) if so, the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) The details of
the amounts of outstanding ang the
period to which they refer are as
under: —

Rs.
crores.

(i) Firewght (Current) . 0-05

(ii) Value of consignments in
unconnected wagons delivered in
excess from 1968 to May,

1979. . . . . 0-28
(iii) Demurrage charges(under
dispute) for detentin to
wagons from  August 1972
onwards . . .

2 68

Total 3'01

e e b et

(b) There is no accumulation of
freight charges which are being clear-
ed currently by the firm. As regards
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value of consignments in un-connec-
ted wagons delivered in excess, the
accumulation is due to non-surren.
dering of Railway Receipts by 'the
firm. The accumulation of demur-
rage charges is due to the dispute
which the firm have raised in the
implementation of the procedure iaid
down by the Railway in consultation
with the firm for the calculation of
these charges in respect of wagons
booked for their Works,

(¢) to (e). Eftorts have heen r-ade
continuously by the Railway Admi-
nistration to resolve the dispute and
realise the outstanding dueg in such
a manner as would not cause disloca-
tion in the production o{ essent:al
commodities for the community.
Since the firm is continuing to dis-
pute the dues outstanding as demur-
rage charges for the period from
August, 1972 onwards, the matter is
being considereq at a higher level on
a representation from the firm and
if it is found necessary the Railways,
in consultation with the Ministry of
Law, will also go in for arbitration
in accordance with the provisiong of
the siding agreement with the firm,

Death of Shri Chandradeep Prasad

1345. SHRI NARAYAN CHOUBEY:
Wil] the Minister of RAILWAYS be
pleased to refer to reply given to
Unstarred Question No. 1881 on 2%7th
March, 1980 regarding negligence of
Railway doctor of Pathardih and
state:

(a) whether Government have since
received the report and examined the
question whether the death of Shri
Chandradeep Prasad wag due to neg-
ligence or otherwise of a Railway
Doctor; and

(b) if so, the details thereof?
THE DEPUTY MINISTER IN THE

MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) Yes,
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(b) In the findings of the enquiry
it was indicated that according to Dr.
S. K. Sarkar, A M.O., he was un-
willing to accompany the neighbours
of the patient, to attend the patient,
as he was suffering from severe in-
testinal colic, loose motions and vo-
mitting and he was not physically
fit to render satisfactory treatment to
another ailing person.

Subsequently, however, the service
of Dr. Sarkar were terminated ag his
overall permance was found to be
unsatisfactory.

Shortage of Traction Motors

1346. SHRI NARAYAN CHOUBLY:
Will the Ministeyr of RAILWAYS be
pleased to state:

(a) whether it is a fact that late
running of train in Sealdah and
Howrah division gn the Eastern Rail-
way is mainly due to defects in and
shortage of traction motors;

(b) wherefrom these traction
motors were secured and whether
they are not giving proper service;
and

(c) what steps Government propose
to take in this regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) No.

(b) The older stocks are fitted with
imported motorg from Japan, UK,
and  Switzerland. The traction
motors are, however, presently ob-
tained from Bharat Heavy FElectricals

Ltd. The performance of these trac-
tion motors hag not been fully satis-
factory.

(c) Expeditious repair of defec-
tive motors has been arranged. Pur-
chase of new motors has also been
programmed to tide over the gitua-
tion.
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Kharagpur Railway Workshop

1347. SHRI NARAYAN CHOUBEY:
Will the Minister of RAILWAYS be
pleased to state:

(a) whether Government are gware
of serious load shedding in Kharag-
pur Railway workshops causing dis-
ruption and decline in production;

(b) if so, the number of hours of
load shedding suffered in this work-
shop, week-wise, from 1st January,
1980 to 30th April, 1980;

_—_

(¢) whether the Railway workshops
at Kancharapara ang Liluah have
been guaranteed supply of electricity
compared to that at Kharagpur;

(d) if so, the reasons thereof; and

(e) whether Government propose
to set up its own power house fur-
ther to expand the newly constructed
one in the Kharagpur workshops to
have guaranteed supply of electric
power and thereby make up the loss
in production?

THE DEPUTY MINISTER IN [HE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) Yes.

(b) Statement of interruptions from
1st January, 1980 to 30th April
1980—10 days periodwise is enclesed.

(c¢) No.

(d) Does not arise.

(e) There is no power house newly
constructed in Kharagpur workshop.
A 1750 KW D.G. Set has been sanc-
tioned for installation in Kharagpur
workshop. In addition, proposals to
rehabilitate/replace the old worn-out
machines of the old thermal power
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house at Kharagpur workshops is
also under consideration.

Statement

Statement indicating hourg of Inter-

ruptions of power supply at Kharag-

pur Workshop (in hours and Minu-
tes)

Total interruptions in hours
and minutes during the period

1 to 10 I1 to 20 21 to 31

January 18—30 42—-20 98— 50
1980

Fehruary, 23— 45 51— 43 F£4— 5O
1680

M.arch, 64— 10 32— jo 61— 35
1980

Apnil. 1980 68— 55 47— 11 66— 30
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Army Officers under detention in
Pakistan

1349. SHRI SOMNATH CHATTER-
JEE:
SHRI SAMAR MUKHER-
JEE:

SHRI INDRAJIT GUPTA:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state what
steps have been taken to get 40 offi-
cers belonging to Indian Army releas-
ed (rom the detention in Pakistan
sinec 19717

TIIE MINISTER OF EXTERNAL
AFFAIRS (SHRJ P. V. NARASIMHA
RAO): After the re-establishment of
diplomatic relations between India
and Pakistan, the question of 1Lhe
release and repatriation of 40 officers
heloirging to our  Defence Secvices,
who took part in the 1971 conflict and
are Dbelieved to be detained in Pakis-
tan, has been taken up Wwith the
Government of Pakistan a number of
times through diplomatic channeis as
well as through various bilateral dis-
cussions. The matter was raised
during the talks held on the occasion
of Foreign Secretary’s visit to Islama-
bad in Fabruary, 1980 and subse-
quently during Sardar Swarn Singh's
visit to Pakistan., as the Prime Min.
ister’s special emissary, in April,
1980, The Government of Pakistan’s
reply from the bheginning had been that
they did not have any such persons
in their custody. We, however, have
not accepted this plea of the Govern-
ment of Pakistan and have provided
them evidence suggesting the deten-
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tion of some of these officers in that
country.

The Government of Pakistan have
now informed us that they have re-
quested their concerned authorities to
make another attempt to trace these
persons with the help of the addi-
tiona] information supplied by us.

Commniittee for Calcutta Port

1350. SHRI SOMNATH CHATTER.
JEE: Will the Minister of SHIPPING
AND TRANSPORT be pleascd to
state:

(a) whether the West Bengal Gov-
ernment made a suggestion to him to
set up a commutitee with the repre-
sentatives of Calcutia Port Trust, the
State Government and Unions to look
into the problems of the Calcutta
Port; and

(b) if so, the reaction of Gevern-
ment thereto?

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI BUTA SINGH):
(a) and (b). At a meeting held at
Calcutta between the Chief Minister
of West Bengal and the then Union
Minister of State for Shipping and
Transport on 29-10-1979, it was
agreed to set up a Machinery for set-
tling the various labour disputes 1n
Calcuttg Port, Accordingly a Com-
mittee was set up by Central Gov.
ernment on 9-11-1979 to 1look into
and sort out laboup disputes and pro-
blems afflicting Calcutta Port from
time to time, with the following com-
position: —

(1} Chairmain Calcitty Chiirman
Port Trust

{2) TJoint Secretary, "\ -mber
Union Ministry of Shipping
and  Transport

(3) Tiabour Secretarv A\ mher
Govern n~nt of W st Bengn!

{4) A senior Officer v »uber

repres=1ting Union Mimistry
of Lahour

It was envisaged that the various
interests connected with the port
operations and trade unions would be
associated with the discussions of the
Committee to the extent{ necessary
from time to time.

Regional Minimum Wages in Beadi
Industry

1351. SHRI A. NEELALOHITHADA-
SAN: Wil) the Minister of LABOUR
be pleased to state:

(a) whether Government have re-
ceived any representation to have a
regional minimuin wages to the labou-
rers in the Beedi Industry, at least,
with regard to the States of Kerala,
Karnataka and Tamil Nadu:

(b) if so. what act.on has been
taken by Government in this regard;
and

(c) what action Government propose
to take further to achieve this goal of
Regional Minimum Wages in Becdi

Industry with regard to the above
States?

THE MINISTER OF STATE IN
THE MINISTRY OF LABOUR (SHRI
T. ANJIAH): (a) Yes, Sir,

(b) and (c¢). The Central Goveia-
ment has been pursuading the con-
cerned Slate Governments to reduce
the disparities in the rates of mini-
mum wages in beedi industry, witn
a view to achieving a certain mea-
sure of uniformity in the rates of
minimum wages between the neig.
hbouring States.

Provision of Sleeper Coaches

1352, SHRI A. NEELALOHITHA-
DASAN: Will the Minister o_f RAIL-
WAYS be pleased to state:

(a) whether Government have re-
ceived representations from passen-
gers travelling from  Ahmedabad to
stations in Kerala, for the introduc-
tion of two direct sleeper coaches, one
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for Cochin/Trivandrum and the other
for Mangalore to be attached to any
of the trains leaving Ahmedabad for
Bombay; and

(b) if so, what action has been
taken by Government in this respect?

THE DEPUTY MINISTER IN THE

MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) Yes.
(b) Introduction of a through

coach between Ahmedabag and Tri-
vandrum/Mangalore via Bombay is not
operationally feasible as transference
of g through coach frftm Westera
Railway to Central Railway and
vice-versa via Dadar will aftect
the operation of train services
including suburban services, Pro-
vision of a through coach by 145/
146 Express has also not been found
feasible due to lack of room on 145/
146 Express and 19/20 Madras-Tri-

vandrum Mail. Besides, shunting
involving  145/46  Navajivan Ex-
attaching/

press at Arakkonam for
detaching the through coach will also

cause detention of these trains at
Arakkonam However a firm quota

of 50 berths of IInd Class in a nomi-
nated coach has been earmarked in
No. 41 Madras.Cochin Express for
Kerala bound passenger arriving by
145 Navajivan Express at Arakko-
nam,

Railway Workshop in Kerala

1353. SHR1I A. NEELALOHITHA-
DASAN. Wi]j the Minister of RAIL-
WAYS be pleased to state:

(a) whether Government have re-
ceived any representation for opening
a railway workshop in Trivandrum
District of Kerala; and

(b) if so, what action has been
taken by Government thereon?

THE DEPUTY MINISTER IN THE

MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) Yes.

(b) Kerala State~ ig served by
Southern Railway. The Workshops
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already set up on the Southern Rail-
way meet the present requirements of
that Railway and thefe is at present
no proposaj to set up a New Railway
Workshop on the Southern Railway,

Worker’s participation in Management

1354. SHRI N. E. HORO: Will the
Minister of LABOUR be pleased to
state:

(a) whether Government have made
efforts for a quick evaluation of the
schemes of worker’s participation in
management of the industrial units
both in the public and private sectors;
and

(b) if so, the details thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF LABOUR (SHRI
T. ANJIAH): (a) and (b). The Na-
tional Labour Institute has been zs-
ked to evaluate the working of the
Schemes of worker-directors in na-
tionalised banks and centra; public
undertakings. The study is not yet
complete. An evaluation of other
Schemes is proposed to be taken up
by the Government.

Afghanistan’s Accugsation that China
and Pakistan Congpiring against India

1355. SHRI N. E, HORO: Will the
Minister of EXTERNAL AFFAIRS
be pleased to state:

(a) whether Government’s gttention
is invited to the Hindustan Times
dated the 7th May, 1980 that the Af-
ghanistan Government accused
Pakistan and Chinag of conspiring
against India;

(b) whether the Kabul Radio has
also cited China’s help to Pakistan in
building the Karakoram Highway as
part of their plot against India;

(¢) whether the Radio has also said
that the President Zia-ul-Haq in dis-
cussing with the Chinese leaders &
secret site for the explosion of a
Pakistani nuclear bomb; and
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(d) if so, the reaction of Indian
Government thereto?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P. V. NARASIMHA
RAO): (a) to (d). Press and radio re-
ports in connection with the topics
mentioneq in (a), (b) and (¢) of the
Question have come to the notice of
government.

The Government of YAdia remains
committed as always to its policy of
normalising and improving relations
with both China and Pakistan.

Government have protested about
the construction of the Karakoram
Highway passing through a portion of
Jammu & Kashmir, which is an inte-
gral part of India,

Ag far as Pakistan’s nuclear pro.
gramme is concerned, Govt. have no
confirmation that discussions have
taken place between Pakistani and
Chinese leaders specifically about a
secret site for the explosion of nu-
clear bomb. The Pakistan President
had however, assured our Peime
Ministey that Pakistan is not deve-
loping nuclear energy for non-peace-
ful purposes. It is our hope that the
Government of Pakistan wil} abide
by its assurances.
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Wagons provided for Coal Loading at
BCCL
1357. SHRI SUSHIL BHATTA-

CHARYYA: Will the Minister
of RAILWAYS be fpleased to state:

(a) the steps taken by Government
to transport coal by rail T the Ther-
mal Power Stations; and

(b) the number of wagons which
had been provided for loading of coal
in Eastern Coalfield Lid. anq Bharat
Coking Coal Ltd. during the last 12
months, month-wise?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) Highest prio-
rity is being accorded to allocation of
wagons for movement of coal to Ther-
mal Power Stations. Movement of
wagong loaded for power stations is
also being closely monitored at va-
rious levels to ensure gquick movement
cf wagons to power houses.

(b) The number of wagong loaded
with coal in Eastern Coalfield Ltd.
and Bharat Coking Coal Ltd. during
the last 12 monthg are given below:—

June 1979 — 2024
July »” — 2930
Aug, ? — 2991
Sept. ? —~ 308t
Oct. " - 2048
Nov. - 3159
Dec. * —~ 3224
January 80 — 3161
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February 80 — 3458

March 80 — 3155
April 8o — 3243
May 80 — 3297

Revision of Minimum Wages for
Agricultural Labours

1358, SHRI G. Y. KRISHNAN: Will
the Minister of LABOUR be pieased
to state:

(a) whether there are some States
which have not revised the minimum
wages for agricultural labourers in

the last five years; and
(b) if so, the facts thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR (SHRI T.
ANJIAH): (a) and (b). According to
available information the minimum
wages for agricultural labourers have
not been revised in the last five years
in Assam. The State Government has
been requested to take steps to revise
the minimum wages,

Dalai Lama’'s request for accepting
Tibetan Refugees

1359. SHRI G. Y. KRISHNAN: Will
the Minister of EXTERNAL AF-
FAIRS be pleased to state:

(a) whether it is a fact that the
Dalai Lama has stated that the Bhu-
tanese authorities have softened their
attitude towards Tibetan refugees;

(b) if so, whether some of the
Tibetans have got the citizenship of
Bhutan also and if se, the number
thereof;

(¢) whether the Dalai Lama ha$
requested the Indian Government also
to consider and accept Tibetan refu-
gees; and

(d) if so, the reaction of Govern-
nent thereto?
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THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P, V. NARASIMHA
RAQ): (a) Yes, Sir.

(b) Several thousand Tibetan re-
fugees in Bhutan have got Bhutanese
citizenship but their precise number
is not known as yet.

(¢) The Dalai Lama has requested
that Tibetan refugees presently in
Bhutan who have not accepted Bhu-
tanese citizenship may be accepted
for rehabilitation in India.

(d) The question of the possible
1ehabilitation in lndia of some of the
Tibetan refugees who are presen-
tly in Bhutan is being considered by
Government in consultation with all
concerned.

Setting up of Shipyard in Western

Coast

1360. SHRI AHMED M. PATEL:
Will the Minister of SHIPPING AND
TANSPORT be pleased to state:

(a) whether there is any proposal
to have shipyarq for repairing ships
in the Western Coast of the country;
and

(b) if so the progress made in this
regard?
TRANSPORT (SHRI BUTA SINGH):

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING AND
(a) and (b). A 15 year Perspective
Plan for Ship Repair facilities in the
country is expected to be ready by
mid-1981. Setting up of additional
shiprepair facilities in the Western
Coast ete, will depend on the Pers-
pective Plan and availability of re-
sources.

Amendment of Bonus Act

1361. SHRI AMAR ROYPRA-
DHAN: Will the Minister of LABOUR
be pleased to refer to the reply given
to Unstarred Question No., 2069 on
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27th March 1980 regarding proposal

to amend payment of Bonus Act 1965
and to state:

(a) whether Government have
taken any action to amend the Pay-
ment of Bonus Act, 1965; and

(b) if so, the details thereof and if
not, the reasons therefor?

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR (SHRI
T. ANJIAH) (a) and (b): The matter
is under consideration of Govern-
ment.

Movement of Essential Commodities

1362. SHRI OSCAR FERNANDES:
Will the Minister of RAILWAYS
be pleased to state:

(a) whether it is g fact that it was
decided by the Railways that close

liaison would be maintained with
State Government for movement of
essential commodities into the States:

(b) if so, whether the Railways
have set up monitoring cells at the
zonal and divisional levels to waich
movement of essential commodities;
and

(¢) if so, the details regarding
loading, unlozding and movement of
rice, wheat vanaspati, edible oils,
sugar, salt, sott coke diesel and kero-
sene during ihe last six months?

THE DEPUTY MINISTER 1IN THE
MINISTRY OF RAILWAYS SHRI
MALLIKARJUN): (a) Yes.

{b) Yes, but temporarily.

(c) A statement showing loading
of foodgrains, petroleum products
(POT.; imported edible oil, soft coke,
sugar and salt is attached,

Statement
Loading in wagons

IMPORTED

FOODGRAINS P.O.L. EDIBLE OlI.cStift SUGAR SALT
oke
Month BG MG BG MG BG MG BG BG MG BG MG
D'cchxgnbcr 49696 19782 48058 8656 464 367 3348 6Goq 960 5082 8io1
1980

January 47966 18105 48840 7529 586 206 2976 1971 961 5553 7261
February 44428 17327 450065 8069 647 187 2407 3335 1885 4004 7830
March 52134 15818 40004 8949 655 205 3037 4931 3430 4223 7476
April * 15450 *14640 47700 8850 940 250 2340 3709 2765 4003 6968
May *50530 *15438 47058 7874 1021 235 3100 4538 2987 *3867 *5797

*provisional figures,

Conversion of Amedpur.Katwa Line the narrow gauge Amedpur-Katwa-
Bandel-Katwa line into metre gauge
1363. PROF. RUP CHAND PAL: and the details thereof?
Wil] the Ministey of RAILWAYS
be pleased to state the steps taken by
Government for the conversion ©of

THE DEPUTY MINISTER IN THE

MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN):
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Ahmedpur-Katwa and Burdwan- Alarming lngreue in Malaria
ases

Katwa narrow gauge lines non-Gove-
rnment Railways but are worked by
the Eastern Railway. There is no pro-
posal presently under consideration
for converting these narrow gauge
lines into broad gauge,

Shesraphuli-Tarakeswar Line

1364: PROF. RUP CHAND PAL:
Will the Minister of RAILWAYS
be pleased to state:

(a) whether Government propose
to consider the demand of double
tracks between Sheoraphuli and Tara-
keswar and extension of lines up to
Bishnupur via Arambagh; and

(b) if so, the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS
(SHRI MALLKARJUN): (a) No.

(b) Does not arise,

1865. SHRI AMARSINH V. RATH-
AWA: Will  the Minister of
HEALTH be pleased to state:

(a) whether it is a fact that there
is an alarming increase in the Mala-
ria caseg in the country;

(b) the number of caseg of Malaria
registered with Government during
the last three years, State-wise;

(¢) the number of persons died due
to the disease during the said period:
and

(d) the measures taken by Gov-
ernment to eradicate this disease?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH (SHRI
NIHAR RANJAN LASKAR): (a) No,
Sir,

(b) and (c): A statement I indicat-
ing the State-Wise incidence and
deaths due to Malaria during the ca-
lender years, 1977, 1978 & 1979 is en-
closed.

(d) A Modified Plan of Operation
for controlling Malaria in the country
as a whole is being implemented. A
statement II containing the salient
features of the Modified Plan of Ope-
ration is attached,

Statement 1

Statewise Incidence and number of deaths due to Malarla during 1977 to 1979

S.1 Name of the 1 1978 1 rov
No, States/UTs. 977 57 979 (prov)
Incidence=Death Incidence-Death Incidence-Death
1 2 3 4 5 6 7 8
1. Andhra Pradesh . 114620 — 71723 —_ 50150 —
2. Assam 96771 35 80073 30 64015 58
3. Bihar 41097 — 44787 —_ 54573 —
4. Gujarat 722687 — 390254 —_— 319020 -—
5. Haryana . . 639063 2 »08098 I 397332 I
6. Himachal Pradesh . 42154 —_— 49947 —_— 40371 i
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1 2 3 4 5 6 7 8
9. Jammu & Kashmir 37679 — 27376 —_— 11390 —_
8. Karnataka. 536404 — 318890 — 234048 —
9. Kerala 5468 _— 6196 —_ 3520 —_
10. Madhya Pradesh 365077 — 261740 I 213848 —_—
11, Maharashtra 340071 — 215733 1 188050 —
12. Manipur 1082 — 3655 4 4269 —_—
13. Meghalaya . 9812 — 9974 —_— 16356 8
14. Nagaland 3805 —_ 8324 — 11770 2
15. Orissa 212337 —_ 3745901 —_ 261664 2
16. Punjab 5209147 — 467558 —_ 298083 —_
17. Rajasthan . 231862 — 1545490 — 29665 —
18, Sikkim 98 — 45 —_ 65 —
19. Tamil Nadu 83300 — 26227 - 87176 -
20, Tripura 4332 5 12018 27 10558 25
21, Uttar Pradesh 433944 1 360059 - 134421 -—
22. West Bengal 15722 I 11850 1 3874 1
23. A& N Islands 2820 1 2810 - 7388 —
24. Arunachal Pradesh 24571 9 30127 9 27050 3
25. Chandigarh 34624 - 37676 - 35896 -
26. Coalfields 5448 - 3804 — 3907 1
27. Delhi 178196 - 375077 - 98812 -
28. D &K Project 20510 - 17078 - 31511 20
29. Goa 2286 -_ 450 —_ 270 -
30. Lakshadweep 97 - 33 - 6 -
31, Mizoram 5490 1 12361 - 17895 3
32. Pondicherry 326 - 302 - 369 -
TOTAL . . « 4740900 55 4144385 74 2708222 147
STATEMENT 11 phical boundaries of the districts

ANNEXURE-II
The Salient¢ features of the modified
Plan of operations are as follows:

The existing NMEP units have been
reorganised to confirm to the geogra-

Previously the Chief Medical Officers
of the districts were not involved in
the programme but with the re-orga-
nisation of the units, they are prima-
rily responsible for the programme in
the districts.
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2. Increased quantity of various
insecticides viz. DDT, BHC, Malathion
have been/are being supplied to the
States. Alternative, insecticides are
also being provided to the Units/
districtg where the vector has become
resistent to DDT/BHC,

3. Insecticidal spray operations have
been undertaken in all rural areas
which have incidence of 2 or more
cases per thousand population

4. Adequate quantity of anti-malaria
drugs have been/are Dbeing supplied
to the State/Union Territory Govern-
ments. About 3.40 lakhs Drug Distri-
bution Centres /Fever Treatment De-
pots have been establiched to make
the drug freely available In areas
where resistance to chloroquine by
parasites has been noticed, alternative
anti-malarials like cquinine have been
supplied.

5. Anti-larval gperations under Ur-
ban Malaria Programme have been
intensified. The Scheme has been ex-
tended to 12 more towns during 1979
besides the 103 existing towns. Seven-
teen more towns are proposed to be
brought under the scheme.

6. Supervision of the field staff has
been toned up.

7. Steps have been take for under-
taking both fundamental and opera-
tional research in the field of Malaria
Eradication Programme 14 research
schemes i.e., 8 for operational field
research and 6 for laboratory research
on malaria has been sanctioned by
Government of India to the ICMR,

8. For early examination of blood
smears and quick treatment of posi-
tive cases, laboratory services have
been decentralised to the PHC leve..

9. With a view to conrolling the
spread of plasmodium falciparum in-
fection which accounts for death due
to cerebral malaria, with the help of
World Health Organisation, an inten-
sive proframme was started in Octo-
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ber, 1977 in 18 districts of the North
Eastern, Region of the country. It is
being extended.

10. The following steps for impart-
ing health education regarding the
disease and seeking public coopera-
tion and participation in controlling
malaria have been taken.

(i) Panchayats and school tea-
chers have been involved in the dis-
tribution of chloroquine tablets.

(ii) Drug Depots have been open-
ed in inaccessible tribal areas, In
some States this have been done in
collaboration with the Tribal Wel-
fare Departments.

(1) A new film 'The Hhreat’ wus
made and released all over inhe
country in fourteen regional lan-
guages.

(iv) Posters in regional langu-
ages ‘Fever May be Malaria: Take
Chlorogquine tablets’ have been sup-
pled to the States for display in
Panchayat Ghars, Schools, Primary
Health Centres and Sub-centrcs

(v) A pamphlet in rogional Iin-
guages ‘Malaria—What to do' giv-
ing the signs, symptoms dose gche-
dule of chloroquine, indication of
contra-indication has been supplied
to the States for distribution to
Panchavats, scheol teachers =nd
other voluntary agencies.

(vi) It is also proposed to orient
the Presidents and the secretaries
of the Panchayats on Malaria.

(vii) Folder op the role of the
Medical Practitioners has been sup-
plied to the States for distribution
to medical practitioners, Similarly,
a pamplet “Why Malaria again” has
been supplied to the States for dis-
tribution to the Deputy Commis-
sioners, Chief Medical Officers and
Block Development Officers for ap-
prising them about the existing
problems of malaria and the action
proposed to be taken.
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(viii) To disseminate the anti-
malaria message, special postal sta-
tionery has been released by Posts
and Telegraphs Departments.

(ix) AIR and Doordarshan have
started programmes to educate pub-
lic on prevention and treatment of
Malaria,

Howrah-Amta B.G. Line

1366. SHRI HANNAN MOLLAH:
Will the Minister of RAILWAYS be
pleased to state:

(a) whether Government are
aware that progress of work regard-
ing construction of Howrah-Amta
Broaq Gauge line is disappointing;

(b) if so, the reasons therefor;

(¢c) whether Goverrmeont propose
a time-bound progr.mhnle to complete
the work early; and

(d) if so, when this will be com.
pleted?

THrg DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MATTIKARTUNY: () and (b). Yes
This was duc to nou-availability of
adequate funds.

(¢) and (d). Santragachi—Bargachia
section (23 kms. long) is now under
construction and is expected to be
completed by December, 1980, The
remaining portion from Bargachia to
Amta/Champadanga will be taken up
soon after,
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Decline in Incidence of Malaria

SINGH DEO:
of HEALTH be

1368. SHRI K. P,
Will the Minister
pleased to state:

(a) whether it is a fact that during
the last four monthg the incidence of
malaria has recorded a sharp decline
in Delhi;

(b) if so, what factors have con-
tributed towards this progress;

(c) whether Government propose to
pursuec the progress to achieve a
total eradication; and

(d) if so, the particulars of the
scheme drawn up in this direction?

THE MINISTER OF STATE IN
HEALTH
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(SHRL NIHAR RAJAN LASKAR):
(a) Yes.

(b) The following factors have con-
tributed towards this decline in the :in-
cidence of Malaria in Delhi;

(i) Better coordination and super-
vision by the various authorities
functioning in Delhi.

(ii) Augmentation of manpower
and materials support required for
the anti-Malaria operations in Delhi,

(iii) Better detection of cases by
Malaria Clinics and Fever Treatment
Depots established in the Union Terri-
tory of Delhi,

(iv) Involvement of engineers in
the gource reduction of mosquito
breeding places.

(v) Fogging operations with Mala-
thion.

(vi) Intensification of insecticide
spraying in the rural areas and reset-
tlement colonies with BHC 50 per cent
wdp, etc.

(c)Yes,

(d) In order to ensure effective
implementation of the Modified Plan of
Operationg under the National Malaria
Eradication Programme, the Chief Sec.
retary, Delhi Administration has been
holding weekly review meetings with
a view to pin-point the various handi-
caps and deficiencies noticed in the
anti-larval operations, detection of
domestic breeding, insectiCide spraying
operations, efficient functioning of
Malaria Clinics, Fever Treatment
Depots, Drug Distribution Centres,
fogging operations, etc. during the
course of implemenfation of the pro-
gramme and to coordinate the acti-
vities of multiple administrative agen-
cies responsible for the same in Delhi.

JUNE 19, 1980
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Chinese willingness in talkg of Tibet

1369. SHRI K. P, SINGH DEO: Wil]
the Minister of EXTERNAL AFFAIRS
be pleased to state:

(a) whether Government’s atten-
tion has been drawn to the news
items appearing in Hindustan Times
dated the 10th May, 1980 that China
is ready to talk on Tibetan issue;

(b) if so, whether Government
consider this as an attitude on the
part of the Chinese Government to
normalise relations in Asia; and

(c) if so, whether similar gesture
has been shown to India?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P. V. NARASIMHA
RAQ): (a) Government have not se¢n
any report in the newspaper of the
date referred to, but have seen several
press items on the various steps being
taken by the Chinese Government in
relation to Tibet.

(b) and (¢). In our view any action
by the Chinese Government in regard
to Tibet and China’s relations with
countries in Asia are separate matters,

Unemployed Persons

1371. SHRI A, K. BALAN: Will the
Minister of LABOUR be pleasel to
state:

(a) the number of unempleyed
people registered with the employ-
ment exchanges in the country so far;

(b) how many of them are regis-
tered during the year 1979-80;

(c) how many of them are Medical
Engineering graduates; ang

(d) the total number of persons
who got employment during the year
1979-80 under the advice from the
employment exchange?

THE MINISTER OF STATE IN THF
MINISTRY OF LABOUR (SHRI T.
ANJIAH): (a) The number of job-
seekers (all of whom are not neces-
sarily unemployed) on the Live
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Register of Employment Exchanges
at the end of March, 1980 was 146.90

lakhs.

(b) The number of job-seegers
registered during the year 1879-80 was
57.82 lakhs.

(¢) Information relating {0 Educa-
ted (Matric and above) job-seekers is
collected at half-yearly intervals end-
ing June and December each year.
The number of Medical and IEngineer-
ing graduate (including Post-graduate)
jobaseekers on the Live Register of
Employment Exchanges at the end of
December, 1979 was 13.8 and 21.8

thousands respectively,

(d) The total number of job-seekerg
placeq in employment through the
Employment Exchanges during the
vear 1979-80 was 4.81 lakhs,

Coal moevement to South

1372. SHRI S. M. KRISHNA: Wwill
the Minister of RAILWAYS be pleased
to state the steps Government have
taken or propose to take to ensure
quick coal movement to the various
regions in the country especially to the
South?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): The Railways
accord high priority to movement of
coal to various parts of the country.
The requirement of coal in the South
has always been met at a fairly satis-
factory level largely from Singareni
Collieries in Andhra Pradesh and the
position continues to be so.

Representation from Southern Railway
Personnel Branch Staff Association

'1373. SHRI E. BALANANDAN:
Will the Minister of RAILWAYS be
DPlcaseq to state:

(a) whether Government have
received representation dated the
20th November, 1978 and 14¢h March,
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1980 frem the Southern Railway Per-
sonnel Branch Staff Assoeiation;

(b) if so, the salient points in the
representations; and

(c) the steps taken by Governraent
thereon?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) Yes.

(b) The representationg contain a
number of demands which include:

1. Grant of Bonus.

2, Scrapping of ban on creation
of posts of office clerks.

3. Grant of overtime allowance

to office staff.

4, Automatic promotion to next
higher grade to those who have
completed 25 years of service etc.
ete.

(¢) In accordance with Govern-
ment’s policy, staff representations
received from any source are given
due consideration and action as con-
sidereqd necessary is taken. The
.emands contained in the representa-
tions submitted by Southern Railway
Personnel Branch Staff Association
have been dealt with within the
framework of this policy.

Nationa) Port Authority

1374. SHR1 SUBHASH CHANDRA
BOSE ALLURI: Will the Minister of
SHIPPING AND TRANSPORT be
pleased to state:

(a) whether it is a fact that in
May, 1979 a seminar on Calculta
Port recommended setting up of a
National Port Authority; and

(b) if so, the reaction of the Gov-
ernment in the matter?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI BUTA SINCGH):
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(a) The seminar was held in May, 1980.
Official proceedings of geminar have
not been received yet by the Govern-
ment, It is, however, understood that
the seminar recommended setting up
of a ‘National Port Authority’ as a
statutory body to,” coordinate port
policies at national level.

(b) The suggestion will be consi-
dered on merit in due course,

Increasing Wages of Casual Workers

1375. SHRI GHULAM RASQOOL
KOCHACK: Will the Minister of
LABOUR be pleased to state:

(a) whether Government have de-
cideq to increase wages of Casual
workers in the Cential Government
offices in Delhi;

(b) if so, to what extent this will
help the workers and in which sec-
tors;

(c) whether Statcs have aiso been
asked to increase {he wageg or their
casual workers; and

(d) if so, the reaclion of States
thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR (SHRI T.
ANJIAH): (a) The daily wage rate of
unskilled casua] workers employed in
the Central Government Offices in
Delhi and New Delhi has been revised
with effect from 1st January, 1980, as
Rs. 9.25 per day.

(b) As a result of thig revision, the
unskilled casual workers get an
increase of Rs. 2.95 per day in their
wages.

(¢) and (d). No, Sir. It is for the
State Governments to take appropriate
action,

JUNE 19, 1980
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Late Running of Chetak Express

1376. SHRI JAI NARAIN ROAT:
Will the Minister of RAILWAYS be
pleased to state:

(a) how many times the Chetak
Express from Udaipur to Delhi was
late during the last six months;

(b) the main reason for late arrival
of this train at Delhi and Udaipur;
and

(c) what steps Government propose
to take to improve the running of
this train?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) from Decem-
ber 1979 to May, 1980, 216 Dn Chatik

Express reached Delhi late on 96
occasions.
(b) 215 Up/216 Dn Chetak Ex-

presses ran late during this period
due to various reasong like alarm
chain pulling, loco losses, maintain-
ing connections with 74 Dn Khandwa-
Chittauragarh fast Passenger, :igila-
tions, bad weather etc.

(¢) Running of 215/216 Chetak
Expresses are being monitored on day-
to-day basis and all efforts are being
made to improve their punctuality
performance and the avoidable cases
of detention are being suitably takan
up. In addition a special drive has
been launched to improve punctuality
of 74Dn Khandwa-Chittaurgarh Fast
Passenger on Ratlam Division to avoid
late running of 216 Dn Chetak Ex-
press for connecting slip/through coa-
cheg arriving by 74 Dn Passenger,

Change in Pay Scales of Railway staff

1377. SHRI RAMAVATAR SHAS-
TRI: Will the Minister of RAIL-
WAYS be pleased to state:

(a) whether pay scales of some of
the categorieg in the Indian Railways
have been changed between the years
1973 to 1977;
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(b) if so, the details of such caiego-

ries;

(¢) whether the pay scale of Cabin-
men has also been changed; and

(d) if not, the reasons thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) Yes.

(b) A statement showing details of
categories where pay scaleg have been

changed between 1973 to 1977 is

attached,
(¢) No.

(d) The scales of pay of Railway
employees are generally those recom-
mended by the Third Pay Commission
and accepted by the Government. In
a very few cases, the pay scales have
been changed beccuse of anomalies

and other reasons,

Statement

S. Category Revised  Revised

No. Scale ori- Scale as

ginally modif ed

allotted

Rs. Rs.
1. Sr. Train Clerks . . . . . 330—-480 330—-560
2. Claims Tracer . . 330—480 33C—-560
3. HA1/Sr. Signaller , 330—+480 330—-560
4. Sr. Message Checker 330—-480 330—5€0
5. Gatemen/Trollymen 196—232 200—4250
6. Gatemen/Hd. Trollymen . . . 2004240 200—-250
7. Head Shroff . . . . . . . . 425—-6)0 425—-640
8. Head Cash Clerks . . . . . . . 4>5—600 425—640

9. Mistries on Openline in Civil Engg. Deptt. . 330—-4807
380—.560
380—-560
10. Loco Inspector/Fuel Inspector, 550—-760 70C=aQO0
700~ -goU 840—1040
11. Foremen—Maintenance/ 550—+750 700—+Q00
Mechanical/Boiler Maker Y

Inspector 70C—+GO0 840—1040
12. Cypher Operator . . . . 425—640 425—4700
13. Guard Grade ‘C’ . . . . 290—4+480 290—-530
14. Coach Attendant (First Class) 200240 200—1250
15. Coach Attendant (Air-conditioned) 200—-250 210—-270
16. Firemaa—B . . . 225—+308 £62~.350
17. Shunter—B . . . . . . . . 29n—-850 290—-400
18. Progress Supdt. . . . . . . . 455—+700 §RO—750

618 L.S.—86.
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Designation of Cabinmen Class nt
stafy

1378. SHRI RAMAVATAR SHAS-
TRI: Will the Minister of RAIL-
WAYS be pleased to state:

(a) whether the Cabinmen are
Class III Staff;

(b) if so, what is their pay scales;

(¢) whether the Cabinmen have
uniform designation al] over the

country; and

(@) if not, the reason thereof and
the details of their designation?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) and (b). The
Cabinmen are in two scales of pay
viz. Rs, 225-308 and Rs. 210-270. The
posts in scale Rs. 225-308 are in Class
gnations have been in existence since
Rs. 210-270 are in Class IV (Group
‘D).

(¢) and (d). Yes, except in some
Divisions of Northern Railway, where
Cabinmen in scale Rs. 210-270 are also
designated as Levermen. These desi-
gnation have been in existence since
long ang are continuing as such.
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Arms Purchase by Pakistan

1380. SHRIMATI PRAMILA DAN-
DAVATE: Will the Minister o EX-
TERNAL AFFAIRS be pleased to
state:

(a) whether Government have made
any attempts to prevail upon the
Western countries not to sel] arms to
Pakistan; and

(b) whether it is also a fact that
Pakistan has been making these pur-
chaseg through Saudi Arabia and
other Islamic countries?

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI P. V. NARASIMHA
RAO): (a) Government has tried to
impress upon all countries congerned
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that the induction of arms into the
countries of this region would be de-
trimental to peace, stability ang con-
fideti¢€ building in the region and’
would lead to escalation of tensions.

(b) Governrifent have geen reports

to this effect,

Reorganiation of India Luabour Con-
férence .

1381. SHRIMATI PRAMILA DAN-
DAVATE: Will the Minister of

LABOUR be pleased to state:

(a) whether Government have
laken any steps to reorganise the
Indian Labour Conference on the
basis of the increased labour force and
trade union activity;

(b) if so, the details thereof; and

(¢) if not, what are the avenues for
consultation and arriving at consen-
sus on major issues relating to indus-
tria] relations?

THE MINISTER OF STATE IN
THE MINISTRY OF LABOUR (SHRI
T. ANJIAH): (a) and (b). Govern-
ment propose to convene a tripartite
conference shortly to consider among
other things, the composition of the
Indian Labour Conference; the con-
terence will be called soon thereafter.

(c) Whenever necessary, consulta-
tions are held with the Central em-
ployers’ and workers’ organisations
and others on important matters con-
Cerning industria] relations.

Wagon Industry
1382. SHRIMATI PRAMILA DAN-
DAVATE:

SHRI SUSHIL BHATTACHA-
RYYA:

Will the Minister of RAILWAYS be
bleased to state:

(d) whether it iy a fact that the
wagon, industry has been facing clo-
sure due to railways withdrawing
their orders;

(b) whether the wagon Industry.
has represented to Government for
adequate orders; and.

(c) if so, the reasons for nen-co~
operation with the wagon industry?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) and (b). No.

(c) Does not arise.

Sethusamndram Project’

1383. SHRI K, T. KOSALRAM:
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) the action taken on Ramaswa-
my Mudaliar Committee’s report on

Sethusamudram Project in ‘Tamil
Nadu; '
(b) the action taken on the

unanimous resolution of Tamil Nadu
Legislative Assembly in this regard
which has also been forwardeq to the
Central Government; and

(c) the reasons for the delay in im-
plementing this project?

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI BUTA SINGH):
(a), (b) and (¢). ‘The Ramaswamy
Mudaliar Committee’s Report had
pointed out that ¢Sethusamudram
Project”, which envisaged joining the
Palk Stra;tg with the Gulf of Mannar
by cutting a canal, was technically
feasible and would be of benefit to
Shipping. * This was lafer examined
in detail through a high-level commif-
tee of the Government of India, spe-
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cially constituted for this purpose.
Besides, the Central Government had
appointed a Chief Engineer in 19685 to
carry out the investigations and pre-
pare a reliable estimate and a proper
project report. Its examination and
studies revealed that the project was
technically feasible but the necessity
and the justification for the project,
which would have been the basis for
an investment decision, could not be
established. The subject has been
considered afresh and it has been de-
cided that the economics of the pro-
ject made it unviable for implemen-
tation. The Tamil Nadu Government
hag been informed of the decision.

Communication with
through Inland water

Bangladesh
transport

1384. SHRI JYOTIRMOY BOSU:
Will the Minister of SHIPP-
ING AND TRANSPORT be pleased

to state:

(a) whether the Government of
Bangladesh is ready to carry on dialo-
gue with the Union Government to
establish communication with India
through Inland water transport gys-
tem; and

(b) if so, the facts thereof and
Government’s reaction thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI BUTA SNGH):
(a) There is already a Protocol on
Inland Water Transit and Trade
signed by the Governments of India
and Bangladesh under which river
services are being operated between
India and Bangladesh on the routes
specified in the Protocol This Minis-
try has not received any communica-
tion from the Government of Bangla-
desh for further dialogue in the
matter.
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(b) Does not arise,

Power supply affects coal loading

1385. SHRI K. PRADHANTI. Will
the Minister of RAILWAYS be pleas-
ed to state:

(a) whether it is a fact that freight
traffic movement in general and load-
ing of coa] in particular, continued to
suffer in the eastern sector due to
serious  interruption in  supply of
power in that area;

(b) if so, whether jt is also a fact
that due to a sharp increase in supply
of coal to thermal power  stations,
other industries are not getting their
full supply; and

(c) if so, what efforts are  being
made by Railways to step up coal
supply to the industrieg also with in-
creased supply to power houses?

THE DEPUTY MINISTER IN THE

MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) Yes.

(b) and (c) With the Increase in
supply of coal to thermal power sta-
tions from earlier level of 2700-2800
wagons per day to 3200-3300 wagons
per day there has been reduction in
supply of coal to other Industries
particularly from Bengal-Bihar fields.
It is hoped that the position should
improve with improvement in power
supply position in the Eastern Sector.

Ordinance to ban strike by Haospital
Employees

1386. KUMARI KAMLA KUMARI:
Will the Minister of HEALTH be
pleased to state:

(a) whether Government propose
to bring legislation banning the hos-
pital employees going on strikes; and

(b) if not, the detailg of steps to
be taken to stop the strikes in hos-
pitals for the protection of interests
of the peaple?
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THE MINISTER OF EDUCATION
AND HEALTH AND SOCIAL WEL-
FARE (SHRI B. SHANKARANAND):
(a) and (b). Necessary steps are taken
to settle grievances of employees
quickly so as to ward of strikes,

Inadequate Bus Service on Route

1387. KUMARI KAMLA KUMA-
RI: Will the Minister of SHIPPING

AND TRANSPORT be pleased to
state:
{a) whether Government are

aware that D.T.C. buses plying on
Route No. 320 are inadequate and
fail to meet the demand of the thick
population of the area and they miss
maximum trips in general and parti-
cularly the buses starting from
Swaran Talkies are missing their trips
regularly; and

(b) if so the steps being taken to
tone up its efficiency?

THE MINISTER OF STATE IN
THE MINISTRY OF SHPPING AND
TRNSPORT (SHRI BUTA SINGH):
{a) Yes, Sir, There is some inade-
yuacy in the services on route 320
operating between Shahdara and
Central Secretariat. It is, however,
not correct to say that maximum
number of trips are missed in general
and on services starting from Swaran
Talkies. The operational efficiency
of this route and that of the special
trips starting from Swaran Talkies is
over 80 per cent and the service fre-
quency is of 10{20 minutes.

(b) 16 additional trips have been
introduced on the regular route for
the convenience of the commuters.
Newer buses are proposed to be dep-
loyed to cover the operation of this
route in order to ensure maximum
reliability in the operation.

Use of private wards by patients in
AIIMS, New Delhi

1388. SHRI R. L, P. VERMA: Will
the Minister of HEALTH be pleased
to state:

(a) the number of patients who
have utilised private wards in the
All Indig Institute of Medical Sciences
New Delhi, during the last one year;

(b) what is their income group;

(c) the procedure for allotment of
rooms in private wards;

(d) whether Government are
aware that preferential treatment is
given to rich category of patients;

(e) if not, whether Government
propose to lay a comparative state-
ment on the Table showing the in-
come of patients who have utilised
private wards during the last one
year; and

(f) the action proposed to be taken
in the matter?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH (SHRI
NIHAR RANJAN LASKAR): (a)
Total number of patients admitted
directly in the private wards of the
institute during 1979 was 1061.

(b) Their income groups are not
known as there are no income restric-
tions for admission in the private
wards of the Institute.

(c) and (d) The procedure re-
garding the admission of patients to
the private wards of the Institute
hospital is as under:—

(1) admissions of the patients in
the Hospital, including the private
wards are made on the advice of
the clinicians;

(2) the admissions|transfers of
the patients to the private wards is
usually recommended by the con-
cerned clinical consultants;

(3) the income of the patient is
not a criteria for admission in pri-
vate ward;
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(4) all patients advised ,admis-
sions to' the private wards are re-
gistered for allotmenht of s room
Awaiting list of such -patients is
maintained;

(5) in the actual allotment of
rooms discretion is exercised ac-
cording to the'advice of the clini-
cians, e.g. a patient advised
admission on Top Priority basis is
given precedence over all others.
Similarly a patient advised admis-
sion on Priority Basis is given pre-
cedence over the patients advised
admission as routine cases, In
cases where patients are advised
admission for planned procedures
definite dates of admission are
given and every attempt is made to
make the rooms available to such
patients on the due dates, to the
extent possible;

(6) in all other cases not fal-
ling in the categories referred to in
(5) above the patients have to
wait their turn to get an allotment
of a room, in case one falls vacant
over and above the allotments
made as per the afore-stated basis.

(e) On the basis of information
extracted from case records the
income of the patients admitted in
the private wards of the Institute
hospital, in 1979, was as under:

Monthly Income Number of
Patients
Rs. 799 and below Nil
Rs- 8co to Rs. 1500 57
Rs. 1500 and above 858
AIIMS Staff 146

(f) Does not arise.

Scheme of Basio Health Worker

1389. SHRI P. RAJAGOFALA
NAIDU: Will the Minister of
HEALTH be pleased to state:

(a) whether the scheme of basic
health workers is working satisfac-
torily; and
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(b) if s9, whether they have been
appointed in all areas of the country?

THE MINISTER OF :STATE IN
THE MINISTRY OF HEALTH
{8HRI 'NIHAR RANJAN LAS-
KAR): (a) and (b): The Government of
India are not implementing any
scheme called the ‘Basic Health
Works scheme’. However,” under
‘Multipurpose Workers Scheme’, all
unipurpose health workers associated
with individual health schemes are
being given re-orientation training to
convert them into Multipurpose Wor-
kers manner. The  Multipurpose
Workers Scheme is being implemen-
ted throughout the country, in a
phased manner.

Railway lines in Backward and Tribal
Areas

1390. SHRI ARVIND NETAM:
Will the Minister of RAILWAYS be
pleased to state:

(a) whether it is a fact that Gov-
ernment are considering the relaxa-
tion of normg for construction of new
railway lines in the backwarq and
trfbal areas of the country;

(b) if so, the details thereof; and
(c) if not, the reasons thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) to (c) The
National Transport Policy Committee,
appointed in April, 1978, to evolve a
national policy for construction of
new lines including lines in backward
areas, has recently submitted its
report to the Planning Commsission.

This report is under examination of
the Planning Commission,

Dalli-Jagdalpur Railway Line

1891. SHRI ARVIND NETAM: Will
the Minister of RAILWAYS be plea-
sd to state:

(a) whether there is any proposal
under consideration with regard to
the construction:-f a .new :Raflway
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line from RPallivRajhara-Jagdalpur;
and

(b) if so, the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIK ARJUN): (a) and (b) The
propesal is under consideration in
consultation with the Planning Com-
mission.

Kalwa Car-shed Project

1392. SHRI R. K. MAHALGI: Will
the Minister of RAILWAYS be

pleased to state:

(a) the progress of Kalwa car-shed
project near Thana (Maharashtra);

(b) how much work has been com-
pleted so far, and what work is pro-
posed t® be taken wup completed
during 1980-81; ang

(c) when the car shed would start
servicing EMU rakes?

THE DEPUTY MINISTER IN THE
MINISTRY OF RALWAYS (SHRI
MALLIKARJUN): (a) and (b) The
work of Kalwa Car-shed 1s being
progressed at presenti in twp phases.
87 per cent of work under Phase I and
47 per cent of work under Phase Il
have already been completed, By
the end of 1980-81, work of Phase I
is expected to be completed fully and
of phase Il to the extent of 75 per
cent.

(c¢) Servicing of EMU rakes is ex-
pected to be ctommenced by the end
of 1980-81.

Overbridge near Shahad Station

1393. SHRI R. K, MHALGI: Will
the Minister of RAILWAYS be plea-
sed to state:

(a) whether it is a fact that the
construction of overbridge (vehicu-
lar) on Central Railway tracks near
Shahad Station  (District Thana.
Maharashtra) has been sanctioned;

(p) if so, when, and what was the
total allocation made for project
and also for the year 1980-81; and

(¢) what is the progress in this
regard and when the same is likely
to be completed and commissioned?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) This is an ap-
proved work already included in the
Railways Bugdget.

(b) and (c) The work is to be
joitly financed and executed by the
Railway and the State Govt., It has
not been possible to take the work
in hand as the State Government have
not acquired the land so far. The
Railways share of cost of the work
is estimated to be Rs. 43.23 lakhs. The
allotment proposed for 1980-81 is
Rs. 17.99 lakhs, The Railways will
take up their portion of the work
after the acquisition of land to syn-
chronise it with that of the State
Government. It is not therefore
possible to say at this stage as to
when the road over-bridge would be
completed and commissioned.

Gantry cranes for Container Traffic

1394, SHRI R. K. MHALGI: Will
the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether it is a fact that the
Bombay Port Trust hag submitted to
the Government proposalg for pur-
chasing gantry cranes and other
handling equipment required urgent-
ly to handle evergrowing container
traffic;

(b) if so, when the proposals were
submitted;

(c) the decision which Government
have taken in this regard, and when;
and

(d) if not, the reasong therefor and
when the same is likely to be taken?

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING AND
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TRANSPORT (SHRI

SINGH)): (a) Yes, Sir.
(b) In January, 1980.

(¢) and (d) The proposals are
under active consideration of Govern-
ment.

BUTA

Maintenance of National Highways

1395. SHRI G, NARSIMHA RED-
DY: Will the Minister of SHIPPING
AND TRANSPORT be pleased to
state:

(a) the norms followed for allot-
ment of funds to the States for main-
tenance of National Highways; and
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(b) the total amount allotted to
each state for maintenance of
National Highways during the last
three years?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI BUTA SINGH):
(a) Several factors such as length
and width of National Highways, tra-
ffic intensity, geographic/climatic
environmental conditions, price situa-
tion for materials, labour wages etc.
in different States and overall avail-
ability of funds govern the allotment
of funds to the States for mainte-
nance of National Highway,

(b) A statement giving the required
information is attached.

STATEMENT

FUNDS ALLOCATED

FOR MAINTENANCE OF NATIONAL HIGHIWAYS

Si, State
No.

Allotment during the year

1977-78  1978-79 1979-80

1. Andhra Pradesh .

Assam

N

Bihar
Chandigarh
Delhi

Goa

o ¢ b

G jjarat

>

8. Haryana

9. Himachal Pradesh

10. Jammu & Kashmir

11, Kernataka .

12. Kerala

13. Madhya Pradesh

14. Maharashtra

15. Manipur . . . .
16. Meghalaya .

(Rs. 1n lakhs)

197 75 286 20 277 26
180 o2 244 9 2 175 01
300 27 247 54 247 28
1+ 60 1 41 2 00
3, 31 fio 64 42" 36

12° 60 14 10 1746
135° 04 181- 21 277° 99
98 63 72 84 70+ 00
74" 24 7019 83-67

16 04 24" 99 45° 34

129°44  136'55 136 17
#7331 85 55 103 50
139° 04 161 87 18117
21016 226- 11 259 82

30- 85 37 0% 22 24

24° 51 18- 20 21° 30
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3 2 3 4

17. Naigaland . . 0 0) 100 2.43
18. Orissa . . . 94 65 10443 13280
19. Punjab . 6393 58-c9 8422
20. Rajashtan . . . 17413 17648 17377
21, Tamil Nadu . . . . . . 163" 45 160- 64 137.75
22. Uttar Pradesh 182 g4 247 02 262- 65
23. West Bengal 15616 231° 05 21316

24. B.R.D.B.

21-03 21 g6 20.85

ffor N.H. :39 and 44, in /\ssam Mcghalaya, M’impur

¥ N .g:land and Tripura).

#25. Miintenance of Ferry Vessels at Pandu in Assam . 11+ 70 14° 04 28.9o

. -

#* incddides Rs.g-o1 likhs r:leased to Port Trust Cochin for maintenance of road link

in Willngdon Islands.
Criteria for Undertaking Survey

1396. SHRI N. K. SHEJWALKAR:
Will the Minister of RAILWAYS be
pleased to state:

(a) the criteria for taking up new
Railway routes, for survey or for con-
sidering conversion of metre or narrow
gauge lines into broad gauge and
ordering their survey;

(b) how many surveys are at hand
and what are their particulars; and

(¢) how many have been completed
during the last three years and how
many are to be taken up during the
next year?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) Contruction of
a new railway line or extension of an
existing railway line is to be taken
after 5 detailed survey and investiga-
tions, when it is established that a
railway line will provide the best,
cheapest and most economical mode of
iransport to meet the needs of the area.
Construction of railway lines would be
justifieq in areag which have:

(i) Mineral deposits which cannot be
exploiteq without the develop-
ment of railway transport; or

(ii) Have the raw materials and
potential for major industries
like, steel, cement, fertilisers, oil
refineries etc., which offer subs-
tantial traffic; or

(iii) Where a very large number of
passengers have to be moved as
in the case of suburban lines in
the Metro-politan areas and
other thickly populated areas; or

(iv) When an existing line has be-
come saturated and the new line
will provide an alternative route
at the same time opening up a
new area and construction of
railway lines which are consi-
dered essential on strategic
considerations,

(b) The following surveys are in
progress:— '

1. Lalitpur-Sangrauli BG line.
2. Konch-Jalaun BG line.

3. Budge
line.

Budge-Namkhang BG

4. Ranchi Road to Giridih BG line.



179 Written Anawers
5. Mandarhil] and Baidyanathdham
BG line.
6. Rajgir-Gaya BG line,
7. Jammu-Udhampur BG line.
8. Jagadhri-Paonta-Rajban BG line,
0.

. Koraput-Salur /Pravatipuram/
Rayagada BG line.

10. Talcher-Sambalpur BG line.

11. Barwadih-Karonji BG line.

12. Kharagpur-Digha BG line.

13. Modasa-Shamlaji Road BG line.

14. Conversion of Kotkapura-Fazilka
MG line into BG ang lifting the

existing MG line from Bhatinda
to Kotkapura.

15. Conversion of Varanasi-Chhapra
via Ghazipur and Ballia MG line

to BG.

16. Convension of Mau-Shahganj MG
line to BG.

17. Conversion  of , Muzaffarpur-
Raxaul MG section into BG.

(c) 19 survey have been completed
during the last three years and 10
surveys have been included during
1980-81.
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Taxi Drivers to carry Five Persons

1398. SHR R. K. MHALGI: Will the
Minister of SHIPPING AND TRANS-
PORT be pleased to state:

(a) whether the Directorate of
Transport, Delhi Administration, have
accorded permission to taxi drivers (o
carry five persons, instead of four, in
view of the high cost of commutation
in the capital; and

(b) if so, since when, and conditions
and concessions under which such
permission iy granted?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSRORT (SHRI BUTA SINGH):

(a) No, Sir.

(b) The guestion does not arise.
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Incidents of Oxal Cancer in India

1399. DR. VASANT -KUMAR PAN-
DIT: Will the Minister of HEALTH be
Pleaged to state:

(a) whether the World Health
Organization Chief of Oral Health Unit
said in Bombay in January, 1980 that
the incidence of oral cancer is an
alarming problem in India;

(b) if so, the steps which Govern-
ment have taken to establish preven-
tive and curative units for pacidental
diseases in India; and

(c) what is the available deal man-
power ratio in the Ceountry and the
target desirable to attend to the pro-
blem of oral cancer?

THE MINISTER OF STATE IN THE

MINISTRY OF HEALTH (SHRI
NIHAR RANJAN LASKAR): (a)

Cancer of the oral cavity is the
commonest caacer encountered
in the males in India It is

also a frequent cancer in the famales.
Hospital data from various cancer
centres in the country indicate a fre-
quency of 30 to 35 per cent of all
cancers encountered.

(b) As the reason for high incidence
for oral cancer is mainly the habit of
tobacco, betal leaf, arecanut and lime
chewing as well as the smoking of
beedies and chutta, the dental gepsis
has only a  secondary part of play.
Further, since the management of oral
cancer falls within the purview of the
Radiation Oncologists and present day
dental surgeons have neither the
background ang training nor the faci-
lity to treat oral cancers, a section of
experts are of the view that the estab-
lishment of dental surgical units will
not in any way solve the problem of
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oral gancer. However, uynder the
cancer Regearch .and Treatment Pro-
gramme the Govt. of India has recently
sanctioned a scheme titled ‘Establish-
ment of Early Cancer Detection Cen-
tres’ under which gental assistance to
the extent of Rs. 50,000 is given to
States/Volutary Institutions for esta-
blishment of Early Cancer Detection
Centres,

(¢) The available dental man-power
ratio in the country at present is
approximately 1 : 85482 as compared
to the desired norm of 1: 30000
recommended by the Mudaliar Com-
mittee, in 1961,

Crime committed in Railways

1400. DR. VASANT KUMAR
PANDIT:
SHRI SAIFUDDIN CHOU-
DHARY:

Will the Minister of RAILWAYS be
pleased to state:

(a) the total number of crimes com-
mitted on Railways during 1978, 1979
and from January to May, 1980;

(b) whether Government are consi-
dering several means to ensure sgafety
of railway passnegrs and railway
goods; and

(c) if so, the details thereof and the
machinery which will be responsible
for its implementation?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) The total num-
ber of crimes committed on Railways
during 1978, 1979 and from January
to May, 1980; are as under:

Nasure of crime 1978 1979 January
to May,
1980.
Murder in taines 32 23 ro
Dacoity in trains 67 68 30
Robbery in trains . 156 185 54
Theft of passengerls’ luggage in trains 10174 84c9 3231
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(b) and (c). Yes Policing being a
State subject under the Constitution,
the responsibility of ensuring safety of
passengers and their belongings rests
with Government Railway Police
functioning under the State Govern-
ments. Al] important and vulnerable
passenger trains are provided with
police escorts for prevantion and
detection of crimes in trains. Railways
maintain close liaison with State Police
authorities at all levels and render
necessary assistance whenever required.
About 2,000 R.P.F. personnel have
been deployed to assist Government
Railway Police in escorting passenger
trains, to deter criminals and instil
confidence among the travelling public.
TTEs/Attendants/Conductors have
instructions to remain vigilant to pre-
vent entry of unauthorised persons in
reserved coaches, A cell under a
D.I.G./Chief Security Officer, (anti-
dacoity) is being created in the Rail-
way Board t{o strengthen measures
from the railway side to deal with this
problem ie. by way of rendering
assistance to the State Police.

So far as the cafety of railway goods
is concerned, following preventive
measures are being taken:

1. Traing carrying valuablg consign-
ments/food-grains are escorted
by Railway Protection Force in
vulnerable sections.

2. Railway Protection Force per-
sonnel are deployed for track
patrolling in vulnerable sections/
places.

3. Important and vulnerable yards
are patrolled round the clock
and guarded by armed R.P.F.
personnel.

4. Yards vulnerable for high inci-
dents of thefi are patrolleq by
R.P.F. and Dog Squad.

- 5. Staff of crime intelligence bran-
ches of Zonal Railways and
Central Crime Bureau of Railway
Board are deployed to collect
crime intelligence with a view
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to tracking down criminals/
receivers of stolen property and
also to arrange raids.

6. Close rco-ordination between
R.P.F, anq Government Railway
Police is maintained to exchange
crime intelligence.

Memo from Pensioners’ Associations

1401. DR. VASANT KUMAR PAN.
DIT: Will the Minister of RAILWAYS
be pleased to state:

(a) whether it is a fact that Pen-
sioners’ Assoications of various Rail-
way Divisions have submitted a memo-
randum to his Ministry giving their
grievances and demands;

(b) if so, what are their main griev-
ances and demands; and

(c¢) what action Government pro-
pose to take on each one of the above
demands and when?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) No consolidated
memorandum as such has been received
from the Peng.oners’ Associations of
varigus Divisions of the Indian Rail-
ways. However, demands have been
received from various organisations of
retired Railway employees seeking in
general betterment of the pensionary
benefits.

(b) and (c). A statement giving main
demands of the retired railway emplo-
vees together with the present position
in respect thereof is lajd on the Table
of the Hcuse [Placed in Library. See
No. LT -938/80].

Electrification of Mangalore-Kanya-
kumari Line

1402. SHRI R, P, YADAV: Will the
Minister of RAILWAYS be pleased to
state:

(a) whether Government propose
to electrify the Mangalore-Kanya-
kumari railway line in view of the
offer made by the State Government
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to supply electricity at a lower rate;
and

(b) if so, the particulars of the con-
struction schedule and the cost invol-
ved?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) No.

(b) Does not arise.

Shipyard at Paradip

1403. SHRI CHINTAMANI PANI-
GRAHI: Will the  Minister of
SHIPPING AND TRANSPORT be
pleased to state:

(a) whether construction of the
Shipyard at Paradip will start soon;

and

(b) if so, at what stage this proposal
is pending at present?

THE MINISTER OF STATE IN THE
MINISTRY OF SHIPPING AND
TRANSPORT (SHRI BUTA SINGH):
(a) and (b). The Consultants have
submitted the Detailed Project Report
and it is under examination. Invest-
ment decision by Government will de-
pend upon the availability of resources
and relative priorities.

Khurda Road-Bolangir Railway Line

1404. SHRI NITYANANDA MISH-
RA: Will the Minister of RAILWAYS
be pleased to state:

(a) whether the Government of
Orissa have proposed to the Central
Government to construct a Railway
line connecting Khorda Road with
Bolangir railway station: ang

(b) if so, when the proposed railway

line is expected to be sanctioned for
construction?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) and (b). Yes,
the Government of Orissa was inform.-
ed that having regard to the present
constraints on financial resources it
would be extremely difficult to intiate
any new line projects including the
proposed line linking Khurda Road
with Bolangir.

Revenue earned by Railways

1405. SHRI ANANDA PATHAK: Wil
the Minister of RAILWAYS be pleased
to state the amount of revenue earned
by the Railways during the last three
years year-wise, railway-wise?

THE DEPUTY MINISTER IN THE
MINISTRY OF RALWAYS (SHRI
MALLIKARJUN): A statement shows
ing Railway-wise and year-wise, the
amount of revenue earned by the Rail-
ways during the last three years, is
attached.
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Statement
(figures in crores of rupees)
Railways Year Year Year
1977-78°  1978-79  1979-80
Central 35879 365 02 411° 34,
Eastern . . 244° 48 234 88 255" 6o
Northern . . . 33654 33322 37098

North Eastern .
Nbyrtheast Froatier
Saathern

Soath Central
Soath Eastern
Western

Total . . . .

87 8o 88- 67 94° 22
64°75 65 72 64- 30

149-50 15637  173°39

189 54 19796 216-14

372-10  357°c2  376:92

31543  337°94 38508

2118-93 2138 80  2347'97
(A)

o mc’ude artuals for the period from Ap:ilj79 to February/8o and

(A) These figares
approximates
closed finally.

Priority for New Railway Lines for
hilly and Backward Areas

1406, PROF. NARAIN CHAND PA-
RASHAR: Will the Minister of RAIL-
WAYS be pleased to state:

(a) whether the Plarning Com-
mission and the Government of India
have accorded any priority and ado-
pted a liberal approach in the con-
stuction of new railway lineg for hilly
and the backward areas by relaxing
the criteria of remunerative return
for these projects in such areas;

(b) if so, the names of the hilly
States/regions in which such railway
lines have been surveyed/sanctioned/
constructed during the last decade
along with the names of the railway
lines surveyed/sanctioned/construced;
and

(c) if not, the reasons therefor,
keeping in view that the railway
lines constitute the basic infrastructure
for economie progress in general and
industrial development in particular?

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MALLIKARJUN): (a) to (c¢). The
National Transport Policy Committee,
appointed in April 1978. to evolve a

for th= Mo1ith 0" March/30 as az:>uat “or the year have not yet been

ratonal  polciy for constructon of
new lineg including lines in backward
areas, has recently submitted its
report to the Planning Commission.

This report is under examination of
the Planning Commission.
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Behaviouy of Doctors of AIIMS, New
Delhi towards patients

1409, SHRI K. LAKKAPPA: Will
the Minister of HEALTH be pleased
to state:

(a) whether Government are aware
that attitude/behaviour of doctors of
AIIMS, New Delhi towards patients is
harsh;

(b) whether there are any instruc-
tions or guidelines to the doctors for
theiy behaviour towards patients and
if so, the details thereof; and

(c) what action Government propose
to take in this behalf?

THE MINISTER OF STATE IN
THE MINISTRY OF HEALTH (SHRI
NIHAR RANJAN LASKAR): (a) The
AILIM.S. hag informed that the be-
haviour of their doctors towards the
patients is not harsh or discourteous;.

(b) There are no instructigns in
this regard from the Government io
the Doctors of the Institute. However,
the Instibute has informed that during
the courde of teaching. at' the under-
graduate and post-graduate levels
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emphasis is laid on adopting a humane
approach towards the patients.

(c) Does not arise,

Modernisation of Calcutta and other
Ports

1410. SHRI HANNAN MOLLAH:
Will the Minister of SHIPPING AND
TRANSPORT be pleased to state:

(a) whether Shri K. Enomoto,
Senior Shipping expert of UNESCAP
had stateq that proper attention had
not been paid to the improvement and
modernisation of Calcutta and other
Ports;

(b) whether Government have any
proposal in that direction; and

(c) whether there is a proposal to
set up a National Port Trust for all
the Major ports in the country if so,
the details in this regard?

THE MINISTER OF STATE IN
THE MINISTRY OF SHIPPING AND
TRANSPORT (SHRI BUTA SINGH):
(a) and (b). In a paper presented at
the Seminar on “Calcutta Port” held
at Calcutta in May 1980, Shri K.
Enomoto had referred to the need for
improvement and modernisation of
Calcutta Port.

It is not correct that proper atten.
tion has not been given 10 the task
of improving and modernising Calcutta
Port. Plan development schemes at
this port have been taken up from
time to time. The creation of Haldia
Dock System was a part of process of
modernisation of Calcutta Port by
providing facilities for receiving
modern deep-draughted andg large
sized wvessels.

In recent past, Calcutta Port have
placed orders for the procurement of 8
Nos. 3 tonne wharf and yard electric
cranes, and replacement of 7 Nos. 6
tonne capacity and 2 Nos, 10 tonne
capacity mobile cranes, at a total cost

JUNE 19, 1980
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of Rs. 525 lakhs. Besides, to improve
the facilitieg at Calcutta, schemeg are
being included in the plan for 1980—85
which is under preparation.

(¢) No such proposal is under con-
sideration at present.

SHRI KA. RAJAN (Trichur): Sir,
I had given notice of the Calling At-
tention motion on the Madras Port
Trust strike whica is paralysing the
whole export-import trade of the
country.

MR. SPEAKER: Thig is not the
way. You can come to my Chamber
and talk it out,

PROF, MADHU DANDAVATE
(Rajapur): Sir, under Rule 223 I have
already given a notice seeking your
consent to raise a privilege issue
against the Finance Minister for giving
a reply in this House regarding auc-
tion of gold which was completely
contradictory to his reply in the Rajya
Sabha.

MR. SPEAKER: 1 have asked for
{he facts.

PROF. MADHU DANDAVATE:
Sir, in the letter that I have given.
all the documentation is there. I do
not think you need any confirmation.
You cap straightaway send it to the
Privileges Committee.

MR, SPEAKER: I have asked for
the facts and then I will decide,
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PAPERS LAID ON THE TABLE

MoTor VEHICLEs (PROTECTING HEAD
GEARS) RuULEs, 1980. NOTIFICATIONS
MaJdor Port TrRuUsT AcT, 1963 AND
ANNUAL REPORT ON WORKING OF SEA-
MEN’s ProvipenT Funp ScHEMES, 1968

THE MINISTER OF SHIPPING
AND TRANSPORT AND TOURISM
AND CIVIL AVIATION (SHRI A, P.
SHARMA): I beg to lay on the
Table: —

(1) A copy of the Motor Vehicles
(Protective Headgears) Rules, 1980
(Hindi and English versions) pub-
lished in Notification No. G.S.R.261
(E) in Gazette of India dated the
14th May, 1980 under sub-section
(4) of section 133 of the Motor
Vehicles Act. 1939, [Placed in Lib-
rary. See No. LT-917/80],

(2) A copy each of the following
notifications (Hindi and English
versicns) under sub-section (3) 0of
of section 122 of the Major Port
Trusts Act, 1963:—

(i) The New Mangalore Port
Trust (Procedure at Board meet-
ings) Rules, 1980, published in
Notification No. GSR.138(E) in
Gazette of India dated the 27th
March, 1980,

(ii) The Board of Trustees of
the Port of New Mangalore
(Payment of Fees and Allowance
to Trustees) Rules, 1980 published
in Notification No. GSR 139(E) in
Gazette of India dated the 27th
March, 1980.

(iii) The Board of Trustees of
the Port of Madras (Payment of
Fees and Allowances to Trustees)
Amendment Rules, 1980. publish
ed in Notification Na, GSR 393 in
Gazette of India dated the 5th
April, 1980. [Placed in Library.
See No. LT-918/80].

(3) A copy of the Annual Report
Hindi and English versiong) on the
working of the Seamen’s Provident
Fund Scheme, 1066, Under sub-
section (1) of section 3 of the Sea-
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men’s Provident Fund Act, 1966,

[Placed in Library, See No. LT-
919/80].

A copy of Coal Mines (Amendment)
Regulations 1980. Notifications under
Employees Frovident Fund and Misce-
laneous Act, 1952. Provisions,

THE MINISTER OF STATE IN THE
MINISTRY OF LABOUR (SHRI T.
ANJIAH); 1 beg to lay on the Table:

(1) A (opy of the Coal Mines
(Amendment) Regulations, 1980
(Hindi and English versions) pub-
lished in Notification No. GSR. 375
in Gazette of India dated the 29th
March, 1980, under sub-section (7)
of section 59 of the Mines Act, 1952

{Placed in Library. See No. LT-920/
80.{

(2) A (opy of Notification No.
GSR 564 (Hindi and English ver-
sion published in Gazette of India
dated the 17th May, 1980 extending
the Employees Provident Fung and
Miscellaneous Provisions Act, 1952,
to diamond cutting industry; under
sub-section (2) of section 4 of the
said Act. [Placed in Library. See
No. LT-921/80].

(3) A copy each of the following
Notificatiors (Hindi and English
versions) under sub-gection (2) of
section 7 of the Employees’ Provi-
dent Fund and Miscellaneous Pro-
visiong Act, 1952:—

(i) GSR 420 published in Ga-
zette of India dateg the 12th April
1980 containing corrigendum, to
Notification No. GSR 67 dated the
13th January, 1979,

(ii) The Employees ‘Provident
Funds (Second Amendment)
Scheme, 1980, published in Notifica-
tion No. GSR 605 in Gazette of
India dated the 31st May, 1980.

[Placed in Library See No. LT 922/80]

(4) A copy each of the following
Notifications (Hindi and English

versions) issued under section 1 of
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the Employees Provident Funds and
Miscellaneous Provisions Act, 1952:

(i) GSR 568 published in Gaze-
tte of India dated the 17th May,
1980 extending the Employees’
Provident Fund and Migcellaneous
Provisions Act, 1952 to quartizite
mines.

(ii) <SR 565 published in Gaz-
ette of India dated the 17th May,
1980 extending the Employees’
Providert Fund and Miscellaneous
Provisions Act, 1952 to inland water
transport establishments,

[Placed in Library. See No. LT-923-
80].

Report on the progress made in the

intake of SC & ST against vacancies

reserved for them oa Rallways for
half year ending 31lst March, 1979.

THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI

MALLIKARJUN): I beg to lay on
the Table a copy of the Report (Hindi
and English versions) on the progress
made in the intake of Scheduled
Castes andq Scheduled Tribes against
vacancies reserved for them in recruit-
ment and promotion categories on the
Railways for half year ending 3l1st
March, 1979. [Placed in Library. See
No. LT—924/80]. h

12.03 hrs.

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

AcuTE POWER CRisIs IN THE CAPITAL

SHRI JANARDHANA POOJARY
(Mangaluie): I call the attention of
the Minister ¢! Energy to the follow-
ing matier of urgent public impor-
tance and request that he may make a
ttatemen’ thereon: —

“Acute power crisis ih the capital”,

THE MINISTER OF ENERGY AND
CQAL (SHRI A. B, A, GHANI KHAN
CHAUDHURI): Mr Speaker Sir,

I fully share the anxiety and con-
cern expressed by the Hon’ble Mem-
bers through this Calling Attentton
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Yotice or the power crisis in the
Capital.

The maximum demand in Delhi dur-
ing peak Lours is about 500 MW for
about 4-5 hours and minimum demand
during off-peak hours is about 320 MW
for about 8 hours, The total installed
capacity available to Delhi at Badar-
pur is 310 MW and at DESU is 250
MW. Normally, there is no difficulty
in meeting the demand of Delhi with
the generation from these two sta-
tions. Thermal Generation at Delhi
nas been ahle to, by and large, meet
the demand in the months of February
to May, 1980. In fact as compared
to the corresponding months last year,
the position hag not been unsatisfac-
tory.

Ou the 17th June, the 4th Unit of
W0 MW at Bzdarpur and two units
al Indraprastha power Station deve-
loped tube leakages. One unit at In-
draprashiha js already under annual
raintenance, Therefore, available
capacity was not sufficient to meet the
peak hour demands.

Laler in the afternoon, of the 17th
June, severe disturbances occurred in
the nurthern grid system leading to
a total collapse of the system. The
disturbance was triggered by the ini-
tizl loss of 400 MW at Bhakra Right
Bank Power House, followed by trip-
pang of 500 MW at Dehar Power
House in the Beas Sutlej system, With
a loss of SCC MW of generation, the
irequency dipped to 42 cycles per se-
ctond, and voitage became very low
pulling out all the machines at Badar-
pur due to underfrequency and under-
voltage conditions.

I have crdezed an enquiry into the
dctails of the collapse of the system
on the 17th June. The team wil] con-
sist of technical officers from the cen-
tral Electricity Authority, the Bharat
Heavy Electricalg Ltd, and an expert
from the English Electric Company.

SHRI JANARDHANA POOJARY:
Three-fourth o? the Capital was plung-
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«d into darkness and life in the Capi-
tal was paralysed. The citizens of
Delhi are suffering because of the
maladministration of the Badarpur
power plant. They are not in a posi-
tion to manage properly because for
two days they were not in a position
to repair the conveyor belt. Not only
tha*. Even the Northern Railway re-
acted sharply to the
of the Badarcur plant because they

adminisfration

were not in g position to unload the
coal wagons supplied to them.

I may bring it to your notice that
on 19th May, 374 wagons were availa-
ble at the siding, and the authorities
released only 100 wagons. On 18th
May, 288 loaded wagons were placed
at tae siding, but the guthorities were
able to release only. 156 wagons.

There ig a demand from the Lt, Gov-’
ernor of Delhi that the Badarpur
power plant must be handed over to
the Delhi Admninistration for better
supply of encrgy to Delhi. What are
ihe reasons fot not handing over the
Badarpur power plant to the Delhi
authorities, ang may I also know what
steps have been taken to improve the
administiration at Badarpur power
plant.

SHRI A EB. A. GHANI KHAN
CHAUDHURI: The power position in

Delhi has improved, if we compare it
‘with that of the last year. But at the
same time, the demand has also sig-
nificant!y increased. In February
1979, the pcwer generation per day
Wwas 240 million units, in February
1980, it was 296 million units; March
1979—282 million units, March 1980—
336 million units, April 1979—239
illion units.

(CA)
MR. SPEAKER: He has asked
about the inefficiency of Badarpur
power plant.

SHRI A E. A GHANI KHAN
CHAUDHURI; I am coming to that.
He has put two or three questions. In
April 1980, the total nower generation
per day was 360 million units, in May
1979—.264 million units and in May
1980—311 million units, As regards his
tfuestion as to why we are not hand-
ing over the administration of Badar-
pur power plant to Delhi Administra-
tion, I would like to say that quring
the last one year, there has been a
considerable improvement in the per-
formance of Badarpur Thermal Power
Station. The firsi three units are at
present operating at a planned load
factor of about €C per cent. There are
four units. I am talking of three
units. The fourth unit ig a new unit
and it hag not stabilised as yet. This
210 MW unit js also getting stablised
and this hus resulted in an increase of
about 20 per cent in power generation
during 1979-80 over 1978-79. In the
current financial year, it is expected
that it will improve further,
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SHRI A. B. A. GHANI KXHAN
CHAUDHURI: A team has beensent,
let the technical people first study
and, if the situation demands, certain-
ly, the Minister of State or myself
may go. There is no question of not
visiting. We have already visited
many power stations. So, the questiom
of not visiting does nat arise.

What has happpened is a very un-
usual thing. The northern region has
a total 1nstalled capacity of about
2000 MW, At present, all the power
stations are being operated to the
maximum ot their efficiency. There is
1.0 spining 1eserve in our system in
Delhi to meet any unforeseen contin-
gency. For planning for future, how-
ever, for an appropriate regional na-
tional grid, it has been planned to pro—
vide under frequency relays so that
in te event of an outage, the major
power stations and important feeders
are automatically cut off witheut dis-
turbing the supply to consumers, It is
a technical thing. We have sent tech-
nical people tc investigate into the
matter. If the sitvation demands, cer-
lainly, we will go and visit the power
stations. That goes without saying.

We are not happy about the power
position in Delhi. We are trying tov
improve it. The hon, Member should
know that the power position is such
that it cannot be improved overnight.
But we are very much optimistic be—
cause, afler we overcome the unpre-

Fot recorded.
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cedented drought, a lot of power shor-
fage will go. There is no doubt
about that, At:the present moment we
have to depend solely on thermal. Na-
turally, the outages in thermal are
mare irequent that is what it is and
one has to accept the fact I have no
doubt that as soon as the other two
units eome back to work, daily we
will probably have no shortage, and
things will be satisfactory. (Interrup-
tions).

SHRI CHINTAMANI PANIGRAHI
{Bbubaneswar): May I know from
the Hon, Minister why, when the ins-
ialled capacity of these two thermal
plants—Badarpur and the DESU—
totals 760 MW and the estimated De-
mang in Delhi is only 470 MW—
and it is good that ‘these ‘two
plants are thermal plants—this Jload-
shedding in Delhi Started from even
‘the month ¢f June onwards? In the
stalement, the Minister has nqt men-
tioned about the month of June; he hag
mentioned only up to May. T would
like to know why, because they are
‘thermal plantg and there was nothing
defective in ‘the grids.... (Interrup-
‘tions).

Sir, why this disturbance?

MR, S3PEAKER: Order, please; let
®im put the question.

SHRI CHINTAMANI PANIGRAHI:
T would like to know specifically from
the Hon. Minister why load-shedding
started from early June, especially
since these twc plants are thermal
plants and we were informed by the
Hon, Minister for Railways that
coal was adequately being supplied
to the thermal plants. Was there, in
‘the month of June, any short supply
of coal to the plants so that the load-
shedding started in June?

SHRI A. B. A, GHANI KHAN
CHAUDHURI: It was for technical
reasons.

SHRI CHINTAMANI PANIGRAHI:
Secondly, there is a national grid sys-
f%ems. Delhi is the capital city of
¥ndin, and yet there was power shor-
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tage for hours together—eight to nine
hours. Not only on the 17th, but also
on the 18th there wag power crisis.
On the 18th, several times from
morning to evening and even in the
evening, for about two hours there
was power shortage and water sup-
ply was also disrupted, Delhj is the
capital city of this country where
millions of people, even from abroad,
are living. So that concrete steps have
Government taken—in 1978, 1979 or
1980—to see that such defects are
remedied? Had any steps been taken
The Minister says one unit was under
repair, Sir, the units are under re-
pair periodically—annual repairg take
place. So always standby arrange-
ments are kept ready. Whatever
mishap may take place in the unit,
sufficient precaution is taken to that
extent. So I would like to know whe-
ther he has tried to improve the sys-
tem and whether, since yesterday, the
generation has improved. Since the
demand is 400 MW, can we meet this
demand and, how soon today or
tomorrow will we be free from this
shortage? Can we get an assurance
from the hon. Minister that there will

be no power crisis today, tomorrow
and onwards?

SHRI A.B.A. GHANI KHAN
CHAUDHURI: Sir, Badarpur’s install-
ed capacity is 510 MW and there are
three units of 100 MW each and one
unit of 200 MW. But the Badarpur

unit yesterday generated only 230
MW.

SOME HON. MEMBERS: Why?

SHRI A.B.A. GHANI KHAN
CHAUDHURI: Because in one unit
there is tube leakage, It is expected
to come back only on Saturday or
Sunday. If it comgg back, this will
generate more than 350 MW alone.

He has asked about the coal posi-
tion. "Regarding the coal position, at
the present moment, the stock at
Badarpur is only for two days. We
are expecting the arrival of coal very
soon, in a day or two. So, the coal
position will jmprove,
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{Shri A, B. A. Ghani Khan Chau-
dhuri]

With regard to the LP. Station,
yesterday it was generating 80 to 120
megawatts. One machine is out for
mairitenance. Normal maintenance has
to be done, and the other one will
come back probably today. If it
comes back today, it will generate
150 megamatts. Unfortunately, for
Delhi, we do not have any spinning
reserve, In a big city like Delhi
there should be a reserve. We
do not have that reserve. We are try-
ing to have another unit, the fifth
unit, in Badarpur which will come, 1
think, in another year or so.

MR. SPEAKER: Mr. Jyotirmoy
Bosu. Not present.

Mr. Ghulam Rasool Kochak “He is
alzo not present.

We go on to the next item. Mation
for Election to Committee.

12.26 hrs.
ELECTION TO COMMITTEE

NATIONAL WELFARE BOARD FOR
SEAFARERS

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS (SHRI BHISHMA
NARAIN SINGH): Op behalf of Shri
A. P. Sharma, 1 beg to move:

“That in pursuance of Rule 4(h)
of the National Welfare Board for
Seafarers Rules, 1963, the members
of this House do proceed to elect,
in such manner as the Speaker may
direct, two members from among
themselves to serve as members of
the National Welfare Board for sea-
farers, subject to the other provi-
sions of the said Rules.”

MR. SPEAKER: The question is:

“hat in pursuance of Rule 4(h)
of the National Welfare Board for
Seafarers Rules, 1963, the members
of this House do proceed to elect,
in such manner as the Speaker may

direct, two members from among
themselveg to serve as members -of
the National Welfare Board for sea-
farers, subject to the other provi-
sions of the said Rules.”

The motion was adopted.

12.27 hrs.
MATTER UNDER RULE 377

(i) NEED OF REVISION OF THE PAXY
ScaLEs OF DELHI TEACHERS

SHRI ATAL BIHARI VAJPAYEE
(New Delhi): Pay scales and other
benefits of the Delhi teachers and
other employees have been rendered
inferior and outmoded as compared to
their counterparts in other States.
More thap 70 per cent staff is stang-
nating at the maximum limit of their
pay scales with no incentive of even
an yearly increment. Last year, the
High Power Committee constituted by
the Ministry of Education accepted
the genuineness of the school tea-
chers’ demands, With the introduction
of ten plus two in the Delhi schools,
there is a big qualitative change. The
nomenclature of the schools, name of
the examination, content of the sylla-
bus, qualifications of teachers, have
been changed: only the pay scales of
the Delhi school teachers remain un-
changed.

There is a widespread resentment
among the gchool teachers due to non-
implement of the Committee’s report
and because of the stagnation and dis-
illusionment. The figure given out by
the Government of India and the
Delhj Administration regarding the
recommendations of the High Power
Committee of the Ministry of Educa-
tion, are highly inflated.

A recent survey of about 20 diffe-
rent categories of schools in the Union
Territory of Delhi has revealed thal
70 per cent staff is stagnating at the
maximum limit of their pay scales
Another 25 per cent staff is in the
higher one of basic pay scale as illus-
trated below:
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Primary teachers From Rs. 445 to 515
TGT - From Rs 625 to 750
PGT, -+« From Rs. 700 to 900

Only 13% staff is actually very close
to the initial stage of the pay scale.
Thus, if the pay scales are improved
comparable to those allowed to Karna-
taka teachers, there won’t be jump-
ing hikes in the pay of the 95 per cent
of the staff. The present pay scale of
Delhi Primary Teachers is Rs. 330—
560. 95 per cent of the staff js draw-
ing a salary which is more than
Rs. 400|- basic. Th Karnataka Govern-
ment allowed a scale of Rs. 400—800
to the Primary Teachers If that scale
is allowed tov the Delhi Teachers, prac-
tically the bulk of the teachers shall
gain a benefit of one increament i.e,
Rs. 20|]- pm and not Rs, 70|- p.m: the
differesnce in the initials as estimated
by the Government. Only 5 per cent
junior most staff can have the maxi-
mum benefit and if for them also, the
ceiling for the maximum benefit is
put, the expenditure can be reduced.

(ii) S$ORT-TERM MEASURES TO REJU-
VENATE THE CALCUTTA  PORT

THROUGH GANGA-BRAHMAPUTRA
LINK CANAL AND DREDGING OPERA-
TIONS,

SHRI NIREN GHOSH (Dum Dum):
That the Calcuttz Port, which was the
No. 1 major port, has been put in
jeopardy and reduced to a minor
port is admitted by all. That only a
Ganga-Brahmaputra link canal can
rejuvenate the Calcutta Port is uni-
versally admitted. That is long-term
solution depending on many factors
for itg fruition But it is strange that
meanwhile practically no short-term
measures are being undertaken. I
would like to suggest some; e.g. (1) a
narrow channel with a steep gradient
can be dug from Ganga to Haldia
with say, 6,000 cusecs of headwater
which can acquire great velocity to
flush the estuary at Haldia, (2) the
river Rupnarayan can be trained,
narrowed and deepened and since
Rupnarayan joins Hooghly at Haldia
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it can rperhaps greatly contribute to
the desil‘ing of Hooghly; (3) a narrow
channel should divide the Balari bar
in the midle so that the spread of
Balari bar threatening the approach
of the navigational channel is curbed
a bit; (4) dredging is ineffective ®e-
cause the gilk dredged up is deposited
on the river bed and not on the side
of the river, as a result dredged up
silt again chokes the channels within
a few hours. Dredged up silt must be
deposited on the river .side to be
effective.

(iii) STRIKEg LOCKOUTs AND CLOSURES
IN FACTORIES IN MAHARASHTRA
RESULTING IN UNEMPOYMEKT OF A
LARGE NUMBER OF WORKERS

SHRI CHINTAMANI JENA (Bala-
sore): Under Rule 377 I beg to raise
the following matter of urgent public
importance for the kind attention of
this hon. House.

Over 35,000 industrial workers in
Maharashtra are at present idle be-
cause of strikes, lockouts and closures.
The Union General Secretary, in a
memorandum presented to the Maha-
rashtra Chief Minister, yrged him on
16-6-1980 to intervene and settle the
issues.

The Association of Engineering
Workers is presently controlling the
unions in 28 factories which are under
strike, while the Indian National
Trade Union and the Lal Nishan
Group are controlling ynions in eight
factories,

As many ag 19,000 workers are in-
volved in 80 strikes in the State, 9,000
workers have been locked out of 24
units and over 7,000 workers have
been affected by the closure of 166
medium and small units.

The atmosphere in the State has
been very badly affected due to these
large-scale lockouts and unemploy-
ment problem created so far. It is,
therefore, requested that the Govern-
ment should intervene in the matter
and the industrial workers restored
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their employment at the earliest pos-
sible time, i

% T TN &1 I9G7 TH F 73 B
faaor & Pag ol g@ & fow s
FAW AT IW@I, HIY qeAWA U

%
;

(v) AUGMENTING OF PRODUCTION OF
TABLE ALCOHAL,

DR. VASANT KUMAR PANDIT
(Rajgarh): Mr, Speaker, I mav be
permitted to make a Statement un-
der Rule 377 to the following matter
of urgent public importance.

Sir, the production of potabie alco-
ho] in the distilleries in M.P. hag re-
mained at almost the same level over
the last many years. As agaiwnst this;
the demand for potable alcohol has
been continuously increasing at the
rate of 10 per cent per year,

The latest estimates of the Excise
Commissioner show that the gap bet-
ween production anq demand in pot-
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able alcohol is now dbout 356 lakh

proof litres per year.

It ig important that we should meet
demand of alcohol

venue. The gap of 35 lakh proof lit-
res represents revenue of about
Rs. 3.5 croreg in the form cf duty,
Apart from maximising revenue re-
sources, there is also a danger of a
law and order problem, as well gs il-
licit distillation of alcohol if we are
not able to meet this demand,

Efforts to meet this demanq Wwere
made by representations to the Gov-
ernment of India and the Central
Molasses Board which met in March,
1980. Government of India had allot-
ted to M.P. 1,45,000 litres of alcohol-
from certain States, but the same
could not be spared by the respective
State Governments, as an overall
shortage of alcohol ang molasses ex-
ists in the entire country and almost
all the States want to reserve alcohol
for their industrial and potable use
and are not willing to spare it.

Adviser to Governor had written to
the Minister for Petroleum and Che-
micals, Government of India, on 13th
May, 1980 reiterating immediate de-
mand for M.P. for 20 lakh bulk li-
tres of alcohol to be allotted from
other States. But nothing has been
heard from the Government of India
so far. This requirement has become
al]l the more necessary because the
mahua crop has failed in Madhya
Pradesh thig year due to widespread
drought. Mahua is the normal raw
matrial used for manufacture of

potable alcohol in the distillerieg of
the State,

It is requested that the Government
of India should make all efforts to
fulfil the demand for alcohol and
molasses in M.P.

(v) REPORTED AMBUSH OF MIZORAM
STAaTE-TRANSPORT BUS BY M.N.F.
OUT-LAWS ON 18tH JUNE 1980.

(st wrare wterh (grerew): snemer
ST, ®F 18 AT, FT I TFFT & 54
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RAILWAY BUDGET, 1980.81—
GENERAL DISCUISSION~—
Contd.

MR. SPEAKER: The House will
now take up further discussign on
the Railway Budget. I call upon
Shri Pradhani to continue his speech.

SHRI K, PRADHANI (Nowrang-
pur): Mr. Speaker, Sir, yesterday, [
was talking about the bauxite ore
deposit in Koraput djstrict and the
necesgity of having a railway line
in Koraput district.

Sir, in Koraput district, an Alumina
plant is proposed to be set up at a
cost of Rs. 1500 crores with the help
of the French Government.

In this connection, a Railway line
(from Koraput to Rayagada) has
been surveyed and it is about to be
completed. There is a railway, line
which is known as ‘DBK Line’ which
is meant for the transport of iron
ore from Bailadillah to Vizag for ex-
port to Japan. This Railway line
cannot further allow traffic generated
from this Alumina plant. Therefore,
I request that the Railway Minister
should consider the construction  of
a railway line from Koraput to Raya-
dgada to save the delay in the cons-
truction of this Alumina plant in
Koraput District.

Next, Sir, I wish to point out that
there are 53 Railway Divisions in the
whole country. Out of that, only one
division ig situated in Orissa, That is
at Khurda Road. According tq the
length of the Railway line and the
traffic potentiality of Orissa, it deser-
ves another major division.

12.42 hrs.

[MR. DEPUTY-SPEAKER in the Chair]

MR. DEPUTY-SPEAKER: You
should also take intg account the timae
factor.

SHRI K. PRADHANI: Yes, Sir, I
will finish within two minutes.

Orissa deserve a major division in
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There are four divisions controlling
the lines in Orissa. They are:—

Bilaspur.
Chakradarpur.
Khadagpur.
Waltair,

They have ‘become unwieldy from
the operational point of view and ad-
ministrative point of view. So, I
would respectfully suggest that some
of the lines of these Divisiong may be
biturcated. Another division may be
created either at Sambalpur or at
Jharsugudg to serve the locaj interest.

Sir, I would submit lastly that there
are two Railway lines running in
Orissa, in the Eastern and the West-
ern parts of Orissa almost parallel to
each other. They do not meet at any
point im Orissa, Sir, a person who
is going to the west from the east
or vice-versa has to go via West
Benga] or Andhra Pradesh to reach

his destithation.

A survey has been conducted from
Talcher to Sambalpur, and it is about
to be completed

1 request the hon. Railway Minister
to approve thig line and take up cons-
truction of this line as early as possi-
ble.

With these few words, I conclude
my speech.
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Railway Budget,
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13.03 hrs.

ANNOUNCEMENT RE: CANCELLA..
TION OF THE SITTING OF THE
HOUSE ON 21-6-1980

MR. DEPUTY-SPEAKER: The
Minister of Parliamentary Affairg and
the leaders of various groups have
agreed that the sitting of the House
fixed for Saturday, 21-6-1980 may be
cancelled. I think the House agrees,

SOME HON. MEMBERS: Yes.

MR DEPUTY.SPEAKER: We
now adjourn for lunch.

13,04 hrs.

The Lok Sabhg then adjourneq for
Lunch till Fourteen of the C},qck.




~19 Re. Constitution of
the Press Commission

The Lok Sabhg re-assembled after
Lunch at six Minutes past Fourteen
of the Clock.

[MR. DEPUTY-SPEAKER in the Chair]

RE: CONSTITUTION OF THE PRESS
COMMISSION

DR. SUBRAMANIAM SWAMY

(Bombay North-East): Sir, I
rise on a point of order un-
der rule 376. This House is

in session, but the constitution of
the Press Commission has been an-
nounced outside the House. The Mi-
nister of Parliamentary Affairs is
here very conveniently. This House
should have been told first about the
«constitution of the Press Commission.
But we saw it in the papers. This
means that Parliament is being de-
valued, I do not think it i the Go-
vernment’s intention, but please ask
them about it.

MR. DEPUTY-SPEAKER: I sug-
gest that you raise this during zero
hour tomorrow.

DR. SUBRAMANIAM SWAMY:
It will be too late tomorrow, Why
don’t vou ask the Government to say
something?

MR. DEPUTY.SPEAKER: If the
Minister of Parliamentary Affairs
wants tg reply, he wouldq have already
got up, (Interruptions). You should
have given notice of this.

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS (SHRI BHISHMA
NARAIN SINGH): I have noted the
observation., 1 will communicate it
to the Minister concerned.

SHRI SOMNATH CHATTERJEE
(Jadavpur): It is a matter for the
whole House to be exercised about.
You should pull them up.

DR. SUBRAMANIAM SWAMY:
Is it fair to the House that when
the House is in session, such an im-
portant announcement is made out-
side? ([Interruptions).
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MR. DEPUTY-SPEAKER: You have
made p proper protest and the Minis-
ter of Parliamentary Affairs hag al-
ready replied. You must expect a
reply from the Minister concerned.
Therefore, you should give them also
some time. I hope you are satisfied
now. Now, we will take up the sub-
ject proper, that is, Railway Budget.
Mr. Satyanarayan Rao, I would
request you to kindly cooperate. From
the ruling party there are still 26
hon. members who want to gpeak and
the time at their digposal is only 1 or
13} hours.

SHRI M: SATYANARAYANA RAO
(Karimnagar): I will try to conclude
within the time-limit.

MR. DEPUTY-SPEAKER: I request
the other hon. members also to kindly
cooperate with the Chair,

14.08 hrs,

RAILWAY BUDGET, 1980-81—
GENERAL DISCUSSION—contd

SHRI M. SATYANARAYAN RAO
(Karimnagar): Mr. Deputy-Speaker,
Sir, at the outset, I would like to con-
gratulate Panditji for presenting a
balanced Railway Budget which is
neither deficit nor so much surp.us.
He has tried his level best to raise
sufficient resourcés to meet the de-
mandg of various regions like laying
of new lines, conversion of metergauge
into broadgauge, renewal of track,
etc. etc. For this purpose, naturally,
there will be some increase in pas-
senger fares and freight. But to
criticise that he hag raised passenger
fares and freight rates ig unjustified
and unreasonable. Only for the sake
of criticism, tley are criticising.
Without money, there cannot be any
development whether it is the Rail-
way or anything. Naturally, he has
tried his leve] best to raise these re-
sources. This is why, this increase is
justified,
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I am very glad that he has exempt-
ed certain essential commodities like
sugar, fertiliser, diesel, etc. I would
like to support the plea made by our
ex-Railway Minister, Mr. Dandavate,
to include in the exemption category
other commodities like vegetables,
fruits and othey things. I think,
Panditji will take into account the
pleas not only from the opposition
but also from the Treasury benches.
I think, this is a reasonable demand.
I hope, he will accept it.

Since the time at my disposal is
very short, I will confine myself to the
region from which I come. Unfortu-
nately, since Independence, the back-
ward regions like North-eastern States
and the old Hyderabad State are being
neglected. Since then, not a single
line has been constructed there It
hag been brought to the notice of the
Railway Board and the Railway Min-
ister several times but unfortunately,
no action has been taken. When the
seniormost Member, Shri Chavan, was
speaking, he algp expressed the same
view. Since Panditji comes from a
backward region of Uttar Pradesh, he
knows the difficulties of the people
¢f a backward region. I hope, we wil]
get justice from him.

In this connection, I would like to
mention about g line i.e. from Nizama-
bad to Ramagundam. For this line,
there have been representations for
the last 30 years but no action has
been taken. I am amazed to see the
speech c¢f the Minister where he has
mentioned that he has ordered for
survey of this line, The, survey of
thig line has been done thrice. Before
I came here, a survey was conducted
and the report was submitted which
said that it was not a remunerative
line at all. I came to this House in
1971. Since then, I have been repeat-
edly making representationg every
year. Even other Members glso have
been making representations or mak-
Ing g mention of this line. But no-
thing hag happened. When the late
L. N. Mishra was the Railway Minis-
ter, about 40 MPs made a representa-
tion to him saying that this was a very
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reasonable demand and since Telen-
gana had been neglected, please do
some justice to this area. My friend,
Mr. R. P. Yadav, also came along with
me. On our representation, he again
ordered for survey. That survey was
completed and a report was submitted
during the Janata Government period
when Mr. Dandavate was the Railway
Minister. After receiving that report,
he sent a letter to me saying that he
had received the survey report: they
had recommended this line and that
he wag a?receing with this report. And
he wag recommending it to the Plan-
ning Commission fcr its clearance, As
soon as the clearance was received,
the work swould be undertaken. This
was the assurance given to me. I am
still in possession of that letter. When
such is the case. T am surprised to find
that he has ordered for fresh survey
again. Survey has been completed
and the Planning Commission'g clear-
ance is awuaited. I do not know whe-
ther Panditji knows about it or not
but there must be some confusion in
the Railway Board about it.

THE MINISTER OF RAILWAYS
(SHRI KAMALAPATI TRIPATHI):
Give me in writing so that I can look
into it. T wil] make enquiries.

SHRI M. SATYANARAYANA RAO:
Definitely, 1 will give you in writing.

MR. DEPUTY-SPEAKER: That sur-
vey was conducted by Mr. Dandavate.
Panditji may not be agreeing with
that.

SHRI M. SATYANARAYANA RAO:
Since he has given an assurance that
he will look into it, I am satisfied.

The other line agbout which fresh
survey has been ordered js Pattan-
cheru-Pedapalli line via Sangareddy
and Medak. This is a line which
covers the entire Telengana area.

AN HONMNM, MEMBER: Medak is the
constituency of the Prime Minister.

SHRI M. SATYANARAYANA RAO:
But that does not mean that this area
should not be developed at gll. I am
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very happy that she is representing
that region and because of her, the
backward areas of Telengang will get
justice,

I am sure, Panditji will look into

thigs matter also and he will take up
thig line.

Now, Sir, I will just mention the
problems with regard to our region.

The South Central Railway has re-
commended to the Railway Board re-
garding traffic-cum-engineering sur-
vey. The survey was made to provide
rai} traffic facility within the Hydera-
bad metropolitan region. It was sent
to the Government of India by the
Scuth Central] Railway. Please look
into this matter.

The second thing is, Andhra Pradesh
Government requested to take up the
construction of the railway line bet-
ween Nalgondg and Miryalguda. You
are constructing the line between
Nadikuda and Nalgonda. You are
constructing up to Nalgonda. The
demand ig that there gshould be a
line between Miryalguda and Nal-
gonda also.

About Bibinagar and Nadikuda
railway line, the hon. Minister has
given an assurance that this year they
are going to take it up. My submis-
sion is that this is the assurance they
are giving every year I hope at ]east
now he will be gerious and complete
it this year.

About conversion of Guntur-Macher-
la meter gauge into broad gauge, 1t
should be immediately taken up and
that should be completed.

The Andhra Pradesh Government
requested to add Waltair Division to
South Central Rsailway. The Waltair
Division jg with South-eastern rail-
way. There is a demand and a repre-
sentation from that region that this
should be added to the South Central
Railway. 1 think it is a reasonable
request and that should be done.
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Andhra Pradesh Government also
requested to take up electrification of
the line from Umdanagar to Medchal
to serve the traffic in twin citiey,
Hyderabad and Secunderabad. That
request gl1so should be considered.

About shortage of wagons in South
Centra] zone, we have made represen-
tations several times regarding the
shortage. We are very happy that the
General Manager of the South Central
Railway had convened a meeting of
agriculturistg and other people about
this and I think he has also submitted
a report to the Railway Board and
the Railway Minister.

The other problem is about the
K. K. Express. There is only one
Andhra Pradesh Express which goes
to Hyderabad. That is the only
Express. On my representation ~nd
on the representation of my colleagues,
they have also taken a decison to stop
Tami] Nadu Expresg at Warangal. Sir,
Waranga] is the only place which
serves the whole Telengany area.
They have done that. But my request
is that K. K. Express also should be
stopo.d at Waranga] so that Telen-~
gang people will be very happy as
many people are going to that area
every day.

I think these are the reasonable
things and more than that I do not
want to say anything in this regard.

About security, I would like to tell
something. Sir, you are going to
Madras and we are also going to that
region. In the Madhya Pradesh
region, particularly in the Chambal
region, there js no gecurity. When-
ever we go to that area we do not
know whether we have any security
there or some dacoity or robbery will
take place. This is the feeling of the
people and that is why I am convey-
ing the feelings of the people to
Panditji. So, please make some ar-
rangements to post some police people
there. You can also request the State
Government concerned to post some
of their policemen also. You have also
got your own railway policemen.
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Please keep sufficient force there so
that there Wwill not be any dacoity.

About punctuality of trains, I am
sorry to say that there is no punctu-
ality. Even then, of course, Panditj!
is trying his level best. But he is not
able tn achieve it. I think he will
have (o ensure jt. Of course, I know
and 1 canp appreciate his difficulty. So
far what happened is that because of
drought situation prevailing in this
country, he has to make arrangements
tp carry so much coal and also food-
grains to the required regions. I think
that must be the reason why delay
took place. Now the monsoon is com-
ing and there should not be any diffi-
culty about this. Puncfuality should
be there. Otherwise you will not
achieve anything. Panditji, you are
[amous for this. Whatever you say
you wi]] implement., You please do
this,
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MR. DEPUTY-SPEAKER: Mr. K. C,
Halder. Your party has got only two
minutes more, which has been graci-
ously left out by your party collea-
gues. But I will give you five minutes.

SHRI KRISHNA CHANDRA HAL-
DER (Durgapur): Mr. Deputy-
Speaker, Sir, if I am to flnish my
speech in five minutes, I will have to
speak In telegraphic Ianguage.

At the outset, I would like to op-
pose the enhancement in the passen-
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ger fares and 15 per cent surcharge
on freight trafficc Rise in passenger
fares will affect the poor second class
ticket holders and also the season
ticket holders. The second clasg pas-
sengers constitute 90 per cent of the
total number of passengers of Indian
Railways. I would request hon.
Panditji to withdraw the rise in far-
es of second class passengers and also
the freight increase.

I would also request the hon.
Minister to fix the wages of railway-
men on par with those of the em-
ployees of public sector undertakings
like Steel and Coal. I do not want to
elaborate this point because the ear-
lier speakers have dealt with it in
detail.

The casual labourers should be ap-
pointed as regular workers and the
contract system should be abolished.
Though the Minislter has stated that
six new lines are to be constructed
in the North Eastern region, 1 think,
it is not sufficient. Actually, the pre-
sent agitation in the north eastern
region is because of the socio-econo-
mic backwardness of that region.
Without elaborate construction of
Railway lines throughout the length
and breadth of the north eastern
region, the necessary infra-structure
cannot be built up. So, it should be
taken up on a war footing.

Now I would like to mention about
the State of Tripura. The hon. Min-
ister has mentioned that from
Dharmanagar to Kumarghat, , dis-
tance of 30 kms,, railway line is to be
constructed, You know the problem
of Tripura T request you to extend
the line to Sabroom, another 230 kms.
If that is done, it will cover the en-
tire Tripura State.

Now I want to come to the prob-
lemg of our region. Yoy know that
Raniganj-Asansol-Durgapur ig Ruhr
of India and I have been urging upon
the Railway Ministers, from Shri
Hanumanthiah to Panditji that Bard-
wan-Asansol shoyld be declared as
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suburban section and also to intro-
duce EMU Service in that section.

In Bankura district, opposite Rani-
ganj, Mejia Thana, there are large
deposits of coal. The Government is
going to open cpal mines. So, I would
request the Railway Minister to co-
struct a railway line from Raniganj
via Mejia Thana to Bankura and also
construct rail-cum-road bridge over
the river Damodar so that coal can be
carried from Raniganj via Majia to
Haldia.

Bankura and Purulia districts are
very backward districts and drought
prone areas., By constructing a rail-
way line, naturally, an infra-struc-
ture will be built up medium and
small scale industries will come up
and employment opportunities will
increase.

Burdwan-Katwa and Katwa-
Ahmedpur are narrow-gauge lines.
These should be converted into
broad-gauge lines. From Raina to
Bankpura, there is the Bankura
Damodar Railway. It runs through
backward area and it is in very pre-
cerious condition, I would request the
hon. Minister to convert it into a
Broad gauge iine. Till it is converted
into a broad-gauge line, it should be
maintained properly and, at least,
three pairs of trains should be intro-
duced which should be run regularly.

I would request the hon, Minister
to introduce one pair of fast Howrah
Asgnsol Express train from How-
rah to Asansol. It should leave How-
rah in the mgorning and reach Asan-
sol before office time and on the re-
verse direction, from Asansol to
Howrah, it should leave Asansol well
after office hours.

The Khana-Sainthla loop line which
is a single line should be converted
into a double line. From Asansol
side, there is a bypass through Kha-
na. I would request the hon, Minis-
ter to construct a railway station at
Khana link.
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The Bandel-Katwa is a very im-
portant section of eastern railway. It
should be declared as a suburban sec-
tion, It is a single line it should be
sonverted into a double line. The elec-
trification should be done immediate-
3yv. 1 thought{ that this line would be
electrified from Bandel to Katwa. But
there is no announcement in the
Railway Budget. We do not find
anything in the Railway  Ministers
<peech. This should be done
«arly.

There is another important subur-
Yan line, the Sharaphuli Tarakeswar
railway line, It is a single line. It
should bz converted into a  double
line,

The Chief Minister of West Bengal
had written a letter (v the Prime
Minister to expedite the Calcutta
Metro Rail ang sanction Rs, 30 crores
for 1980-81, The project engineers
who are entrusted with the work of
the Metro Rail arc also of the opi-
nion that tp expedile the work, at
least Rs. 30 crores should be sanction-
ed for 1980-81. I am not so much happy
but still happy to find that they have
increased the amount from Rs. 19 ¢ro-
ves to 23.03 crores. Calcutta is a city
of vproblems. Every day, more than
a crore of people come and go, So,
there is the porblem of transport in
Calcutta. OQur Transport Minister had
written to the Railway Minister that
a circular railway should be con-
structed. So our Transport Minister
of West Bengal has written that, to
solve the transport problem of Cal-
cutta, a circular rail should be cons-
tructed. I would request that he may
sanction the Calcutta circular rail to
solve the problem.

My last point—or, rather, last but
one— is that the Purulia Adra-Kha-
ragpur lines are neglected lines, One
Jgast train frem  Purulia—Adra to
Howrah via Kharagpur should pe in-
itroduced as carly as possible,
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Another point is that from Sialdah
to Kankurgachi there is a double
line. Goods trains are running, But
if you introduce a passenger train,
even to the South of Calcutta thou-
sands of passengers will be able to
go, by by-passing the Sialdah Station,
So I would request you to introduce
a pasesnger train.

I do not want to take up much of
your time. 1 am happy that Panditji
is here. I have suggested some im-
provements which I hope will be con-
sidered. I do not want an  answer,
but please dp some thing for us,

SHR] CHINTAMANI PANIGRAHI
(Bhuhaneswar) Sir, during a very
short span of six months the Rail-
ways, under the able guidance of the
Hon. Minister, Panditji, have achiev-
ed some remarkable progress. More
than a hundred trains which were
concelled..........

SHRI KAMLAPATI
Five hundred trains.

TRIPATHI:

SHR] CHINTAMAN]I PANIGHAHI:
About 500 trains which were cancel-
led because of shortage of coal in the
previous Government's regime were
restored immediately after this Gov-
ernment took over.

Similarly, the public distribution
system which was completely dis-
mantled during the previous regime
was strengthened, and the Railways
contributed to a great extent towards
the strengthening of the public dis-
tribution system so that essential
commodities could reach different
places—mostly drought affected areas
in the country, By December 1979,
the daily average loading which had
stagnated around 23000 wagons in
broad-guage and 5,300 wagons in
metre-guage till January 1980, has
gone up to 24,075 in broad gauge and
5,700 wagons in metre-guage,

Similarly, ihe average monthly
freight loading in the first nine
months of 1979-80 was only 15.6 mil-
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lion tons and since January 1080 it
has gone up to 17 million tons. More
funds have been provided for increa-
sing the amenities for the travelling
public and many new trains have
been introduced—super-fast  trains
which are very popular.

I would like to make a few gug-
gestions for the consideration of the
Hon. Minister, I have been, for the
last many years, suggesting to the
Railway Board and the Railway
Ministry that the zones which were
created many, many years ago are
becoming unmanageable. The Rail-
w2ay Convention Committee have gone
into the problem in depth and have
suggested that the time hag come
whep new zones have to be created.
I would suggest that, for the entire
south-eastern region the Hon. Minister
can have a separate coastal railway
zone which will cover Andhra and the
Orissa coastal belt. As the South-
Eastern Railway is really the most
profitable one among all the nine
zones, I hope this will receive imme-~
diate consideration of the Govern-
ment,

I am very happy that the Hon.
Minister has said in his budget speech
that they are considering a railway
link 'from Dailar; to Banspani. But I
would submit to the Hon, Minister
that the Planning Commission had
approved the tolal length of kilome-
tres from Jakhapura to Banspani.
When the enlire link hag been ap-
proved by the Planning Commission,
ig it desirable to phase 1t now and to
first undcrtake 36 Km, and then wait
for Planning Commission’s clearance
for subsequent kilometres in phases.
This is where the Planning Commis-
sion is erring because every time you
postpone construction of the railway
lines which have been approved, the
constraintg come in; the expenses go
up; a line which could be constructed
today with a cost of, say, Rs. 54 crores,
in another flve years, will cost Rs, 100
crores. The Planning Commission
comes in this way as a bottleneck.

From Talcher to Sambalpur, the
preliminary  trafic-cum-engineering
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survey is over. The report must have
come to the hon. Minister, We would
like to hear from him whether it is
being implemented in 1980-81 or 1981-
82.

I have alsp suggested that a railway
line from Kuida Road {o Balangir via
Phulbani should at least be included
in the survey, I do not say that the
consiruction should be starteq imme-
diately, but at least it should be in-
cludced in the gurvey because it con-
necls another three or four districts
which have no railway link at all
with thi coasta] districts,

I am very happy that the Neelan-
chal Express has been introduced by
the hon. Minister, but it is regularly
running late by three and a hall
hours. It should be looked into. It is
a long distance, fast train. There must
be a pantry car attacheq to it. Twu
more coaches, one AC Sleeper and
one Secondg Class Sleeper, should be
added. It is a very popular train and
many people use it,

I also want to bring to the notice
of the hon, Minister that, in the wes-
tern parts in Orissa, from Sambalpur
to Raigada, there are not adequate
number of passenger trains, Simi-
larly, in the coastal zone from
Berhampur to Bhadrak the number
of passenger trains ig not adequate.
Naturally, there is chain-pulling be-
cause the commuters want to go to the
Capital, Bhubaneshwar. This prob-
lem also shoulq be looked into.

If you reaq the Finance Commis.
sion’s report and see the route kilo-
metre railways in different States, you
will find that, in Gujarat, the route
km, ig 5,670; in Orissa it is 1,948; in
Maharashtra it is 5,231; in Madhya
Pradesh it ig 5,716. I do not say that,
in these States, the route km, ig ade-
quate. What I suggest is that you
should decide on the principle; when-
ever you lay a new line, the regional
imbalances should be kept in mind.
Today the north-eastern area ig in
flames because there is no communi-
cation; there has been no railway
communication. Therefore, thiy ques-
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tion shoulg be looked into keeping in
mind national integration.

1 also want to suggest that the
railway finances should be taken into
sonsideration; in-depth gtudies
should start because thig is the single
largest public sector undertaking in
the country—having an investment
today of more than Rs. 7,000 crores.
From plan to plan you find that the
investment grows. But there is no
rationality between targetted origi-
nating traffic investment made, actual
traffic carried and operating cost in-
volved, I suggest that there should
be greater in-depth studies so far as
railway finances are concerned. It is
being over-capitalised, and because of
over-capitalisation, more and more
jnterest or dividend ig to be paid to
the Genera]l Revenues and ag a result,
. js over-burdened. This should be
‘ooked into.
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*SHRI N. SELVARAJU (Tiruchira-
palli): Hon. Mr, Deputy Speaker, Sir,
at the very outset, I woulq like to ex~
Press my gratitude to you for giving
me an opportunity to place before the
House my suggestions on the Railway
Budget for 1980-81.

The hon, Railway Minister has
stated that the gcheme of conversion
of Metregauge track between Tutico-
Yin and Dindigul via Madurai into
Broadguage and also the new project
o{ laying a Broadgauge track between
Dindigul and Karur are under the
consideration of the Railway Minis-
try. It is not enough that these
schemes are under the Railway Minis-
try’s consideration. Bearing ip mind
the imminent necessity  for these
schemes to be implementeq expedi-
tiously, I demand that these schemes
should be taken up for execution in
this year itself. I woulg substantiate
my demand by referring to the indis-
putable fact that in the whole of our
country in Tuticorin the salt is being
produced to the maximum quantity.
This galt ig being supplied to different
parts of the country. In the absence
of broadgauge track, salt supply is
affected; there is glut of salt in Tuti.
corin and there ig acute scarcity of
salt in North and North-eastern parts
of our country. From northern parts
of our country  uptp Tiruchirapalli
there is broadgauge track and beyond
that it is only metregauge, as a result
©of which there is inordinate delay in
the iransportation of essential goods.
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Tuticorin Port has been declared as a
major port now., Without broad-
gauge track in the hinterland, the me-
tor port of Tuticorin can never be
dble to gchieve its full potential, That
is why I demand that these works
shoulg be takep ‘'for implementation
n thus year itself. ] would take this
opportunity to suggest that this line
should be extendeq upto Salem via
Namakkal,

I find that for the Nagercoil Tiru-
nelveli BG line a sum of Rs. 93 lakhs
has been allotteq in this Budget. If
this gcheme is to be completed with-
in this year, a furthey sum of about
Rs. 1.50 croreg is peeded. I demand
that a sum of about Rs. 1.50 crores
more ghould be allocated so that this
important link is completeq by the
end of thig year.

In Tiruchirapalli we have the
Bharat Heavy Electricalg factory pro-
ducing heavy boilers for which there
15 great demand even in 'foreign coun-
tries. I, Salem the Steel Plant is
coming up fast. Unfortunately there
is no rail link between these two
cities. I request that a railway line
betweenn Tiruchirapalli and Salem
via Mannachanallyy Thuraiyur and
Attoor ghould pe laid ag early as possi-
ble, Recently in Ariyalur a cement
factory has been set up. The raw ma.
terials required by this cement fac-
tory and the finished product of
cement are to be transporteq to and
fro. The people of Ariyalur, Jeyan-
kondan  Perambalur, Thuraiyur, and
Attur are dependent upon the road
transport for their movement and
also ‘for transporting their agri-
cultural products. Here it must
be borne in mind that Nagappattinam
minor port sheuld be utilised better.
In order to meet the needs of the
people living in the areas. I have men-
tioned, I suggest that there should
be a railway line between Nagapatti-
nam and Salem vie Mayavaram, Jey-

*The original speech was delivered

in Tamil,
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ankondan, Ariyalur, Perambalur and
Attoor.

I would take this opportunity to
refer to the report of Experts Com-
mittee which has suggested a new
railway line between Tiruppur to
Palani wvia Darapuram, which will
help removing the sufferings of the
droughtafflicted parts of this area;
there will be opportunity for the
starting of many small and cottage
units. The hon. Member of Lok Sabha
representing this constituency has
been repeatedly stressing the need for
this railway line. Yet no funds have
been allotted so far for this scheme.
1 appeal to the hon. Railway Minister
to provide funds for this rail link
which will mitigate the manifold
miseries of the masses living below
poverty line in this area.

At present there are two railway
lines between Madras and Tiruchira-
palli. One ig vig Villupuram, Cudda-
lore, Chidambaram, Mayavaram,
Kumbakonam and Thanjavur. The
other is via Villupuram, Vriddacha-
lam, Ariyalur, Kallakudi, Lalgudi and
Thiruvarangam. Both these are Metre
Gauge tracks. In Madurantakam,
Villupuram, Pennadam, Kattur and
Pettavaithalai there are gugar fac-
lories. In Neiveli there is the Lignite
mine. In Vadalur and Viradhachalam
there is Ceramic factories, In Ariyalur
and Kallakudi there are cement fac-
tories. In Tiruchirapalli we have the
Bharat Heavy Electricals Plant and
also the Gun factory and Ponmalai
Railway workshop. Because of the
imperative necessity for iransporta-
tion of industrial goods produced in
these units, I suggest that there should
Le a double track in one route from
Madras to Tiruchirapalli and the
other Metre gauge route should be
converted info a Broad gauge route.

There ig a long-standing demand of
the people of Tamil Nadu there should
be a rail link between Dindigul and
Gudalur, The fofeign exchange earn-
ing agricultural products like Carda-
mom, Tea, Coffee, Pepper etc. are to
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be transported from this area to Mad-
ras Port, Hence a Railway line is a
must between Dindigul and Gudalur.

The trains which were cancelled in
Kerala and Karnataka on account of
short gupply of coal have all been
revived in these two States. But 1
regret  to point  that such cf those
trains which were cancelled for the
same reason in Tamil Nadu have not
yet been re-started, I request the
hon. Minister to take immediate steps
for re-starting all these trains in
Tamil Nadu also, as has been done
in Kerala and Karnataka.

The industrial city of Coimbatore
and Tiruchirapalli having big indus-
trial units have not yet got a direct
railway train though there is the
track. Some coaches are attached at
Erode to some train or the other. I
suggest that there should be a direct
train between Coimbatore and Tiru-
chirapalli. There should also a direct
train between Coimbatore and Tuti-
corin via Palani. In Ponmalai near
Tiruchirapalli there is the oldest
railway workshop For the past 50
vearg this workshop has neither beea
expanded nor renovated. Steps should
be takep to expand this Ponmalai
workshop so that the needs of" this
area can be met. It ig rumoured that
the workshop in Podanur is likely to
be transferred to Olavakkod. If that
is done, the workers will suffer. I
suggest that the workshop in Podanur
should not be shifted to Olavakkod.

So far as Tamil Nadu is concerned,
so far during the past fhree decades
neither any new railway track nor
any conversion job has been taken up
for execution. Perhaps because of the
geographical factor of Tamil Nadu
being in one corner, the requirements
of Tamil Nady are not being met.
The industrial development of Tamil
Nadu is hindered because of the ah-
sence of adequate transporiation faci-
lity. I request the hon. Minister of
Railways to pay attention to the im-
mediate needs of Tamil Nadu. On be-
half of my party the DMK and peo—
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ples of Tamil Nadu. I appeal to the
hon. Minister of Railways not to neg-
lect the genuine needs of Tamil Nadu
in the matter of new railway line and
conversion of MG track into BG
track.

15.00 hrs.

In Podanur the railway workers
are to get drinking water from a dis-
tance of 30 miles or so, with the
help of an exclusive train. Yet, it is
regrettable that they are not getting
potable water supply. The Ministry
should ensure adequate supply of
-drinking water to the railway work-
ers, In Ponmalaj; workshop, we have
an overhead tank which is fiiled
with Cauvery water. The quantum of
this water should be augmented.
After meeting the needs of the rail-
way workers, the surplus water
should be supplied to the common
people living around this area. A
nominal charge can also be levied, if
necessary, At the moment the com-
mon people are facing great hardship
for drinking water.

While there 1s growing demand for
coaches and wagons, it is inexplicable
to me that the Integral Coach Factory
at Perambur should work only to 50
per cent of its installed capacity.
Similarly in Tamil Nadu there is al-
ways need for more diese]l engines.
1 suggest that the Integral Coach Fac-
tory should be worked to its full
installed capacity so that the require-
mentg of coaches, wagons and diesel
engines can be met.

In Thiruveramibur near Tiruchi-
rapalli we have the BHEL Factory,
There should be g local train between
Tiruchirapali and Thiruverambur
both in the morning and in the even-
ing for the eonvenience of workers.

The Railway Minister may have no
alternative but to increase the freight
charges to meet the ways and means
position of Railways. But I suggest
that the increase in the Second Class
fare must be avoided.
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If it is unavoidable, the II-Class fate
may also be increased. But at least it
must be ensured that the passengers get
all the basic amenities while they are
compelled such increased fares. Chijld-
ren up to the age 5 should be allow-
ed to travel free. The Railway Minis-
try must ensure that the increase in
freight rates does not lead to increase
in prices of essential commodities
like foodgrains ete. The quality of food
items being served in Railway Sta-
tions should be stepped up. For long
distance passengers in Grand Trunk
Express, Tamil Nadu Express etc. the
foodstuff being served jg poor in qua-~
lity. Steps must be taken to improve
the quality of food items served in
these long distance trains,

The Divisiona] Manager in Mysore
has cancelled on 9-6-1980 the passen-
ger train between Bangalore and
Salem. This has created many prob-
lems for the people of Dharmapuri
district jn Tamil Nadu. Steps must be
taken to re-start this train imme-
diately.

Even after three decades of inde-
pendence, it is unfortunate that in
many parts of the country, wherever
the village main roads cross the rail-
way track, there are no unmanned
gates or manned gates. Even when
there is one or two manned gate here
and there, either it is closed al-
ways for 24 hours or it is kept open
throughout, regulting in fatal acci-
dents many times, I demahd that the
Railway Minister should bestow his
personal attention in this matter and
set up unmanned gates wherever they
are necessary and also put up manned
gates wherever the traffic is quite
heavy. As an example, I will refer to
the long standing demand, for the
past twenty years, of the people liv-
ing in Valavalur and Thandangari
villages near Lalgudi for a manned
gate on the main village road cutting
across the rail track. They have asked
rail track. 8till the permission has
rail track. still the permission has
not yet been given. I request that
this permission should be given and
also a manned gate should be estab-
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given and algp a manned gate ghould
be established.

The Railway “workers, unlike their
counterparts in other industries, are
to walk six kilometres carrying arti-
cleg of 30 to 50 kilos weight.
Even the Mistries are made
to carry to 10 to 80 kilos weight.
articles every day. The mistries are
just III Class workers on the Rail-
ways. The strength of gangmen is not
increased to cope with the increased
load of work. They are also not
brought on the skilled grade, They are
appointed in an ad hoc manner and
treated as casual labour. They are
not allowed to work continously for
more than four months. The Engine-
ering Casual labour is subjected to
this injustice. The Railway Minister
should look into this and do justice
to these workers,

In the hospital in Ponmalai work-
shop there are inadequate Doctorg and
inadequate qualified nursed. I demand
that Doctors and qualified nurses
should be appointed forthwith in the
Ponmalai Railway hospital especially
in the Maternity Wing. Adequate sup-
ply of medicines should also be main-
tained.

The workers in Ponmalaj are liv-
ing in dilapidated houses. They should
be given modern residential accom-
modation, The old houseg should be
repaired. The hon. Deputy Speaker
recently visited this area and he was
shown houses without roofs. Some
houses had been taken up for repairs.
They have not yet been completed;
only walls are standing without roofs.
1 demand that the Railway Ministry
should provide for modern housing
facility for the workers in Ponmalai
Railway factory, The houses that have
been taken up for renovation should
be completed quickly to avoid further
hardship.

With these words I conclude my
speech.
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SHRI N. DENNIS (Nagercoil): The
hon. Minister has presented a well
balanced budget by taking into consi-
deration the confusion and stagnation
created in the immediafe previous
years in the administration. I will first
deal with regional matterg for want
of time. The railway budget is mainly
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an urban-oriented budget. Rural areas
are neglected. Some areas, some re-
gions are neglected for years, Tamil
Nadu does not find a place with res-
pect to any new line for execution
this year. Karur Dindigul Madurai~-
Tyticorin Tirunavely line in Tamil
Nadu is mentioned. Bug it is only
taken up for consideration and not
taken up for execution this year, This
is a very important line and it has to
be taken up for execution this year
itself.

Operation of trains in Kanya
Kumari District began only last year.
There are number of important pro-
blems to be solved. Cape Comorin is
the southern-most part of the coun-
try. It is a place of pilgrimage. It is a
tourist centre. Thousands of national
and international tourists are pouring
into Cape Comorin daily but there 1s
no express train operation to this part.
So, the passengers and tourists are
facing a lot of inconvenience and
troubles to visit Cape Comorin. There
is only one passenger train service
from Trivandrum and Cape Comorin,
having 3 distance of 54 miles. It is
highly necessary that express trains
connecting other parts of the country
with Cape Comorin have to be put
into operation immediately,

I wish to state here that as a pri-
mary step the express trains having
their terminus at Trivandrum have to
to be extended to Cape Comorin, I
wish to point out here that Express
trains No 126 KK. Express from Tri-
vandrum to Delhi, No. 20 Trivandrum
Mail, No. 80 Trivandrum, Bombay
Express and other Express trains
whose terminug is Trivandrum have
to be extended to Cape Comorin.

Similarly after the operation of the
Tinnavelly-Nagercoil line, all Express
trains having their terminus at Tinna-
velly have to be extended to Cape
Comorin. As an jnstrument of nation-
al integration Express traing have to
be operated from Cape Comorin to
Kashmir and other parts of the coun-
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try. At present there is np Express
train service from Cape Comorin.
Express trains have to be put in ope-
ration to different parts of the coun-
try from Cape Comorin, Trivandrum
Division is a newly formed Division.
So, there are some problems regard-
ing reservation quotas and also in the
fixation of bhalting stations. Kuzai-
thurai Station which is a very impor-
tant station is not fixed as a stopping
station and reservation quota is also
not allotted to this station. This mat-
ter has also to be taken into conside-
ration in the administrative set up.
Moreover, there was a proposal in the
original alignment for g brancR rail-
way line from the Trivandrum-
Nagarcoil line to Colachal harbour
from the place Eraniel with the inten-
tion to develop Colachel Port, This
work has to be taken up for consi-
deration and implementation.

The proposed Sam Raj Nagar-
Palani Railway link through Sathia-
mangalam-Mettupalayam has to be
taken up for consideration and execu-
tion without delay.

Cape Comorin is the southern-most
part of the country and a railway
workshop should have to be estab-
lished in this southern-most part of
the country.

Operational efficiency has to be im-
proved and geared up,

To sum up, punctuality in the starl-
ing and arrival of traing has to Le
strictly observed. Often there are vio-
lations. There is heavy rush and con-
gestion in the second class general
compartments. Wherever there is
necessary additional trains, or at least
some additional compartments have to
be provided in the places where there
is congestion and heavy rush.

The running time of trains has to be
reduced, particularly in the case of
long distance trains. In short distance
trains also, the running timé should
be at least on par with the time for
bus travel.
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Regarding reservation, passengers
find it very difficult to get reservation
even if they go in advance. The reser-
vation gquota has to Be increased
wherever there i negessity for the
same. Disproportionate to the needs,
reservation quota is allotied to some
places; Strict scrutiny has to be made
in this regard. Strict supervision has
to be made to avoid malpractices and
corruption in the matter of reserva-
tion of seats.

Regarding ticketless travel, they are
not only a nuisance to the passengers,
but they are a social nuisance and a
nuisance to the nation. This should be
strictly watched and supervised.

The employees should be allowed to
travel in the class and category in
which they are eligible to travel and
they should travel with their passes
at the time of travel, Even in first
class compartments, there are ticket-
less travellers.

Cleanliness is lacking, particularly
in second class compartments. Toilets,
latrines, bathrooms and coacheg are
not clean. Steps have to be taken to
keep the compartmenty neat and
clean for the smooth ang convenient
travel of passengers.

Crimes in running trains have to he
stopped. Passengers should be able to
travel without any fear. Often we hear
about looting and robberies in trains.
Thefts are also committed in running
trains. These have to be strictly
watched and stopped,

Regarding the operation of goods
traffic, in the interest of trade, com-
merce and industry and promotion of
the same, production of wagons, sup-
ply of wagons and ‘use of wagons
should be at the appropriate and pro-
per time,

The national service rendered by
the railways as is seen in paras 3 to 10
of the hon. Minister'’s speech has 1o
be appreciated.

Regarding pramotional opportunities
of employees, 5 clerk who enters as
a clerk has to retire ag a clerk. He is
not getting promotional opportunities
for twenty to twenty-two years, After
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ten years of continuous service, they-
have to be promoted or at least they
have to be given the next scale of
pay.

Casual labourers should not be re-
trenched in any case. If the work on
a particular project is over, they have
to be provided with work in a diffe-
rent project.

With these words, 1 support the
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MR. DEPUTY SPEAKER: Before I
call upon Mr. P, J, Kurien 1 want to
make an appeal to the Hon. Members.
Every one of the Hon. Memberg want
to on this because it is a very impor-
tant discussion on the Railways.
Everyone would like to satisfy his
constituency. Therefore I would
request that each Member shal] not
take, on any account more than five
minutes. Then alone can we give
time to all Members. This is my last
request. . ..

AN HON, MEMBER: It is for you
to enforce the limit.

MR. DEPUTY-SPEAKER: 1 would
request that you should not take more,
S0 as to accommodate all Members.
Even in your own Party—the ruling
Party—about 18 people are yet to
speak.

Now I call upon Shri P, J. Kurien.

SHRI MOOL CHAND DAGA: I
would request that even those Mem-
bers whose names have not been
given, should be called for five minu-
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MR. DEPUTY-SPEAKER: That is
what I say. Everyone.. ..

SHRI MOOL CHAND DAGA:
Sometimes names are not given from
the Party side, but we want to parti-
cipate in the discussion.

MR. DEPUTY-SPEAKER: They
will give you a chance during the De-
mands—when they speak on the' De-

mands, Don't exhaust everything
now!

SHRJ] P. J. KURIEN: I will ring the
bell and I will not allow you to speak
after five minutes. This applies to all
Members. I am to perform an un-
pleasant task, of course in a pleasant
manner, . !

PROF. P. J. KURIEN (MAVELI-
KARA): I will not take more than
seven mintes.

MR. DEPUTY-SPEAKER: After five
minutes, I will call the next Member.

PROF. P. J. KURIEN: The Budget
presented by the hon. Railway Minis-
ter is quite disappointing not only
because there is increase in railway
fare in respect of Second Class but
also because proper policies have not
been envisaged for reconciling regio-
nal imbalances.

Coming to the railway fare hike, I
would say that the increase in the
railway fare in respect of Second
Class, which is the mode of transpor-
tation used by the masses, is too much,
In this context I would like to point
out that Railways should not be con-
sidered as a commercial concern but
should be treated as a utility service.
If you treat it ag a commercial con-
cern, that means you are not having
a proper understanding of the utility
aspect of it. Further I would request
the hon. Minister that at least in the
case of passenger trains, the increase
in fare should be done away with be-
cause travelling by passenger trains
should be encouraged in order to mi-
nimise the pressure on motor traffic
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in the light of the acute shortage of
diesel and petrol.

16.00 hrs.

Coming to regional imbalances, I
would say that no gpecial effort has
been made to reconcile the regional
imbalances. Even the north-eastern
States, where the people have a strong
feeling of neglect, have not been pro-
perly considered in the railway bud-
get. 1 do not overlook some of the
new lines which are under construc-
tion, but there is no provision for pro-
per railway expansion jn these areas.

Coming to my own State, I submit
that my State, that is, Kerala, has been
totally neglecteq by the Central Gov-
ernment in respect of railways. What
is the average of railway lineg per one
lakh population in the country? It
is ten kms. whereas in Kerala it is
only four kms. What a disparity! In
spite of this, the Minister has not come
forward with any proposal] of new
lines in Kerala. The Chief Minister of
Kerala and all the MPs of Kerala, ir-
respective of their party affiliations,
have represented for a number of new
railway lines: Kuttipuram-Guruvayur,
Kottayam-Madurai, Tiruvella-Puna-
lur ang Alleppy-Kayangulam, but
none of these has been taken into
consideration  Al] these representa-
tions have fallen on deaf ears. For
want of time, I do not want to
elaborate on this.

16.01 hrs.

{SHRI SHIVRAJ V. PATIL in the Chair]

Everybody knows that electric
traing are running at a cheaper cost.
But in the Budget I do not see that
sufficient emphasis has been given for
electrification of railway track. I do
not understand why it is so. There are
States w.iere electricity is awvailable
at cheap rates and in abundancte also.
For example, the Kerala Government
has offered to give electricity at low
rates for electrification. But the Cen-
tral Government hasg not given any
consideration to this offer. I would
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request that special efforts be made to
electrify the railway lines in the sou-
thern Ststeg using the eleétricity
available from Kerala. There should
be a Master Plan for electrification of
tracks, because, at this time when there
is shortage of diesel and petro], elec-
trification is the only alternative by
which we can cope with this problem.
In most States, electricity generation
depends on coal transportation which
in turn depends on the efficiency of
railways. The efficiency of railways
will again contribute to electricity
generation which will lead to more
efficiency. That is why I have already
said that Railways should never be
considered as a commercial concern
but should be considered as a utility
service. Therefore, I would say that
the fare hike should be done away
with and subsidy should be given to
Railways so that they serve as a utility
service. Proper maintenance of
railways will have an effect
on all industries and on other
aspecty of national life. My
time, I know, is very short. So I would
say only one more point and finish.
That is about the security and safety
of railway passengers, Actually, in
our country, there is no safety at all
for Railway passengers. If a man from
Delhi is going to Tamil Nadu or Ke-
rala, he is not sure of reaching there.
Why? Not because of only accidents—
I am not talking of accidents which
have already beén dealt with by hon.
members—I am talking about the at-
tacks and dacoities in the running
trains. So many cases have been re-
ported in the Press. I have got 3 num-
ber of Press cuttings—about running
traing being attacked by goondas and
dacoits. But no proper remedy has been
so fa- found for this. The Centre, I
should say, if necessary should take
up this matter with the State Govern-
mentg or the railway authorities or the
government of India should come for-
ward with The necessary steps for the
protection of the passengers. I have
got a mumber of letters from the peo-

ple from Kerala that there are cases
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where even rape was attempted in
the running trains. All their belong-
ings have been taken away ang rape
was attempted on them. In spite of
this no proper steps have been taken
to curtail or stop these atrocities. I
would suggest that steps should be
taken in the light of all these,

I would again emphasize that the
Budget is disappointing. I would
urge on the government to withdraw
the railway fare increase especially in
regard to second clasg and to do away
with completely the increase in the
case of passenger trains.

Thank you for the opportunit}7 you
have given me,

MR. CHATRMAN: Mr. Shailani—ag
a specia] case.

N wgore SaE (grerew) - @l
Y, TIAT GHIT TF & §F§ T IAT
g 1 T Ak o R g W g 6
THE A AR @, ag d@ug
g | wNE TF WY, s mwanta
Proet &, Pt arfere =7 & o

;hw%mm

|

AT 9gF § toat 7 gw gEy W g
fae =aw fag @, 9 oot s
g1 1980-81 # ¥g W awiw g =t
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e 7 gfew &t et g F awea
g, P& o TaF =t P Peuba =
Fggw fHA 9T AR 9 A A
Tt P &7 <o wm/y, o
A0 fammy @ P P st ae &
Tg AW FA * ATEEEAT T 02
FT Tga | Pl 7 TaR w57
AT & F1 a9 BT o 7 o
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&1y gufeee faelt =
FT. ... (Interruptions)

MR. CHAIRMAN: That will not
form part of the record.
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that will not form part of the record.
Thee are the Rules of the House.
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SHRI Y. S. MAHAJAN (Jalgacn):
Mr. Chairman, Sir, I rise to congra-
tulate the hon. Minister for Railways
on the surplus budget presented by
him for the current yéar. His speech
has revealed the magnificent work the
Railwayg have done during the first
five months of the calendar year, i.e.
since he took over as Minister under
one Government. The Railways were
in a neglected condition and the
arrears of the maintenance of loco-
motives, wagons and coacheg had
accumulated to an unprecedented
extent. Under such conditions, they
succeeded in the stupendous task of
rushing supplies of essential commo-
ditieg to drought-affected States in the
east, namely, West Bengal, Bihar,
Orissa, Assam .and Madhya Pradesh
from the gsurplug States of Punjab
and Haryana, In one month alune, viz.,
April, they transported ag much as 8
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lakh tonne of foodgrains. The load-
ing of other commodities such as sugar
and edible oilg also showed g remark-
abla increase. Even in the disturbed
and abnormal conditions of Assam,
the Railways overcame a number of
serioug difficulties and kept the move-
ment of foodgrains to that area at the
expected level.

Because of drought and excessively
hot summer, some of the areas were
short of drinking water. Even this
seemingly impossiblc task was under-
taken successfully by the Railways and
they transporteg drinking water free
of cost to these areas.

Shortage of power has been a crip-
pling factor on production dquring the
last year. Effortg were made by the
Railways to alleviate this by increas-
ing the number of wagons loaded with
coal by 500 per day.

The same story of strenuoug effort
and success is repeated in the case of
carrying petroleum from sources other
than the refineries of Assam over
longer distances to areas usually fed
by these refineries,

The work of the railways during
the last five months has been a saga
of great effort and organising capacity
in coordinating the intricate network
of the railways which were not in a
state of good repair ang maintenance,
to solve problems of unprecedented
difficulty posed by drought, failure of
the power system and an especially
hot summer. This has proved that
in times of crisis our people can rise
to the situation as they always do.

The hon. Minister has undertaken
a fairly. large programme of new lines,
conversiong and surveys. The conver-
sion work of the Manmad-Aurangabad
line is to be stepped up. Marathwada
is a region which sufferg for want of
adequate railway facilities. In view
of this, T hope that the hon, Railway
Minister will take 1] steps necessary
to expedite this work.

As regards my district, there has
been g demand for a railway line from
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Amalner {0 Dhulia. Dhulia is a back-
ward district. If this line is construct-
ed, jt will contribute to the develop-
ment of both the districts of Idgarh
and Dhulia.

The hon. Minister had to take some
hard decisions such as an increase in
passenger fares and levy of a flat 15
percent surcharge on all freight
traffic. Tgo awoid hardship to the com-
mon man and prevent spiralling of
prices of essential commodities, he has
excluded them from the surcharge.
These vitag] commodities include galt,
sugar, foodgrains, pulses etc. I ear-
nestly request the hon. Minister to
exempt the transport of all fruit gnd
vegetables from the surcharge. 1
would like to make a special mention
of banang on which the economy of
my district depends. The price of
banana is usually very low during the
season. Secondly, its price fluctuates
enormously during the geason. If this
surcharge on its transport is imposed
on them, I am afraid, this will be the
last straw to break the camel’'s back.
1 hope and trust, the hon. Minister
will bracket fruit and vegetables,
especially banana, with food under
the list of exempted commodities.

With these few remarks, T commend
the acceptance of thig budget by the
House.
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SHRI BHERAVADAN K. GODHA-
V1 (Banaskantha): The Railway Min-
ister deserves congratulations, because
he hag tried to retrieve the situation
which was there when he took over
the Railway administration from the
Janata and Lok Da] governments.
Railways were completely in doldrums,
Production of wagons and, coaches,
haulage of goods, running of trains
on time—everything was at a very
low ebb. We now find from the Min-
ister's speech that a considerable
effort has been made, and good resulis
have bheen brought forth.

Railways are the life-line of our
country. If therc is any defect in the
Railway administration in the matter
of machinery or management, it causes
hardship both to the passengers and
the trade People from the opposition
and people all over the country
would not like a hike in fareg and
freight. But in order to retrieve the
existing situation, a bold sten was
necessary. The people of the countiry
should understand the situation and
support the Government,

I rome from , constituency which
borders Pakistan, A step-motherly
treatment is given to the metre gauge
sectiong in the railways. The Rail-
way Minister has admitteq that there
is a considerable increase in fraffic in
all the sections of the Railways. How-
ever, between Ahmedabad and Delhi,
there is not a single additional Mail
or Express train started, for the last
15 years. Consequently, passengers
are travelling on the roofs of trains.
There is a lot of congestion; and we
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are not in a position to get reservations
also in time. In the western regions
of the country which are backward
and which require amenities, these
amenities are denied. I would suggest
that petween Delhi and Ahmedabad, a
Mount Abu Express should be started.

In the metre gauge sections, there
are no II A.C, sleeper coaches, and
no A.C. chair cars. These facilities
should be provided. We are also pay-
ing the same fare ag the passengers
in broad gauge sections do. The cost
of operation of the metre gauge is
also less. Of course, the idea of con-
verting metre gauges into broad
gauges is a gcod one. We are repeat-
edly told that between Delhi and
Ahmedabad, it is going to be done
shortly. I would request the Minister
to expedite it.

At Palanpur station, there is no foot
over-bridge; I am sorry to savy that
this is so, even though we are demand-
ing it for the last 5 years. Every
year about 100 peovle die in accidents,
because of the absence of the foot
over-bridge. The reply given by the
Rnitway authorities is that the con-
struction of the foot over-bridge will
be taken up at the time of conversion
of the metre gauge into broad gauge
and that if it is required earlier, the
cost is to be borne by the State Gov-
ernment or the loca] authorities. The
estimated cost of the foot uver-bridge
comes only to Rs. 5 lakhs. If you
apportion one day’s collection from
ticketless travellerg al} over the
country, you will get Rs. 5 lakhs. A
hundred lives are lost every year.
Schoo] children are put to difficulties.
So, it is necessary for the Railway
Minister to take action in this regard
very quickly.

Again, between Palanpur and Ahme-
dabad there is no passenger train after
3 o’clock. Plenty of people are travel-
ling hetween Ahmedabad and Palan-
pur; and between Palanpur and
Mehsana. I would, therefore, request
that a train should be gtarted between
Palanpur and Mehsana, leaving Palan-
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pur at 5.30 in the evening. I am told,
1 also examined it, that plenty of
rakes are lying idle in Mehsana. We
can have rationg] utilization of those
rakes. Then certainly a small train
can be started, although all the mem-
bers have stated, the stock reply will
be that there is a congestion on the
line. I do not understand that, be-
cause after all it ig for the technical
people to advise us. But I certainly
see that for two or three hours we do
not find any passenger or goods train
running on that line. If that ig the
position, then certainly in between we
can have solutions. On the whole, the
efforts that have been made to im-
prove the railway position economi-
<ally and in production, the new lines
that have been set up and surveyed
and the conversion that is being done,
for alj this the Railway Minister de-
serves our congratulation. With these
words, I support the Budget.

*SHRI A. R, MALLU (Nagar Kur-
nool): Mr, Chairman, Sir, ] may kind-
ly be allowed to speak in my mother
tongue.

Sir, I wholeheartedly welcome the
railway budget for the year 1980-81,
presented by our Railway Minister
Shri Tripathiji. He js an experienced
and an efficient Minister who perform-
ed admirably during his earlier tenure
as Minister.

Sir, 1 welcome the proposed survey
to connect certain backward districts
of Telengana. It shows how much our
beloveq Prime Minister, is interested
in the development of backward re-
gions and its people. The proposed
survey to connect Patancheru with
Pedda Palli, not only serves the needs
of the people of Medak district, but
also of the entire region. The people
in thig region have waited for a long
time to see a train running through
their region. Now, it appears that

A -
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their wish is going to be fulfilled very
soon.

1 also welcome the exemption of
freight charges on essential commo-
dities. Already overburdened by the
rising cost of living the common man
has heaved a sigh of relief on this
exemption. In addition to these com-
modities I suggest that vegetables and
fruits may also be exempted, as they
are very much part of the common
man’s diet.

Whiie I welcome the proposed sur-
vey to connect certain backward areas
of Telengana, 1 feel sorry that my
constituency Nagarkurnoo] is no
where in the picture. It is a reserved
constituency and extremely backward.
It consists of tribals, Scheduled Castes
and other communities who are most
backward socially and economically.
It is unfortunate, Sir, that such a
region has been left out of the new
propesals. I am sorry to say that
there is no railway line connecting my
constituency. There was a proposal to
conduct a survey for a railway line
between Macherla and Raichur via
Nagarkurnool. 1 do not know the
fate of this proposal. Perhapg the
Janatg Government did not have
enough time to consider such worthy
proposals. ] am confident that this
Government considers this demand
favourably as it helps the poor people
of the area. Our hon. Deputy Minis-
ter for Railways Shri Mallikarjun
belongs to Mahbubnagar as he repre-
sents that constifuency. I need not
repeat it Sir, for, he knows how back-
ward our people are. ] hope that he
wil] do justice to the poor in that
area, by taking a decision on the long-
awaited proposal to link Macherla
with Raichur via Nagarkurool.

The Andhra Pradesh Express run-
ning between New Delhi and Secun-
derabad ig a bi-weekly, at present, All
other super fast expresses like Tamil-
nadu express are running four days in
a week. There jg a demand irom the
public, that the A. P. Express ghould

————p o o - —

*The Original speech wag delivered in Telugu,
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also run ab least 4 days a week in
view of the density of traffic.

Another point that I would like to
bring to the notice of hon. Minister
ijs, that at present the Super fast ex-
press trains have no stop at Kham-
mam, a district headquarter and an
industrial area. Coal mines agre very
near that point and above all Bhadra-
chalam, which attracts pilgrimg from
al] over the country is situated there.
It is regretable that such an impor-
tant centre has ng stop for super fast
trains like K. K. and Tamilnadu Ex-
press. Members of Parliament have
demanded from time to time that a
stop be provided at Khammam. Un-
fortunately all their efforts have gone
in vain, I request the hon. Minister
to make kindly all the trains halt at
Khammam,

The pilgrimage centre Bhadracha-
lam has no rail links so far. Pilgrims
have to alight at Bhadrachalam Road,
also called as Kothegudem. Even in
the proposed survey the trains will
go at the most upto Manugur. There
is every need to extend the railway
line upto Bhadrachalam, in view of
its importance. There are no other
means of communication in that area.
Some years back many pilgrims died
when a boat capsized While crossing
the river Godavari. I hope the hon.
Minister will consider this request
f-avourably. The Dantiwada-
Bhadrachalam line has not been taken
up though the survey was over g long
back,

Sir, in my humble opinion raising
the fares of second class passengers
angd increase in season tickets is not
justified, for, it is only the common
man who travels by the second class
and most of the season tickets holders
are either employees or students. I
request the Government therefore, to
withdraw the proposed hike. The
loss can be met by,further enhancing
Ist class fares. I suggest that the hike
In geason ticketg should come along
with hike in the pay of ticket hol-
ders. Andhra Pradesh is an agricul-
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tural State, It ig the granary of the
country, but due to paucity of
wagons, the farmers are finding it
very difficult to send their products
to other parts of the country. 1 re-
quest the hon. Rallway Ministep to
supply enough wagons to meet ‘the
demands of farmers. I fully agree
with the views by my friend Shri
Satyanarayan Rao,

We have an young and energetic
Minister in Shri Mallikarjun, and ex-
perienced administratorg like Shri
Jaffer Sherriff and Panditji to guide
the Ministry. So there is no doubt
that there will be a rapid progress in
Railways in the near future.

Once again 1 welcome this budget.

SHRI SKARIAH THOMAS (Kotta-
yam): I am thankful to you for pro-
viding me an opportunity to partici-
pate in the discussion on the railway
budget. Our Railway Minister is a
very senior and experienced member
of this House and the common man
expected something from his budget
but unfortunately the people of India
have now been disappointed because
the Minister has imposed a burden of
Rs, 7331 crores on passenger traffic
and Rs. 130.93 crores on freight tra-
ffic, a total of Rs. 204.24 crores, This
could have been easily ang the fre-
ight rates could have been retained
as they were before. There is no
doubt that due to this prices of com-
modities will go up. Can any mem-
ber sitting on the other gide, ogn the
treasury benches say that this is not
a burden? In 1976-77 1 was on this
side of the House and at that time
some Members who are now sitting
on the Treasury Benches criticised
the then Railway Minister, It is in-
teresting to hear what they are now
saying. One who has been watching
the discussion going on can easily un-
derstand that the discussions are poli-
tically motivated. Let us forget poli-
tics for a while and let us think what
we can do for the railway users, How
to do good things for the people?
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Regarding the running of trains on
time, it ig really a pity that most
of the traing are not running on time.
This should be put an end to, Ins-
tructions should be given to the offi-
cers to keep up time.

Regarding electrification of railway
lines, the States which have surplus
electricity should be given priority.
As far as Kerala is concerned we
have got only 940 kilometres railway
line out of 60,000 railway lines thro-
ughout India. As you know, Kerala
is a thickly populated State but rail-
way facilities are very poor.

There is no major establishment like
a coach factory, workshop etc. The
State has got basic facilities such as
skilled and un-skilled labour force,
supply of power throughout the year.
I am sorry to note that in thig Bud-
get, these aspects have not been tak-
en into account.

My next point is about the facili-
ties in Kottayam Railway Station. It
is true that more trains including
K. K. Express are passing through
the station but the facilities have not
gone up along with the increasing
traffic. There is no room and no phone
for enquiries.

I request the hon. Minister to kind-
ly see that these things are attended
to. With these words I conciude

ft #. . owF (Twers): @l
wgTew, wWEly Tog PPy | oo
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*SHRI V. S. VIJAYRAGHAVAN
(Palghat): Mr. Chairman, Sir, at the
outset 1 congratulate Panditji for
presenting a reasonable budget. Rail-
ways had to incur heavy expenditure
on account of additiona] dearness al-
lowance to its employees and also
on account of increase in the price
of petroleum products. Therefore, he
was left with no alternative except
to raise the passenger fare and fre-
ight." Even there he has taken care
to see that the upper class passengers
bear the brunt of the burden. Thus
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he has converted a deficit budget in
to 42 crore surplus budget. He des-
erves congratulation for this achieve-

ment.

Sir, railways are suffering from lack
of investment, Since independence
we have been able to add only 7000
kilometres to our railway system.
This fact shows that special care
should be taken to invest the surplus
amount in the development of Rail-
ways. We are facing wagon shortage
and many factories are closed down
on account of shortage of coal be-
cause we don’t have enough wagons
to carry coal to the factory site. This
emphasises the need for manufactur-
ing more wagons so that the wagon
shortage is met effectively. Therefore,
more funds should be allocated for
the development of railways,

I want to refer to certain problems
that my State of Kerala is facing in
the matter of railway development.
Sir, the people of Kerala particularly
the people of Malabar are disappoint-
ed with thjs budget. Kerala has suf-
fered from long years of neglect. Out
of 60,000 kilometres of railway lines
in the country Kerala has got only
914 kilometres of railway lines. If
you take the national average of rail-
way lines per population you would
fing that there are ten kilometreg for
one lakh of population whereag there
are only 4 kilometres of railway lines
in Kerala, This only shows that
Kerala has been badly neglected over
the last 30 years. In this connection

*The original speech was delivered in Malayalam.

618 LS—9
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I should mention gbout the Kuthppu-
ram-Guruvayoor line and Kollangole-
Trichur via Alalhur. These lines will
connect the famous pilgrim centres
such as Guruvayoor temple, Madurai
ang Rameshwaiam. I need not em-
phasise the importance of this line
as Panditji knows it very well, Shora-
nur-Mangalore line should be doubl-
ed.

In this connection, I would like to
mentiop specifically about the coach
repair factory which was proposed to
be set vp in Kerala. This is a factory
which would give employment to
about 7000 to 8000 people. This fac-
tory should be set up in Palghat as
it is the most backward area in the
entire State of Kerala. This factory
wil] give an impetus to industrialisa-
tion of the whole region. Although
necessary infrastructura) facilities for
rapid industrialisation are available
in this region it ig a matter of regret
that this region remains backward as
ever. By setting up this factory the
Government would be doing only
justice to the people of this areg who
have been demanding this for quite a
long time, We have got skilled and
unskilled man power. We have got
enough of power and water, Yet our
region remaing backward. Sir, in the
States of Karnataka gnd Andhra there
are two coach repair factories each,
while in the State of Tamilnadu there
are as many as five such factories. It
is a sad reality that Kerala does not
have a single railway undertaking al-
though we have got two railway divi-
gions in our State. XKerala remains
in the fore-front in respect of jiteracy
and we have also the distinction of
being the State which has the largest
number of unemployed people. There-
fore, it is very essentia] that such an
installation is set up in our State as
early ag possible. The Government
of Kerala hag already promised the
required land free of cost and water
and electricity at concessional rates.
Therefore, I request the hon. Minis-
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ter to give sympathetic consideratioy
to this proposal and take necessary
steps to set up thig factory in Palghat.

Finally, I would refer to another
important point namely, electrifica-
tion of railway lines in Kerala. To-
day many passenger trains are can-
celled due to shortage of coal which
has to come from a  distant State
like Bihar, Kerala has got sufficient
electricity for meeting the require-
ments of electrification. The Govern-
ment of Kerala had promised to pro-
vide electricity at cheaper rates for
this purpose. I do not really know
why the Government is hestitating to
accept this offer and start work on
electrification. If the railway tracks
are electrified in Kerala then we will
not have to face a situation  where
passenger traing are cancelleg and the
people face untold miseries. There-
fore, 1 earnestly request the hon,
Minister to give very sympathetic
consideration to the proposal of elec-
trification of railway lines in Kerala.

I thank you for giving me this op-
portunity.

16.55 hrs.

PAPERS LAID ON THE TABLE—
contd.

NOTIFICATIONS UNDER CENTRAL EXCISE
RuLes, 1944 anp CusTOoMs AcT, 1962

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI
MAGANBHAI BAROT): I beg to
lay on the Table—

(1) A copy each of Notification Nos.
69/80-CE to 113/80-CE (Hindi and
English versions) published in Gazet-
te of India dated the 19th June, 1980
regarding Central Excise Duty chan-
ges and exemptions in the context of
Budget proposals pertaining to In-
direct Taxes announced the Fin-
ance Minister in Lok Sabha on the
18th June, 1980, issued under the Cen-
tral Excise Rules, 1944 together with
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an explanatory memorandum. [Plac-
ed in Library. See No. LS-826/80].

(2) A copy each of Notification
Nos. 110/80—Customs to 122/80—Cus-
toms (Hindi and English versions)
published in Gazette of India dated
the 19th June, 1980 regarding Cus-
toms Duty changes and exemptions
in the context of Budget proposals
pertaining to Indirect Taxes announ-
ced by the Finance Minister in Lok
Sabha on the 18th June, 1980 under
Section 159 of the Customs Act, 1962
together with an explanatory memo-
randum. [Placed in Library. See
No. LT-927/801.

——

16.56 hrs.

RAILWAY BUDGET, 1980-81—
GENERAL  DISCUSSION—contd.

SHRI PIUS TIRKEY (Alipurduar):
I rise to oppose the Budget. The Bud-
get is before the House for considera-
tion, It does not meet the aspira-
tions of the people, The people have
been cheated like anything. The pro-
mises given to the people on the eve
of the elections by the ruling party,
have not been honoureg in thig Rail-
way Budget.

The election was fought on three
main issues, namely, have a stable
Government which believeg in gocial-
Ism, democarcy and secularism, bring
stability in prices of essentia] commo-
fiities and maintain law and order
In the country.

This Budget by-passes all the sole-
mn promises given 1o the common
man, So, it is an anti-people Budget.
This Budget will add more and more
burden on the common people.

The freight and passenger fares
Proposed for second class passengersy
are bound to create chaos in the life
of the common man. This Budget
does not provide any guarantee for
the running of trains on time whether
It be a Mail, Express or a passenger

JYAISTHA 29, 1902 (SAKA)
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train. There ig no guarantee of safe
journey. The crimes in the Railways
have increased, Dacoity, looting,
cheating, rape and corruption in the
entire administration have become the
order of the day.

17.00 hrs,

Amenities provided to passengers
are on the decrease. Utter negligence
of waiting rooms and platforms in re-
gard to sanitation is prevailing,

Sir, the Railway administration has
got a special status on the service of
the nation functioning on no-profit-
no-loss basis. It ig something like the
missionary type of service to the coun-
iry. It keep the nation together and
penetrates into the most inaccessible
parts of the country andq helps in in-
tegration solidarity and understanding
among the people of the country.

The railway administration hag lost
the missionary zea] and has become
a profit-making industry. The rail-
ways should take lessons from mis-
sionaries of various denominations,
Their activities in the field of educa-
tion and social uplift of the poor and
the downtrodden cannot be denied. In
big cities like Delhi, Calcutta, Madras
and nearly in gll the State capitals
and towns the misionary schools and
their social works are appreciated by
all. But the missionaries’ work in
the backward areas ig always criticis-
ed by the politicians. I do not under-
stand this phenomenon.

So is your railways, After so long
a period of our Independence, you
have neglected backward areas  of
the country in connecting them with
railway lines, as for example, North-

eastern region, Orissa, South  Bihar
and Madhya Pradesh.
The railway administration showd

keep in mind that the major portiow
of our population lives in utter
poverty. 71 per cent of the popula-
tion lives below poverty line and 51
per cent and 41 per cent live in rural
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ang urban areas respectively, About
two crores of young, educated un-
employed are struggling for existence,
about 20 crores of our population have
become economically dependent, Most
of the physically handicappedq persons
earn nothing.

MR. CHAIRMAN: Please conclude.

SHRI PIUS TIRKEY: Sir, I am the
only person from my Party. Please
give me two more minutes.

MR. CHAIRMAN: The time allotted
for you is 4 minutes, but you have
taken five minutes.

SHRI PIUS TIRKEY: I have taken
only two minutes,

Old persons  are not earning
members. The students of the country
belong to the non-earning group. I,
therefore, propose to the hon. Minister
exemption of travelling fare for stu-
dents, people who are over 60 years
of ago and the educated and unedu-

cated unemployed persons in the
country.

it woor @ (Pwrwen) . wwola wed-
T, AW TH T ST 7 16 T &
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THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT OF PARLIA-
MENTARY AFFATRS (SHRI P.
VENKATASVBBIAH): Mr. Chairman
I request that all the names which are
already in the lists given by the
various Groups may be called so that
they may participate in the debate,
and the Railway Minister will reply
to the debate tomorrow. You may
please put it to the vote of the House.

MR. CHAIRMAN: Is it the pleasure
of the House that the Railway Minister
should reply tomorrow?

SEVERAL HON. MEMBERS: Yes.

st TEHTEATT TR (1297w gwe

W Tiad & a9 AT AgL! W

I W § AR HwEet ¥ g1 TAC

M % aga § @Al oF e @ et

Pear o g gF o iR wr owlE
|

SHRI P, VENKATASUBBAIAH:
The Group leader; have submitted
their lists of nameg and those people
will get their chance. To facilitate
these Members’ getting their chance
I said, let the list be exhausted and

the Railway Minister  will reply
tomorrow,

SHRI RAMAVATAR SHASTRI:
Even Parties who have got only four
Members have given two or three
names, but we have given the name
of only one person. Therefore, if
you are allowing others, you should
allow us also. Why do you want to

penalise us? I am requesting the
Chair.
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MR. CHAIRMAN: Mr. Kusuma
Krishna Murthy,

“SHRI KUSUMA KRISHNA
MURTHY (Amalapuram); I have
sought the permission of our whip to
give me a little more time because I
am coming from a place whichhas
full of problems with regargq to
railways....

MR. CHAIRMAN: The time will be
limited, because there are others also
who have to gpeak.

SHRI KUSUMA KRISHNA
MURTHY: 1 gave my name first, but

it wag not included. I will take just
ten minutes.

Mr. Chairman, Sjr, at the outset, I
would like to congratulate the Railway
Minister, profusely for making our
systemi of railway network move again
with an objectivity,
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MR. CHAIRMAN: Please bear ?n
mind that you have to concludeg in
five minutes,

SHRI KUSUMA KRISHNA
MURTHY: In every aspect of the
railway budget, a kind of objectivity
is reflected. Even in bringing this
Budget a surplus one, he has not lost
sight of the needs of common man.

During the history of 126 years of
our railways, a large number of new
railway lines were brought in and
many of the existing lines were con-
verted; a lot of surveys have also been
conducted. But, to my great surprise,
consistently I have been observing that
Andhra Pradesh do not find a proper
place in getting its due share in the
developmental expenditure of our
railway pudget. During the last so
many years, only one line, that is,
Bibinagar-Nadikkudi, has been inclu-
ded and there also, the work has not
been properly attended +to. I am
bringing a unique example in the 126
years old history of our railways in
which  we have brought in more
number of railway Iines, but there
are few cases where the existing lines
have been removed. There ig a clear
case of the removal of the existing
railway track covering about 30 km
from Kakinada to Kotipalli in East
Godavari district of Andhra Pradesh.
It is quite interesting to know that
during the British time there wag a
train service from Kakinada to Koti-
palli and the Britisherg as you know,
used to lay railway lines only to suit
their purpose, The moment that
burpose was served, they used to
remove the frack. They were clever
enough in opening this railway line
upto Kotipalli from where they used
to bet the necessary foodgrains, co-
conuts, vegetables men and services
at a low cost from a nearby island,
namely, Konaseema which is popularly
known ag Amalapuram Parliamentary
Constituency which I represent in
this Parliament, Curiously enough the
bund raised for constructing this rail-
way track has still remained untou-
ched there, the land also stil] remains
with the railwayg and, therefore, with
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a minimum cost the railway track can
be laid from Kakinada to Kotipalli and
from there to Amalapuram. I am
not making a case for any new railway
line but it is only a case for the resto-
ration of the removed line which can
be taken up at minimum cost. There-
fore, I request the hon. Minister to
order for a survey in order to enable
the Government to restore that line
thereby, about 10 lakhs of people who
have never geen a train will be abile
to get the facility and will be able to
have an outlet to the rest of the
country through this railway con-
nection.

The Minister in his budget speech
has made it clear that all the possible
endeavours have been made to increase
the passenger traffic on the Indian
Railways and in this connection an
important proposal for consideration
is made that iz to make the KK
Express double-headed. In fact, I made
it specifically clear that it ig the
Andhra Pradesh Express that needs to
be made double-headed on top priority
basis and I have represented this
matter in writing to the Railway Mini-
ster angd also on the floor of this House.
The Tamil Nadu Express is exclusively
meant for the passengers from Tamil
Nadu and similarly, the KK Express
is exclusively meant for the passengers
from Kerala and Karnataka. But that
is not the case with regard to Andhra
Pradesn Express because more than
a crore of people living in the thickly
poyulated districts on the Eastern
Coast of Andhra Pradesh have no con-
nection with either of these fast trains.
So 1 pleaded that the top priority
should be given to make the AP
Express double-headed so that a part
of the train can go to Waltair from
Kazipet and again the same can return
from Waltair to join AP Expresg at
Kazipet before the whole train leaves
for Delhi.

Another surprising factor 1is that
there is a Neelanchal Express from
New Delhi to Puri. But this train going
very near to Waltair has not been
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allowed to touch Waltair. If thiz train
is connected with Waltair, we will be
able to have a direct train to New
Deihi., Therefore, I request the Gov-
ernment to see that the Neelanchal
Express is extended up to Waltair.
In fact we are not asking for a new
train to Waltair but only requesting
for the extension of the existing
Neelancha]l Express upto Waltair more
than a crore of the people of the
coastal districts so that can have the
facility of travelling directly by this
express train to New Delhi from
Waltair.

Then, Sir, the wagon shortage has
been made good by providing 500 more
wagons per day. But priority should
be given to seasonal products which
are very essential, Sir, there is a
place called Gurujanapalli in East
Godavari district in Andhra Pradesh,
which is producing salt. During one of
my presonal visits there I found salt
has accumulated there without any
transport facilities and only on my
repiesentation tg the South Central
Railways they provided a few wagons.
But, Sir, that is not sufficient. Still a
lot of salt is lying there awaiting
wagons. You know, Sir, the moment
the rains start all those lakhs of tonnes
of salt would be exposed and cause a
waste and thousands of people mosi
of them backward class people who
exclusively depend on this trade to
make their livelihood will be subjected
to all kinds of trouble. Therefore, I
strongly urge upon the Government to
see that necessary wagong are regu-
larly allotted so that the galt produced
there in lakhg of tonnes can be expor-
ted regularly to other parts of the
country.

Apart from this, the Minister has
made it very specific while concluding
his budget speech:

That “... the taskg before the
Railwaymen are difficult and these
can be successfully achieved only if
all railwaymen give of their best,
alwayg bearing in mind the interests
of the country «above everything
else.”
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If this is s0, the neglected sections
of our society namely Scheduled castg
and Tribes should get their legiti-
mate and genuine grievances redressgd
at the earliest so that their partici-
pation would be ensured in the nation-
building activities of the Indian Rail-
ways,

Sir in this connection, because there
is no time, I want to give you one
small example. Even till to-day, the
representation of scheduled casts and
scheduled tribes Railway employees in
Class I Service is not more than 5 per
cent against 15 per cent and 1 per ceng
gainst 7.5 per cent respectively. This
clearly shows a huge backlog in the
representation of scheduled castes and
scheduled tribes at all levels in all
cadres of services . This ig the result
of the mechanism of de-reservation
with its invisible apparatus of suita-
bility clause under Article 335 of our
Constitution. Therefore, even though
there ig a statutory provision for
reservation of SC & ST existing in
our Constitution, the implementation
is  not being properly done and
therefore, I request that this can
be taken up and properly atten-
ded to so that the expected co-
operation by the Government can be
given from this section of employe~s
too.
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*SHRI R, K. MHALGI (Thane): Mr.

‘nairman, Sir. I weuld like to speak
on three points within the available
time, The first point relates to the
increase in the rates of season tickets
for suburban trains ijn Bombay. The
second point pertaing to the conversion
of Latur.Miraj narrow gatge line inio
broad-gauge line and the third one
deals with the increase in the rates of
eatables, meals and tea in railway can-
ieens.

Sir, regarding tne first point T must
say that daily 30 lakhs 60,000 passen-
gers travel in suburban trains in Bom.
bay. The total income earned by the
suburban railways is a permanent
source of revenue. Eariier, there was
an increase in the rates of season
tickets for the suburban trains in 1979.
In 1980 the railway budget has propos-
ed to increase of these tickels by 15
per cent. The Hon. Railway Minister
has calleg it only to be a ‘modest re-
vision’. By using this is noat hon.
Minister making a cruel mockery of 30
lakns travelling public?

When we gbserve travel

by these
trains we find them <over

crowded,

*The Origina) speech was delivered

in Marathi.
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dirty and irregularly running. These
are 3 vices from which Central Rail.
way suffers a great set back. In my
constituency there is one institution
which conducted a survey of above
oonditions. And from the findings
which I would like place before you
we will know the factual position.

inese are 810 Central Railway sub.
wrban trains in Bombay. The capa-
city of a train is 880 passengers. A
train ‘naving capacily of 880 passeng-
erg carries 3200 passengers. There 1s
no p:ace to stand no seatg avaiiable,
breath and rebreath of passengers
pollutes the air. When guarantee is
given for 880 pass holders regarding
thelr seatg 3200 passengerg are car-
ried. Therefore, the Government
has no moral right 1o increase rates of
monthly tickets. Today qnly [ met
hon. Railway Minisler and requesied
him to visit Bombay to witness the
condition of suburban traing and rea-
lise ‘now people sit in the trains and
the difficulties they face. I am glad
that he has agreed to visit Bombay
soon after the budget discussion is
over. What cap I say regarding ir-
regularity of trains? Daily 15 tqo 20
trains are cancelled. The commuters
find it difficult to attend their offices.
The factory workers find jt hard to
reach the destination in time, Many
times they have late mark or treated
as absent. This affects the producti.
vity as well. In these circumstances,
passengers have asked me whether
they would file a case against railways.
And if people think so 7 don't think
that they are wrong. In this connec-
tion let me mention that Pranjpe
Committee submitted its interim re-
port in November 1978. The
Committee had recommendeqd that the
amount of increase in the rates of
season tickets should not be borne
by the passengers but by the concern-
ed employers. 18 months have pas-
sed but the Government has not con-
sidered the recommendationg of
Pranjpe Committee. I would strong-
ly urge that the increase in the rates
of season tickets should be dispensed
with.  As long as the recommenda-

tions of the said Committee are not

JYAISTHA 29, 1902 (SAKA)

1980-81 314

implementeq the Government nas no
moral right to increase the rates of
season tickets of suburban trains.

Sir, in your constituency a narrow
gauge railway line 203 muiieg long was
constructed in 18/4 by then Prime
Mi.ster of Eng and Salesbury. Even
then he had maintained that the
narrow gauge was quite out of date
and that should not be constructed.
And since 1874 to this day, people
travel on the same narrow gauge line.
Humouz_xsly it is said that a passenger
can easily get down pass urine and
again beard this slow train. Pander.
pur which is a major pilgrimage
centre js situated on this line. Lakhs
of pilgrims called “Varkaris” trave] 4
times in a year to attend fairs. The
Railway Minister has stated that Va-
ranasi Allahabad line is going tg be
converted into broadgauge jine. On
this analogy, let me also demand
that blessings of pilgrimage can be had
if this Latur-Miraj railway line is con-
verted into broad gauge,

On 15th June 1980. a day before the
railway budget was presented, the
rates of eatables, tea etc. were raised
in the railway canteens. A cup of
tea went upto 1.10 from 70 P break
fast from 3.25 to 4.15. Meals fram
3.00 to 3.50 Rs. Some items like sweet,
vegetables were reduced but the price
was increased by 50 P. However the
rates of eatables in the railway can-
teen of thig House were not raised so
that Members do not raise 2 hue aré
Cry against jt. I do not propose that
the rates should be increased here as
well.  We would in fact do well if
we consider what would be the impact
of such price rise on a common man.
I feel that the General budget is just
“window dressing”. In the vent of
such a terrible price rise how can the
common man pull on . Thig is the
real problem. Let me point out, Sir,
that increased prices of items jn rail-
way canteens should be brought down.
With this demand Sir, ¥ conclude.

SHRI S, A. DORAT SEBASTIAN
(Karur): Mr, Chairman, Sir, the hon.
Railway Minister has presented the
Railway Budget for 1980-81 with a
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heavy dase of freight and passenger
fare increase. Througnout India the
general public are feeling that the
Government of the poor people should
have taken into consideration _before
presenting the budget. The prices of
essential commodities and eatables are
increasing day by day and the ordi-
nary layman is not in a position to
afford the purchase of essential re-
quisites for his livelihood. It has
been stated by tae hon. Minister that
owing to various factors and after
careful consideration, the freight and
passenger fares have been increased.
1 would like to point out that the hon.
Minister should not have forgotten the
difficulties of the ordinary man. The
fares announced may kindly be re-
viewed in view of the welfare of the
people and not on the consideratign of
adjusting the huge gap between the
revenue and the expenditure side.

I would also invite the attention of
the hon. Minister that the survey
work for laying new broadgauge line
between Salam and Dindigul ovia
Pugalur, Karur, Aravakurichj and Pal-
lapatty was cirrieq out a few years
back in view of the urgency and neces.
sity of this new line in this under-
developed area. I would request the
hon. Minister to let us know the date
for laying the foundation stone and
implementation of the scheme. This
is a long-felt need of this area. Any
further delay will, therefore, cause
ag:tation by people of this area.

A railway overbridge at Karur bet-
ween Karyr and Velayuthanpalayam
Road, that is on the National Highway
has been demanded by the general
public for several years in view of the
rapid improvement and construction
of several handloom industries and
ofher small scale units. They find
it more difficuly to move the goods to
the market owing to closure of railway
gate for half an hour to an hour at a
time. Similarly. one railway bridge
has been asked by Manaparai munici-
pal area people at Manaparaj in the
National Highway No 45. This is a

1
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municipal town and there is & big
cattle shanty besides daily market.
The sufferings of the people are un-
told. I request the hon. Minister to
take up tnese schemes urgently to al-
leviale the grievances of the people.

The traffic movement has not at all
been improved between Dindigual and
Tiruchi for the past two decades. The
number of trains running some
ten years back except the
Superfasi train remaing the same to-
day. The people of this area are
experiencing untold miseries. There
is no passenger train from Tiruchi to
Dindigul between 22 hrs. and 13 hrs.,
t.e. there js a gap of 15 hours. Ano-
ther fast train introduced last month
between Tiruchi and Madurai, start.
ing at Tiruchi at 7.30 hrs, also does not
stop at intermediate stations, i.e. sta-
tions lying beween Tiruchj and Dindi-
gul. Thig train should be converted
into a fast passenger at least to al-
leviate the sufferings of the common
man and the rural population.

There is no stopping facility for the
nighty Express trains at Manapparai,
even though 3 trains pass through it
now. I request the hon, Railway
Minister to instruct the railway offi-
cials to stop at least one of these 3
Express traing at Manapparai, for the
convenience of the general public.

People who intend to travel from
Mysore to Coimbatore. or to transport
goods, by rail, find it very difficult, as
the present route is a circuitous one,
and involves three times the distance,
thus unnecessarily forcing the people
to, bear heavy losses. This ultimately
increaseg their economic burden. Ke-
rala ‘nas got abundent quantities of
tea, timber and similar goods for trans-
port to the northern parts of the coun-
try: but these have to be transported
only by road, thus involving a huge
consumption of diesel o0il. A new
railway line may be‘laid here, in view
of the urgency of the need felt by the

people of this area.
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SHRI HARIHAR SOREN (Keonj-
har): Mr. Chairman Sir, while mak-
ing my maiden speech I must extend
my thanks to you for having given
me the opportunity to speak. The hon.
Railway Minister, has presented the
budget estimateg in respect of railways
for the year 1970-81. I am happy that

1980-81 2’2

our Government introduced the Nila-
chal Express between New Delhi and
Puri just three monthg after coming
to power. This train was been jn-.
troduced on 1st April 1980. By the
introducion of thig train our Govern-
ment has met the long standing de-
mand of our people. I congratulate
the hon. Prime Minister and the Rail-
way Minister. In this context, I wish
to make two or three suggestions, Sir,
there was a proposal that the Nilachal
Express would be super fast rain.
But {his proposal has not been imple-
mented so far. I request the Govern-
ment to make this train a super fast
express. This is tri-weekly train. I
shall be happy if this train runs daily.
I make an appeal to the Railway
Minister to provide a stoppage at Jai-
pur-Keonjhar Road. This is an im-
portant railway station. The passen-
gers coming from Angul, Talcher,
Kamakkshya Nagar and Hindol in
Dhenkanal district, the people of
Keonjuar district and the Jajpur,
Sukinda and Panikoili of Cuttack
district will be benefitted if they can
board this train at Jajpur Keonjhar
Road. Jajpur Keonjhar Road is the
nearest railway station for the people
nf these three districts. 1 am sure,
that our Railway Minister will accept
my suggestions.

Sir, I shall be failing in my duty if
1 do not say a word about the propos-
ed Jakhpura-Banspani railway line.
1 am glad that our hon, Minister has
given an assurance in vais House to
complete the construction of the rail-
way line from J akhpura tq Daitari by
the end of this financial year. This
is the first phase of this railway line.
But the second phase from Daitari to
Banspani is very jmportant. It is of
no use if the construction work of the
second pliase is not completed. This
is my earnest appeal to the hon. Rail-
way Minister to see that the comstruc-
tion work of this railway line is com-
pleted by the end of this financial
year. Thls is not the demand of my
district alone, but the interest of the

*The original speech was delivered in Oriya,
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whole State of Orissa is involved. We
have been struggling herd to achieve
thig goal for the last many years.

Now, 1} would like to draw the
attention of the Government to one
very important point. Sir, I say with
anguish that no passenger train con-
nects my district to the rest of the
country through 33 years have passed
since we become free. My district is
a tribal district. The adivasis and
harijans are facing a lot of difficulties
because of lack of proper communica-
tion facilities. @ The major part of
my constituency is the hame of tribal
people. There are huge deposity of
iron ore, manganese, limestone and
other minerals, People from all over
India are working in the mines. But
it is, sad that the mining areas which
are famous in India are not served by
even one passenger train, I shall be
grateful to you if passenger train is
run from Tatanagar to Balani. There
is already one railway line {hrough
which the mineral ores are cerried.
So I request you to kindly introduce
one passenger train on that line. With
these words I conclude my speech.
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MR CHAIRMAN: Tomorrow th
hon. Minister will reply.

o®

18.19 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Friday, June
20, 1980/Jyaistha 30, 1902 (Saka).





